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the House will join me in grcetiq the 
advent of freedom in Mauritius and in 
warmly welcmDing independent Mauritius 
to the comity of nations. 

As the House is aware. a delegation led 
by my colleague. the Minister of Statc 
for External Allairs. Sbri Dbagat, is in 
Mauritius at this moment. rejecting with its 
free people and sharing their scnse of ful-
filment at this 100000-awaited liberation from 
colonial rule. 

Sir. we wish the people of Mauritius ail 
success in the endeavOlU"s upon whicb tbey 
will now embark as a free people. to deve-
lop their multi-racial societv and to further 
their socio-economic progress. 

We loo\c forward to preserving and pro-
moting the goodwill and understanding bet-
ween. our two people and to growing mu-
tual cooperation in the sphere of socio-eco-
nomic development. 

May I request you, Sir. OIl behalf of this 
House and the people of India, to convey 
to the Government and the people of 
Mauritius our sincere good wishes on this 
joyous occasion? 

12.37 HRs. 

GENERAL 9UDGET-GENERAL DIS-
CUSSION-contd. 

MR. SPEAKER : The House will now 
resume further discussion on the genenl 
bud&et. 6 hours and 40 minutes have been 
spent and we have still about 13 hours. I 
would request tbe Deputy Prime Minister to 
reply OII'Thurday. at about 2.30 P.M. be. 
cause we would be also having private 
members' business on that day. Friday be-
In, a holiday. 

Todav. a discullSion has been put down 
at 6.30 P.M. Mr. Nath Pai is not well. 
Therefore. we will cOIItinue that discussion 
sometime next week. 

Now Dr. Melkote. 

Dlt. MELKOTE (Hyderabad): Sir. 
yesUl'day. ,I jUlt started by sayioa- that the 
budlet ,...Wd by the Finaoae MiniIter 
has ~ a ~  __ the peoplo 
w1Iic:b _ DDi ~ for tile .. _ w 
...... yean. 1bo budpt ecNId be·JooJr.ed 

at from various angles and in doina 10 
variOUs leCtors of the population haVD ~ 
feelill8 of either being pteased or bcina' 
hurt. I for one would say that by 
and large, the people have welcomed the 
hudget and I wish him all success in. the 
coming year. 

The reven.ue that the Finance Minister 
would be getting next ye'ar would be about 
Rs. 3.200 orores which is nearly ten times 
the revenue in 1947, which was just Rs. 347 
crores. In the first plan, we planned for 
an expenditure in both public and private 
sectors to the tune of Rs. 3.100 crOles, 
We will be spen.ding that "mount of money 
during the course of just One year now. 
F!'Om this. it is evident that tbe progress 
that the nation has made in the last 
twenty years has been phenomenal and the 
budgetary position has definitely improved. 

Due 10 sbortage of time, I would like to 
concentrate on only two or three poin1.<, 
First is the tllan allocation for Andhra Pra-
desh. Andhra Pradesh has not received 
the same amount of grant that it received 
every year. Last year, we received a parti-
cular quantum, Tais ycar it hall been reo 
duced. We bave been spending a Sood 
deal of mODey on asriculture and supplying 
food to the whole of India. Even electri-
city is being supplied to the villa/U's for 
agricultural purposes. In that context, if 
we are sinRled out of all the ~ ~ and 
we are not lriven the same amount of 
money gi ven to other States, we feel very 
much hurt. We have preSC':lfed a memo-
randum to tbe Prime Minister and we hope 
that the Finance Minister will come to our 
succour. 

'nlere are two items in the budset which 
are not so welcome. One is the extra charge 
made by tbe eommunications department. 
lbe communications department has beeD 
developina fast in the counl'rY. Inciden,ta1-
ly. I do not know whether the minister in 
charge of this department shonld concord. 
dewlopina himself in keepins witb the deve-
lopment of the department. 1 would like 
to bring to his notice that this extra money 
that be wants there is absolutelv unnOCDlt-
8l11'li. I Denooa1lY feel' that this amount 
c_ be ant bv other mean! and It is not at 
a1lnecelllly tQ hurt the COIIIIIlClft man iii 
this endeavour. 
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TIIcn-efore, may I make a few IUgaesti0D5? 
The rate charged for a postcard is IOUght to 
be increased. Is it necessary? There arc 
two aapects of this question. One is that 
postcards are being utilised for social pur-
pOlCS. for communication of domestic 
affairs, for marriages, for deatbs and seve-
ral other incidents. Equally so the post-
card is beiq used in millions by the com-
mercial departmont. Why not bring a se-
parate postcard altogether charging the 
commercial department a higher rate. near-
I y double, and give the poor man the ~
,ent rate or, if necessary, le_n it? 

The telegraph department also should 
do tbe same thing. So far as telegrams are 
coot:erned, the poor man bas to take the 
material, &0 to the post office, write out 
the telegram and hand it over paying the 
necessary charges. All commercial firms 
and wealthy private individuals have got 
telephones. They simply telephone the 
telegraph office giving the message to be 
conveyed. The department has to have a 
derk appointed to take dOWn this message 
which means ~  In return he telephones 
back, Even the telepbone charges do not 
get cbarged, When it is conveyed to the 
other end at that end also there bas to be 
a clerk to take down the messagoe and con-
vey it. The poor man also is m'ade to 
hear a share of this burden. Wbv should 
Ihis happen? I do not see why phonograms 
,bould not be charged at a much higher 
rate and commercial telegrams at least 
,ixty paise or mllc;, more if necessary so 
that the richer people will be made to bear 
t he burden of the cost and the poor man 
will be left alone. This by itself will be 
able to bring in a good revenue, If the 
chargel on commercial telegrams, ~ 
graDlll and international characs a'Te tn-
creased sufficient revenue will come in. As 
I have already said. if the department lea¥eS 
alone the ordinary postcard!; used for social 
'erviccs and the telegrams of the poor peo-
ple, and in place of that levies a higher 
charge on commercial pootcards, telegrams 
and phooograms. the departm",t will aet a 
Rood deal of revenue. ~ to ~
culations made here the postcard Itgelf IS 
facing a deficit of Rs. 6 crores. All this 
could be made up if an equitable charlle 
is made on the aflluent secUODlI of the 
populatioo. 

11IeD I come to the questioo of public 
sector iDdustrics. Many of them got esta-

blished ten or twelve years back. The total 
~  baa been somewhere about 

Rs, 2,500 crores. In spite of these things, 
what is the return in our industries. The 
private sector is very fond of pointing out 
to the public sector. Even in the private 
sector, I would Hkle to ask. wbat is the 
return'! Since 1950, after we eat indepen-
dence. we have been getting into the coun-
try the oest machinery available in the 
world, We have got the beat machinery 
from Russia, East Germany, West Germany, 
Sweden, Swil.2lerland, Ameru:a, EaJlaad. 
France, Jap'an and every country. When 
our Indians go to those countrica for train-
ing they produce that amount of material 
there and get better wages. In EngltlDd 
they get a tbousand rupees per mOlltb, in 
France and Germany Rs. 1,500 a moath 
and an equal amount in Sweden tlDd 
Switzerland, When they come to our coun-
try for working on the same machinca they 
get Rs, I SO or Rs. 200 a month. The 
wase structure in our COuntTY is so low that 
there is no incentive. In spite of this the 
world over people say that our labour is 
very costly. This is a matter for investiga-
Lioll. 

It is pointed aut that with this low wage 
,tnlcture the 1 ndian worker is not produc-
ing sufficient. Why is it so? Is it due to 
bad managerial talent or is it due to insuffi-
cient incentives'! What is the cause tbat 
having invested Rs, 2.500 croces in the 
public sector and possibly a similar amount 
01' at least half that amount in the private 
'>Cctor neither the private sector nor the 
public sector is able to give a similar account 
as other countries are giving. The fault ~ 
entirely with the managerial talent. The 
worker is prepared to work. Even in the 
postal department there is over-time wages. 
Why should this occur? The workers waste 
time. sit overtime and work for 14 hours. 
And when they work for 14 hours, how 
can they work the next day with the lIUIle 
amount of efficiently? I wQl,lld say that you 
have to categorise the workers aa A, a, C 
according to thek ability and eftIdency tlDd 
give them promotion only 00 that buts. 
What the worker WtIDts is more DIOIlCY. So. 
While giving them money it should be ~
sured Iliat they complete the wort witbin 
the ,tipulawd time so that thcv will be able 
to produc:o men. Whether it it the poD! 
department or the indUitry, it ia the amc. 
I WBIIt the hoo. MlaiJter to t"IIIite that If 
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we want the country to progress it is neces-
sary for everyone of us to put in proper 
effort and it is the duty of the man&aeJDent 
to sec that the workers are made to work. 
As things stand, they are gettiq the mini-
mum wages in this country In spite of the 
phenomenal progress that has been made 
by the country. This aspect of the ques-
tion is very important and I am sure the 
Minister will pay attention to this. 

I am dad the Finance Minister has gjven 
priority for agricultural production. In 
Andhra Prade5h we do not have many in-
dustries and there is concentration of pe0-
ple OQ qriculture. llecJause we have oaly 
few industries, the unemployment potential 
in Andhra Pradesh is very very great. Are 
we to be hit again by not providing enoulh 
financial assistance for development of in-
dustries in that area? Even in the agricul-
tural field the money that we delerve is not 
being given by the F"mance Minister. This 
aspect of the questiOD needs to be looked 
into very very carefully and, therefore, I 
would like to plead with the Finance Minis-
ter that in spite of merely looking at the 
financial aspect of the question. he should 
set up a Committee of Members of Parlia-
ment to look into those items of expenditure 
in the various departments and suggest 
wayS and means of curtailing that expendi-
ture. If that is done, I am sure much of 
the extra burden that he is tryin(; to im-
pose by his budget can be ~  

The same thing applies to the railway 
administration. The railways have become 
one of the most corrupt and inefficient de-
partment. I am very sorry to say this in 
respect of a public sector undertaking. It 
is deteriorating day by day. Though the 
defects have been pointed out year after 
year, the railways have not made anv im-
provement. 1bere is something wrong 
somewhere and I think the concerned pe0-
ple should be faken to task. I hope the 
Finance Minister. apart from looking into 
the budget, will look into this aspect of 
the matter so that the public exchequer may 
be benefited thereby. 

Mit. SPEAKER : I find that some parties 
like PSP. SSP and Communist Marxiats 
have nat yet taken Part in the general dis-
cussion on the budget. So. I would DOW 
caU members from those parties before call-
ing any Congress Member. The Commu-
nist Marxlats have not even given their 

name. I hope they will do it now. Shri 
Hem Barua. 

SHRJ HEM BARUA (MlIDgI1dai): 
This is a limping budget that Shri Morarji 
Desai has ~  to Parliament on the 
leap year day. I call it a limping budget 
because our economy itself is limping today. 
Our economy is in tho doldrums: there is 
no doubt about it, and that is due to the 
fact of the rise in prices. stoep rise in 
prices and less production. These are the 
few thlnp that are affecting our economy 
at present. In this context, I woulcS just 
like to know Whether the budget JI'I'OIIOSBls 
visualise the state of affairs in our CCOI¥lIDy 
today or not. 

12.48 HIlS. 

[MR. DBPtrrY-SPI!AXER in ~ Chllir] 

As I loot at it, there i. no attempt made 
to rejuvenate our ailing economy_ The 
budget proposals do not give any indication 
of it. The budgoet proposals iive an indica-
tion of the fact that the FinllQCC Minister 
is very much optimistic, but it is based on 
carelessness. There is no ground for opti-
mism and yet he is very optimistic. 

The budget proposals should have a pers-
pective. The perspective 01' our economy 
must be taken into account in the budget. 
But, unfortunately. the budget proposals 
have not taken the perspective or the ail-
ing condition of our economy into account. 
That perspective of the economy must be 
as clear as a mirror. But, unfortunately. 
the perspective whiCh the Finance Minister 
presents. against the background of which 
he has formulated his budget proposals. is 
befogged and blurred, and there is the 
rub. What is a good ~  The test 
of a good budget? The test of a aood 
and rational budget depends upon certain 
factors? What are those factors? 

The first one is the capacity to straighten 
out our finances. That means we have 
to discipline our fiscal policy_But then 
there is no attempt to dillcipline our fiJcaI 
policy and there is no attempt to straight-
en out finances. The other is to lltabilise 
the prices_ Unfortunately. the price. in 
the country are spiralling up to IIddy 
heisbts and there is no attempt In the 
Budpt proposals to check this spiralling 
up of the price'. 'Ibis is an obnoxious 
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and ominous fact in our national life and 
in our national economy. But there has 
been nQ attempt to right these wrongs. 
What the Finance Minister is doing is that 
he is shifting from point to point without 
effecting any check on the critical points. 
That is what he is doing. The third 
~  on which a Budget can be judged 
as a rational Budget is its capacity to 
promote and encourage the capital market. 
But, unfortunately, there is no attempt in 
the Budget proposals to promote and en-
courage the capital market. What is 
happening to our economy? So far as our 
economy is concerned, there is less and 
less production, lessening of production 
and escalation of deficit financing and in-
flation to the detriment of the economy. 

Now, may I point out that our Finance 
Minj.,ter has said timell without number 
that he would never resort to deficit finan-
cing ? But this deficit financing that he 
has resorted to in the Budact proposals to 
the extent of Rs. 290 crores, as adumbra-
ted in the 8udget proposals, is colos!lal in 
dimension. There can be no doubt about 
it. It is reaUy unfortunate that the over-
all deficit, as adumbrated in our Budget, 
from year to year, is escalating from year 
to year. In 1961-62, the overall deficit 
was Rs. 114.51 crores and now it has be-
come Rs. 290 crores. I must Say that 
there is a stupendous progress in deficit 
in this country. There is no doubt about 
it. 

The Finance Minister, in t:le same 
breath, says that the States must balance 
their ~  That i. what he has said. 
But he has not taken any steps to see 
that the States balance their Budgets. There 
.hould be cooperation between the State 
Governments and the Central .Government 
so far as the formulation of t:le economic 
policies are concerned. But that is not 
there. There is an old saying that exam-
ple is better than precept. Shri Morarji 
Desai has given a precept but he has not 
tried to give an example so that the 
example might be emulated by the States. 
It is not easier for a deficit Budget to en-
thuse or to improve the capital market. 
There is no doubt about it. But in this 
context of the deficit Budget, I may point 
-out t:Jat the deficit Budget will give rise 
to inflationary pressures and inflationary 
;preuures wiU give rise to a further rise 

in ~ and a further rise in prices will 
lead to little revolutions. All over the 
country, today, there are divisive forces 
raising their heads. It is because of eco-
nomic imbalance in their regions. It is 
because of economic imbalance that the 
Shiv Sena has become a force in Bombay 
and it is due to economic imbalanee that 
the Lachit Sena, although it is an under-
ground organisation, is producing an im-
pact on the psychology of the people 
living in t:lat State. These little popular 
revolutions that are enacted in dilferent 
parts of the country might be spordic and 
isolated because of inflationary pressures 
and becausc of the rise in prices lind also 
because ot the ailing conditions of our 
economy. These little Popular revolutions 
that might be sporadic and isolated might 
combine themselves into a mighty revolu-
tion any force, comprehensive and con-
solidated revolutionary foree. But the 
Budget proposals have not taken note of 
that. Whether We like it or not, a star-
ving people does not know any lOgic. 

What about unemployment? The back-
log of unemployment inGlis country is 
increasing from year to year. It has now 
assumed a magnitude, this unemployment 
problem has accummulated a magnitude. 
which cannot be :Wished away by plati-
tudes. This fact of growing unemploy-
ment, I am sure, is going to contribute to 
the rise of the divisive forces that are 
already rampant in this country. Could 
these divisive forces be checked by slogans 
from Gle citadel of Delhi? They cannot 
be checked. I am sorry to ~  that the 
Finance Minister has ~ taken up the 
point of unemployment. The backloa of 
unemployment, which is increasing from 
year to year, has not been taken into 
account. Now what he is serious about ~ 
the employmeo,t of Congressmen who have 
been discarded by the Indian elDCtorate. 
All these Congressmen like • Shri K. D. 
Malaviya, Shri Subramaniam, Shri Rqhu-
nath Singh, Shri Rameshwar Tantia, Shri 
Thomas, Shri Raj Bahadur, etc., who were 
discarded by the Indian electorate, are 
gainfully rehabilitated in office. Rehabili-
tation of the Congressmen discarded by the 
Indian electorate does not mean or docs 
not indicate any attempt towards the 801u-
tion of the unemployment problem which 
is getting more and more intensified fA this 
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country. The troublo is this. The psycho-
logy from which this Government suffers 
is that once the Congressmen get defeated 
in the elections. they become experts, ex-
perts for something else. That is what is 
happening. Mr. Raj Bahadur is rehabilitat-
ed in Katmandu, Mr. Tantia is rehabilitat-
ed, Mr. Raghunath Singh is rehabilitated. 
Mr. Subramaniam is rehabilitated. Mr. 
Thomas is rehabilitated, Mr. K. D. Mala-
viya is rehabilitated. All these people wbo 
were discarded by tbe Indian electorate have 
now become experts. That is not the way 
to solve the problem of unemployment. 
This morning. the papers bave reported 
that there lire as many as 40.000 ....... . 
( I nterruptiolls). 

SHRI D. C. SHARMA (Gurdaspur): 
This shows that they are benevolent. 

SHRI HEM BARUA; If appointing 
discarded Congressmen to gainful occu· 
pations is benevolence. I am sorry 1 can-
not agree with Professor Sharma. although 
he is very learned. 

Now what is happening about agricul-
ture? About agriculture, different depart-
ments of the Government have given 
different estimates; the Food Department 
gives one estimate. the Agriculture Depart-
ment gives another elIiimate and the Plan-
ning Commission gives yet another 
estimate. That is the trouble. Yet. on 
thele estimates. which are given differently 
by the different departments of L1e same 
Government, Mr. Morarji Desai seems to 
capitalise-capitalise to do what, becau!l,: 
we are going to have a bumper crop and 
one speaks with optimism-capitalise on 
this bumper crop to wipe out the delici t 
of as. 290 crores. The President in bis 
Address to Parliament has said that we 
aro going to have a bumper crop of ~ 
million tonnes. All right; let u!>' take that 
as !he rigbt estimate and that is good 
news. Yet. one feels like asking as to 
what percentage of tbis bumper crop is 
due to the efforts made by t;le Govern-
ment and what percentage ot it is due to 
the boImty of nature. Somehow or other, 
India haa a monsoonic aarlculture. If the 
mOlllOOJ1S mile on us, We set good agri-
culture and if tho monsoons do not emile 
on us, then We get bad agriculture, and 

Mr. Morarji Desai seems to depend on 
tbese smiles of nature. But 1 must teU 
him tbat tbe smiles of nature are as 
evanescent and at the same tin1e as illusory 
as the smiles of a wily woman. T.1e 
smiles of nature arc as evanescent and a,; 
illusory as the smiles of a wily woman. 
and I do not want Mr. Morarji Desai .. 
who is a strong man and who is a moral-
ist. to be spoiled by the smiles of nature .. 

MR. DEPUTY-SPEAKER: The hon. 
Member may continue after Luncb. 

The Homlc stands adjourned for Lunch' 
till 2.00 P.M. 

13 HRS. 
The Lok Sabira adjOl/TIrcti for Lunch tilf 

Fourtcell 0/ the Clock. 

The Lok Sabira "assembled after LUl/eI, 
at Four Minute.. Past Fourteen nf the 

Clock. 

[MR. DLPUn--SPEAKER i" tlrc Chair] 

GENERAL BUDGET -GENERAL 
DISCUSSION-co"td. 

MR. DEPUTY-SPEAKER: Shri Hem 
Barua may resume his speech. 

SHRI HEM BARUA: I was speakin!: 
on agriculture and the wily smiles of a 
woman because I am afraid that Shri 
Morarii Desai who is a moralist might be 
entrapped by the. wily ~ of nature 
which are like the wily smiles of a wily 
woman. Whatever that might be, agricul-
ture is the larsest private sector in our 
country. But somebow or other, agricul-
ture is being nellected in t;lis country. It 
has suffered cold neglect by Government. 
Al the same time. our agriculture is in 
doldrums becau!le of tbe fact of cold 
nealect and at same time, the mismanage-
ment and misdeeds of this Goverament for 
the last twenty years. 

Now, the problems of agriCUlture can-
not be solved simply by depending on the 
smiles of nature. Government must take 
positive step!>' to Improve our agriculture. 
because we must not forget that agricul-
ture constitutes even now 70-75 per cent 
of our foreign exchange earnings andi 
agricultural production accoUDts for 50 per 
cent of oUl' national income. In order to 
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promote our export trade. both ap-icuiture 
and industry are to be reared up, parti-
cularly agriculture deserves to be mO£e 
carefully reared up as it contributes, as 
I said. 70-75 per cent of our foreign ex-
change earnings. 

I am unhappy to ..-ee that the Finance 
Minister has imposed taxes on manufac-
I L1red goods. Our manufactured jute 
J!oods are already facinl!: a keen competi-
lion from neig;,bouring countries. particu-
larly Paki.tan. Now by imposing a tax 
on manufactured jute goods. how does he 
hope to improve or promote ollr export 
trade? That passes my comprehension. 
In the hudget ~  therc i. no in-
dication to see that our export trade in-
creases. 

There is "I", the decision to creatc a 
buffer stock. of fo,,<lgrains. particularly by 
imports under PL 480. When the Presi-
dent addressed the joint session of Parlia-
ment ~  year. he said that hy 1971 
this country shall hecame self-sumcient in 
lood. but in the I"t Address of the Presi-
dent last month. there is no mention of 
t hat. Even in the budget proposals or in 
the budget specch of the Finance Minister, 
t here is no mention of that. I would 
"ly the ~  I'L 480 iDlPorts arc dis-
continued the hetter for our country. its 
economy and political stability also. 

The Finance Minister has said Ihat the 
defence budget has gone up because of 
two thinp:,;. One is the cost of the 

~  the other is the programme 
this country ~ undertaken to build border 
roads. May I draw the attention of the 
Finance Minister to the report of the PAC 
which pinpoints certain cases of corTUption 
in the defence department itself? Who does 
not know about the. ~  motor tyre 
purchase scandal? It came up on tbe 
floor of the house also. While our brave 
jawans arc facing the rigours of nature 
on the frontier in O£der to defend the 
dignity of our national flag, the dignity of 
this country and its integrity, there are 
certain per.:ons in Ihe defence department 
who enjoy a comfortable life in cloistered 
seclusion. They are the arm-chair people 
who are indulging in CO£TUption. When 
I. think this corruption, it pains me. 
Conuption has be<:ome a patent factor in 
our nlatiGllaI life. It must be rooted out 

entirely. I am a staunch believer in t::Ie 
need for a certain amount of ethics in 
our life. But ethics is a thing that is 
missing. The Finance Minister who be-
lieves in ethical ~ and all that, 
should undertake some measures to ICe 
that corruption is rooted out lock, stock 
and barrel from this country. But that 
is not done. 

As regards the border roads, may I say 
this? We have our enemies OD the bor-
der. In ~  of the fact that the Peking 
Radio and Radio Pakistan are criticising 
us l'Dr increasing our defence bud.et, I 
would say that roads must be built. But 
there is one thing. The roads must Dot 
exist on maps only as they did during 
the Chinese aggre.ssion of 1962; they mugt 
exist in terra fjrmQ. The Finance Minister 
should see to this. 

Coming to imposition of taxes. it bas 
heen done in a random way. There are 
some people who say that this is not a 
sociali.'! budget. It might not be. In 
that CILSC. Shri Asoka Mehta. who went to 
the Congress with some socialist goals, to 
try to build a society on socialist IiDes. 
must withdraw from the Congre" no .. ; 
resign from the Congress. 

AN HaN. MEMBER: Do you want 
him back? 

SHRI HEM BARUA: He is not loinl' 
to come back, because you nave pven' 
him a ministerial berth, and onco a man 
gets a ministerial berth. because of naturar 
weakness of man, it is difficult. 

Instead of irnpo!ofug taxes at random' 
which saps the vitality of the commOft 
man, as tne postal rates incrcia.e. are sap-
ping the vitality of the conunon man. I 
"ould say that the Govemment must 
l,ghten up its tax collection machiocry. 
but there is no attempt to do it, although 
there bas been a demand made oa the 
floor of the House. Only yesterday the 
Mini"-Ier of Stale for Finance dilciowd in 
this House tbat tax arrears are to the tuDe 
of Rs_ 541.71 crorea. This is &tUpeDdous 
amount, and IS bie businea& COIICer1W and 
bill individual. U'e involved in thls UIIOWIt 
of tax arrean. Tbia is a aerloua _tter 
to be taken DOte of. 
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1bia tax evasion has somehow or other 

become an occupational diseaSe with India, 
with Indian big business, and it ~  taken 
the! form of an epidemic. It has even 
produced an impact on foreign companies 
.operatin& their business in this country. 
For instance, Burmah-5hell Refineries 
Limited owes an income-tax of Rs. 285.49 
lakhs to this Government. That shows 
that tax collection machinery has not been 
otishteoed up. 

SHR.I S. K. TAPURIAH (Pali): 80% 
i. in dispute. 

SHIll HEM BARUA: What about the 
20% that is not in dispute 7 Why ;18s this 
-Government failed there ? 

SHRI N. K. P. SALVE (Betul) : I 
would like to point out that the department 
has CODCeded that Rs. 135 crores are not 
effec:ti\oe arrears. So, the effective arrears 
are ou1y IU. 365 crores. 

SHRI HEM BAllUA : Let us believe 
'what he says. If more than Rs. 300 
-croces are in arrears, even then I would 
uy that the tax collection machinery has 
failed to mop up those arrears. 

Prof. KaJdar estimated tax arrears to 
the tune of Rs. 200 crores per year. but 
unfortunately that amount has escalated 
now. and it is Rs. 541.71 crores. We have 
to take note of that even cinema stars like 
Raj Kapoor are in arrears. Why is it that 
the Government cannot mop up these 
arrears. in stead of imposing fresh taxes? 

Taxes on postal rates, particularly on 
packets of books. is going to effect the 
book trade. Mostly book !lbops are situa-
ted in the town arrears. and the rural 
people when they want to buy books have 
to get them through the postal service. 
When tile rates are increased like this on 
postal packets, this is naturally going to 
affect the book-reading habit of our rural 
population. That has to be noted. 

'There should be economy, but there is 
no Sign of it in the speech made by the 
Finance Minister. There should be a 
drastic check on governmental spending, 
but what is happening? I do not know 
what t2Je Administrative Reforms Commis-
sion is going to recommend. but the fact 
relllliaa that there is a proliferation of the 

administrative machinery. Administrative 
expenditure escalating from year to year. 
In 1964-65 the over-all expenditure on 
ci vii administration was Rs. 107 crores. 
Now it is Rs. 186 crores. This is the 
state of affairs. 1 would say that un· 
checked governmental spending leads to 
inflation. Intlation leads to many evils 
which I have already said. 

The Finance Minister has taxed foreign 
liquor. He dtould know that prohibition 
is often described as a monstrous fraud 
perpetrated on t:le Indian people and by 
this policy the Indian exchequer is losing 
Rs. 300 crores per year. . If you scrap 
prohibition. the national exchequer gains. 
He has increased the tax on foreign liquor. 
That is not the way to give a ftllip to 
prohibition. He is a prohibitionist, who 
does not drink except tomato juice, pro-
bably. 

SHRI PILOO MODY (Godhra): Even 
that is too strong for him: only lOat's 
milk. (Interruptions). 

SHRI HEM BARUA: Unfortunately. be 
is trying to model all Indians after his 
pattern. That reminds me of the Red 
Rose of Oscar Wilde. I would like to 
quote that. 

MR. DEPUTY-5PEAKER: Quote and 
conclude. 

SHRI HEM BARUA: The Pnme 
Minister quoted Oscar Wilde the other day. 
It is one thing for a woman to quote 
Oscar Wilde and it is another thing for a 
man to do so. 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRJ 
MORARJI DESAI): Have I ever asked 
the hon. member to give up his betel 
leaves? 

SHRI HEM BARUA: As I said. he I. 
trying to model all Indians after his 
pattern. 

SHRI MORARJI DESAI: On the Coa-
stitution. not on me. 

SHRI HEM! BARUA: Oscar Wilde 
wrote :-

"The Red ROIo1c is horribly selfish if 
it wllnts the other flowers in the gar-
den to be both red and rose." 
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I think Mr. Morarji Desai is horribly 
~  This tax imposed on foreilll liquor, 
I am afraid. will lead to smuggling and 
other disastrous effec:\8 so far as the 
health of the people ig concerned. You 
must not forget that most of the State 
Governments are liberalising the policy of 
prohibition. Waen tbcI States are doing 
"0. to think that he would be able to give 
a fillip to prohibition by imposing this tax 
is a mid-cummer night's dream. He can· 
not do it. This is bound to fall. 

MR. DEPUIY·SPEAKER: He should 
conclude now and leave some time for 
the second !lpeaker from his party. 

SHRI HEM BARUA: AU right. Sir; 
thank you. 

MR. DEPUIY·SPEAKBR: Shri Surya-
narayana. 

lifT ~  ~  : ~ 
~  ~ ~ 'SfWircrT ~ f.f; ~ 
~ ~ itifR ~ ~  ~ 
~ ~ it ifR ami{ ~ aml<: 

rorr. m ~ II arrq;r;'t ~~  

~~  

MR. DEPUTY-SPEAKER: haVe 
called Mr. Suryanarayana, not Mr. Sheo 
Narain. 

SHRI K. SURYANARAYANA (EJu-
ru): Sir, while supporting the demands 
contained in this budget. I would request 
the Government of India to consider 
allotting more funds especially for t:1e 
development of agriculture in general a:td 
particularly in Andhra Pradesh. which is 
dominated by the agriculturists. The 
Andhra Government has sent several pro-

~ for the development of agricultural 
industry, but whenever our ministers, in. 
cluding the Chief Minister have approach-
ed the Government of India, they have 
been told that tiley should keep within 
their plan limits. It is a reasonable Rply. 
·of course. But they also know that the 
resources of Andhra Pradesh are very 

'I imited_ They have sunk all their resources 
1n Naprjllll8S8pr. It Ia _n known to 
aU the people in India that Andhra Pra-
desh is a1n:ady surplus in foodgrains. 

Therefore, if they invest any more in 
agricultural development it is not only 
for Andhra Pradesh. and it is not for 
South India, but in t;le interest of the 
whole of India. This year, it seem" the 
Government of Andhra Pradesh has al-
ready given six lakh tons of foodgrains to 
the Food Corporation of India which has 
been distributed among the deficit States. 

Sir. recently. several times our Ministers 
from Andhra Pradesh approached our 
Finance Minister and algo the Prime Minis-
ter for financial assistance to ellOCUte 
inlportant projects. but returned with 
empty hands. If tile policy of the Go-
vernment of India continues like thIa all 
the agricultural development in Andhra 
Pradesh will collapse. They are spending 
on so many projects like Tungabhldra. 
Pochampad and also Nagarjunasagar from 
within their own limits. They have so 
far spent nearly Rs. 130 lakh 011 Nagar-
junasagar alone. When they an: IIPprosch-
ing the Centre for funds to complete the 
Nagarjunasagar project according to the 
plan they are not being provided with 
proper funds. 

There is also one other thing. in this 
connection, which I want to bring to the 
notice of the House. If my hon. friends 
from other States do not ~  
me, I want to refer to the inter-State dis-

~ regarding distribution of river waters, 
It is a technical matter. So many awards 
nave been passed. In spite of all these con-
troversies the Government of India is 
keeping quiet. Our Stale ~ now 
and then come here and have joint meet-
inl' with the Cabinet or the Congress 
Working Committee. But even then, 
things are left to the tecilnical people 
and the concerned State Governments, 
which results in the Andhra Assembly 
members abusing the Mysore Govern-
ment, the Mysore Assembly accusing the 
Maharashtra Government. the Maharashtra 
Assembly accusing the Andhra Govern-
ment and and so on. It is no IODd 
leaving such matters, with whlch the Go-
vernment of India is associated, to the 
concerned people to settle themselYefi. 
These matten should, be settled at a 
round table sitting here. This is not the 
way to settle matters especiaUy at this 
critical juncture. when we want to deve-
lop lJur agriculture industry and do our 
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[Shrl K. Suryanarayana] 

best to stop imports from foreign coun-
t lies. This year even though We have 
got a bumper crop in the Kharif season. 
we are told that we should import 300 
or 400 million tons of rice. For ~  

we have to spend foreign exchange to the 
tune of Rs. 1000 crores or something 
like that. Every year We are going on 
increasing our imports even though when 
We get a good crop in some years. There 
is DO limit to these imports. There must 
he lOme stOI' pwt on this. As the hon. 
Member, Shri Hem Barua. pointed out. 
fortunately, the Government have not pro-
tniled anything this year in tile Budget 
Speech or in the President's Address. that 
they will stop import of foodgrains. In 
our electioo speeches we all have 
promised so m:Hly things to the people, 
that We would settle everything including 
food deficits if we were elected. But they 
are leaving all matters of finance and 
inter-State disputes to the States to settle 
among themselves with the results they 
are fighting against eaca other in the 
States. Our people say that we have got 
a very strong Finance Minister in the 
Centre, but in settling these matters I find 
that he is not strong enough. He is not 
taking any interest to settle the problems 
of irrigation or power projects. From 
1964 onwards the Andhra Pradesh Go\'-
ernment have proposed many scilemes of 
minor irrigation for inclusion in the Fourth 
P181l. According to a team of experts' of 
the Government of India, the execution of 
tbe result schemes of minor irrigation and 
tubewells requires only Rs. 12.50 crores. 
Though many schemes are there, I do not 
want to mention all of them. I will men-
tion only important ones. Recently. Sir. 
the hon. Minister for Irrigatioo and Power, 
Dr. K. L. Rao, visited Andhra_ ~~  in 
my constituency, Thammileru area and 
made some ~  I come from West 
Godavari, which is the bigest surplus dist-
rict in tae whole of India. Yet, only one-
fourth of tbat district is irripted by 
guaranteed canal water. The rest of the 
district is irrigated by wells, tanks and 
rain waler. There is no power supply ex-
cept at a few ~  Yet, in spite of all 
these difticu1ties. out of !be total export of 
Andhra of 6 lills tons, Wcat Godavari's 
contributioo is I lakb tons to the Food 
Corporation. 

The price of land in the areas culti-
vated by canal water is Its. 5.000 to 10.000. 
But. in the adjoining fields wbere there is 
no supply of canal water, even though they 
get water from otiler sourcea like ~ 

and tanks, the price of land is only Rs. 500. 
The disparity is so mucb. Even though 
the Andhra Pradesh Government have been 
.requesting the Central Government to 
give special and sympathetic alnsideration 
to the proposals, at least for food produc-
tion. made by them for ~  in the 
Fourth Plan, it is a matter of regret that 
the Plan outlay of Andhra State is <:0111-
ing down from year to year lor the last 
time years. In 1965-66 the outlay wa.' 
Rs. 105 crOTes. in 1966-67 Rs. 95 crores 
and in the current year it will be only 
Rs. 71 crores. Similarly. the Central assis-
tance to Andhra has also come down. In 
1965-66 it wat Rs. 65 crores; in 1966-67 
it was Rs. 61.25 crores and in the current 
year it is only Rs. 57.50 crores. When 
this is the attitude of the Centre, how can 
they expect increased agricultural produc-
tion from Andhra Pradesh. 

The agriculturists of Andhra Pradesh are 
going to other States for cultivation. Some 
of them have gone to Tamilnad and settled 
taere long ago. Some people have gone to 
!\IY'ore and ~  lands there. The 
Jlt'0pk could develop agriculture only when 
they get facilities in the matter of finance 
for the prospects but unfortunately, the 
altitude of the Centre has been far front 
helpful. The Centre expects Andhra to 
produce more food and export to other 
States but, at the same time, it is not pre-
pared to give any financial assistance for 
increasing agricultural production. 

Take the case of power drills. Tbe 
Bihar Government have so many ~  

~ wilich are lying idle. The Andhrll 
Pradesh Government approached the Cen-
tral GovcrnmeDt saying that they are very 
keen to bave them andtbat they are even 
prepared to purchase them. Yet, nothing 
has been done In the matter. 

Even thougb Andhra Pradesh Is ClIport-
ing several IUbs tons of tood, just Hke 
RajastiJan, Andhra haa also lOme draupt 
affected a'IUI. Anantapur, the Dative dis-
trict of our bon. Speaker, is the went 
drouaht-tllfedlld diatrict in die wIaoIe of 
ADdhra. There Is DO ~  for 
water aupply In this distrkt CVCQ for drInk-
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ing purposes. There are many other areas 
like that. In fact, two-thirds of Andhru 
is delkit in food productioD. Yet, Andhra 
Pradelb is supplying foodgrains to other 
States without hesitation. 

Recently, the Ministry of Information 
:lnd Broadcasting of the Govemment 01' 
India has circulated to all the Memher, 
"India Perspective in two Decades". While 
agreeing with all the achievements in the 
Jast 20 years. I say. our set-hack, are aho 
,everal. In India. every year. along with 
·O'Ur achievements, OllT problems are also 
incroasinl( like ~  These prol'llem' 
,houlc! be settled and ~  bv mutual 
agreements. Everywhere. every party say' 
'0 many things. For political purpo,es. 
they are trying to mi,,"e and mislead the 
people. Particularly. in AndhrR Pr .. de,h. 
the people, after coming to know of all 
thOse political slogans. are not in unv \\ ay 
to be satisfied with only slogan, ur pn>-
mises. They want some practical a:-.si ... t· 
dnee from the Government of India. Our 
people in Andbra are kind enough to send 
us with Congress majority in Parliament 
in last elections. Though we have 1o" 
'orne se.ts for Andhr. Legislative A"cm· 
hly, they have given 90 per cent of their 
votes in favour of the Congress for Parlia· 
ment. But, Sir, if we will go there now. 
they will question us. "At the time of 
your elections you promised so many 
things. But eYen a single major project 
is not coming to Andhra Prade'h. In 
what way are you coming to us 1" Thev 
are askin!: these question_. So, I would 
humbly request the Government of Andhra 
Pradesh and the Government of India .... 
(fnlerrul'tioll) . 

AN HON. MEMBER: Let them realise 
their folly in electing you. 

SHRJ K. SURYANARAYANA: We 
and you also are saying 80 many things 
to the people. Everybody knows what 
we are promising in the elections. We 
say, by our poliCies; the country will be 
benefited, my constituency will be benefited. 
We say all that. Why do you hide a\l 
these things? We also say, our policy is 
better, our programme is better and our 
1eaden are more competent than leaden 
of lUIy other party. We are lBying like 

rthat. The other lIarticearel .11M doiDg the 

same thing. There is no __ ty to re-
peat und reply to all theoe thilllS. 

Mr. Deputy-Speaker, Sir, further I WlGt 
to submit to the Finance Minister that 
regarding flood control schemes also, !hoy 
have Hsked the Andhra Pradesh Govern-
ment to proceed only with their relOUl'CeS 
even though they Qre recommended by 
the Government of Inelia experts. 'Ibore is 
no ~  ... 

.\N HON. MEMBER: Andhra Pradesh 
:, al ... o Cl part of Indiuo 

SHRI K. SURYANARAYANA· lam 
quite agreein/! with that my hon: friend. 
Sir. what I am proposing is not only for 
Andhra Pradesh. I am al:Qin repeating 
rhat it i, not for Andhra Pradesh alone. 
Whatever we produce, whatever we lira-
pose. is only in the interest of thel nation. 
hili not for Andhra Praelesh. We. the 
1\-% embers, arc not I'lerrefited here perlOll-
a II y. except ~ only Rs. 31 per 
day ... UII/erruptioll). . .. ~ we do 
'omorhin!, for the people. First see to 
your con,tituency, then your State, then 
y""r country and then your international 
a/fair.'. What is the use of my saying 
ahout international ~  ~ out my 

~  my State and my country? 
I am not an internationalist. You may 
call it a narrow outlook. But I say. my 
lirsl duty is to my constituency. then to 
my State, then to my country and then 
to intcrnational things. ~ is my out-
look. 

About the flood control schemes also, 
I here arc sevcral proposals which have 
heen proposed by the experts which were 
appointed by tbe Government of India. 
That is also only 8 little amount of 
Rs. J 0.65 crores that is required to execute 
the important schemes such as Thammi-
lern, Yerrakalava. Anumallanka, Kalleru 
lake etc. The Government of India al-
ways says that there is no fr:lance. If 
our State Ministers approach the Prime 
Minister, she says, "Plea.'Oe meet the 
Finance Minister". but the Finance MiDis-
ter .ays, "Where is the money? VIoithin 
your own limits, you have to execute: 
our hands ha\le already been willhed away 
by so man projects". In other States it 
is not like that. There are several Central 
projtM:ls ia other Statel, ,,"rated witb the 
Goverament of India fuads. In AIIdhra 
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lShri K. Suryao.arayana.l 
P.radesh, ~  even 2 or 3 per cent, they 
have established with tbe Central money. 

~ feellnp are there. If the Centre 
considers all these things a.nd provides 
~  to. implement the 1I00d control pro-
Jects, mmor and major irrigation projects 
and ground water projects in Andhra 
Pradesh, then we will aive you severa.l 
lath tonnes of rice. They ha.ve only to 
wait for two ,years and we could give 20 
lakb tonnes of rice from Andhra Pradesh 
to the other States. So, it is time that 
the Government of India considered these 
important proposals a.nd came to the res-
cue of Andbra Pradesh, in the nation'ai 
interest. 

II1T 'd'" ~ ~  : ~ ~~  
~  ~ iI"'iR: ~ ~ 
~~  ~ ~ ~ ~  ~ 

~~ ~ ~ ~ 
m1f.t ~  ~  ~~ ~ ';;r.:lf 
fuN qr I mi: ~  it ~ ;;ftrff ~ 
~ ~ ~ 'liT ittft fit; ~  ;;ftrff 
<tt amrr 3lh: 3fTifiterr 'fiT ~ ~ 
;r;iI?: ~ itm I ~ 3fT'f ;:;rr;rn ~ 
fit; ~ ~ 'liT amrr 3lh: 3fTifitm 

~ ~~ ~~  ~ 
~ it;r;il?: it ~ ~ ;;ft;r) 'fiT 

~  .. am: ~ ::ill'ro ~ ~ I 

am{ '4' 3fT'ft ~  ~  ~ 

~ ~ fit; ~  it ~ ~ <R't-
mrn, ~ ;;ftrff, ~ ~  am: ~ 
~ ...,. 'NT ~ ~ am: ~ 
;r;iI?: *t ~ ~ ~ ~~ I '4' ~ 
m1f.t ~ ~ ftIIt ~ w f.fliT ~ ~ 
~~~ I ~~  
~~ ~~~~ 
~ ~ ~~ ~  ~ ~ 
;r;iI?: 'fiT ~ itlT ~ ~ fl!i1IT tTlfT 
~ q: '4' 3fT'f ~ ~~~ I 

~~~  
"Mr. Desai's budget hu done much 

to restore his reputation, amongst 
businessmen and ewnomiats. It was 
not an accounta.nt', budaet after all. 
But the Finance Minister's arithmeti-

~  ~  is deceptively clever. With 
~  revenues and more or less 
inlexfble. expenditure commitments 
resulting to an a.nticipated gap in the 
Centre's budget of Rs. 31S crores 
Mr. ~  chose to leave mOlt of ~ 
~  uncovered, contenting himself 

WIth fresh taxation to the tune of 
Rs. 66 crores. 

"A ~ fl'OIn the apparent difficulty in, 
finding now areas of taxation, IlQY 
attempt to bridge the gap throuah re-
sources mobilization to the tuDe of 
some Rs. 300 crores would have been 
~  out of the question. ADd 
If recessionary trends were not to be 
accentuated cuts in plan expenditure 
were ruled out. By leaving the gap 
uncovered, Mr. Desai cauJd take 
credit for 'assisting the revival of the 
economy' in order to 'achieve a more 
satisfactory budgetary balance before 
long'." 

~~ iI"'iR: ~ <NT fuR ~ ;fu:r m<'f 
~ ~ it iIR ~ ~ ~  

ifl!T ~ ~~~ oftt ~~ it 
arran: on: 31':.f;ftfu ~ ~ ~ 
<:Iit ~ ~ I ~~ ~ 31'4" 'Ii'*'" if fmcr 
..rt ~ iR 3lh: ~  amm: ~ ~ 
oftt ~ ;r;iI?: ~  ~ ;r@ ~ ~ I 

;;r;r '1ft' iI"'iR: ;rl!T ifi1:if 'fiT lf1ti'f amrr 
~ ~ ~ 31'q. 'IiofT ~  ~ ~ ~ am: 
If'if 'fiT ~ fiI;(fTif rn ~ ~ 
<:!f m ~ ~  ;;ftrff 'liT amrr 3fT-
~ ~  'liT ~ ~ 'NT 

~ '3'Of on: S!I'A' ~ 'l{f ~  ~  ~ 
~ ifi1:if 'fiT oftt ~ ~ ~ ~ ~ I 
~ ~ ;ft;w ~ ~ ~~ ~ ~ ~ mq; 
~~~  

~ ~~ ~ fit; 
1946 ~ ~~ ~ m ontf ~ 
I!ft I ~ CfIRl" 3fT'f ;:;rr;rn ~ ~ fit; ~ 
~ ~ ~ ~ 'IiofT ~  ~ 

~~~ ~~~ 
M'f it ~ ~ ~ fiti<rr ~ I 

ftRfTlf ~ ~ M'f lift ~ ~ 
~ ~ ~ qr, ~ ~ ~ vft I 
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I •• ~  
"",";;rm- t I ~ ~ ~~ m 
~ ~~~ ~  
t I ~~ ~~  mr l!ft 'AT 

~ t, ~ 'AT ~ ~ ~  
~ 'AT llilf ~  ~ 'AT ~ 

~~ ~~~ 
SIIT1f ~ R4T:jfffiT ~ I ~ oWrT if; 
~ l!ft ~ ~ ~ ~ ~ ~ 
~  

3WI" .mr <8 ~ ~ "" I f,lf;;fM 
l!ft ~ it ~ ~ m<lT it ~ 
omr l!ft lfi1T of.t ~  ~ ~ f'l> rn 
iI; ~ if; fuu: ~ om ~ cr;rrt 
;;nu; ~  (ff; ~ ~  l!{ ~ I ~
~ ;r,r ~  if; om ~  <iT<T 
~ <:mt ~ ~  ~ m 
arr;;mrr ~ f'l> ill'f <'fTlr ~ aft<: 
~ ~~~~  
~ ~ l!ft O{'f.:f\" ~  ;r,r ';l;f<f 
if; ~ f.N<: rn 3l"T ~ ~ I ~ 4"l'i 
if; m ~ ~~  m ~  
~ aft;: m ~ rn ~ ~ ~~ ,,};fq"'clTq 
~ "I@;r,r ~ ~ ~  I ~  'l1r{ 
<it ~  ~  ~  ~~  
~ ~ I mifOif m <iT<T ~  rn ~  'if) 
fit;m;r ~ ~ ~~ "Iif1m ~  ~ 
;j'\i ~ ~ f;r, it 3f'Rr <lGPm: 

~  ~ ~ ~ aq'+Ter rn 
~ ~ 4");;r;rr ~ l!ft ~ it 
~ <'frt: ~ ~ I ~ if'lC ~ 'l1r ~ 'fi<: 

~~ ~  ~  ~ ~~ I 

m ~ ~ f<rn +rnr ;;IT ~ ~ 
<1ft ~ ~ 'Qm '!>T ~ fu4T tf4"r 
~ Ai ~ ~ arom ~ ~ ~  ~ 
'.Ofi1'tf ~ I 3WI" ~ ~ ~ fit; ~ 
~ !!iT ~ '!>T ~  f.rm iRn ~ I 

~ ~  ~ ~ ~ 
omIT it ~ ~ ~  t: m ~ 
~  ~ ~ ~ trof ~ 
~ 'f'f t ~ flJRr m<'f ~~ 

~  'I(f ~ t: <iT ~ \1ffflT t 
f'l>m ~ m U" ~ l!ft ~ ~ 
~~ ~~~~ ~ 
f.r;m;ff IIi1 ~ <r.T.t ij; ~  
~ ~ mil; ~ 
m ~ lJmr ~  ~  n:'I> ~  
~ ~ ~ arr:A 'flIT Q<'f foIi4T 
~ 7 ~  ~ '1R if; ~ '1AT ;:r@ 
rrrn:rr 1fT :n:r<f.t ~  ""'" ;r(t ~ 
~  ~ it am: fit;m;:r 'l>T ~  if; 
fWl; qr;fr ~  ~  <iT 7J'nf ~  ~  

~ ~ ~ I ~ 'mi1 ~ 
~ ~  ~ ~  ~ 

~  ,Gf"1+niT 'f.T ~  f'!>4"T ~ I 
~ 'f.m" ~ f'l> F:<:: 3fTGlft ~ 
~  ~ ~ om ij. ~  ~  ~ 
~  m ~ ;r(t ~ t I Tol '!>tihrr 
~ ~ 1f.W f'l> ~ i'f) Blm:T Iffif, 
~ ~ ~  3fh: ~ I 4' 3ll'1"'1iT 
lfTm 'ifr <f.r 4"R fu:rAT ~ ~ I ~ 
1f.W rn ,q- fit; lftq it. ro>t if; fu"t1: 
Tl" 3f'Rr <rfu <iT, <l:fT1T 'f."ir, 3Th: ~ 
q; ~  ij; f<'fl:!; lfTer af"]T!1Tf,7 <r.r erfu 
~ m ~  if; ~ if; fern: ~ 'lIT 
erfu ~ I m;;r ~ '1fT ;frf<f ~ 
11") l!{ ~ I l{ ~ ~ f"flZ 'M: ~ ~ f'l> 
m;;r 31111 ;;rW <r.r ~ ~ 'I(f 
'lIT;;rreT ~ 3fT<:: ~~  ""M 'l>r ~ 
fq.:m 'lIT 'ifr<fr ~ I 31111 ~  'lIT 
"11'1Ql{'f>i'1lif '1» W<f 'l>r 3!'1T ~ bll"A" 
~ R4T :jfffiT ~ I ilfT;;r 'foi'tCf-'!>>J"<;r 
2 6 ~ ~ 'l1flf '1» 'WfT ~ fl1<'rnT 
~ I <rli: 'i\fl:r 't:: ~  ;r,r 'f'lr '1<:: 

~ wrr ~ I if;cr;;r "fT<:: '1t'f ~ 
~ 'lfr tT '1AT ~  'lIT ~  3ff'1it 

fuft.r ~ m<'fT ~ of.t ~ I 

~ ~~  ~ Gfiil{ t I 

~ <t ~ ~ ~ ~ 
flI; ~ ~ ~ ~ iI; fu';rrt 
iI; mm ~ f.:!4"r if ~ ~  
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~ ~ timr ~ ~  
fiI; ~ ~ ~ ~ arrq, ~ 
~ iAT ~~ I'l'mr ~ ~  

it. -;ro-r li ~ ~ 'IT fif; ~ ~
~ ~ 3fT ~  ~ arrq ifiTIT'lr qq 
~ ~ am: lm"U ;;ft fcr;m ~ ~ 
F:+r arrqit. mr ~ ~  I ~ fcRn: 
<n'! ~ f'l' 'lr<:<f li '1ST ~ ~  

cr" ~ ~ ~ tn: ~  ~ 
;;r;t rn it. ~ miT-miT ~ 
~  'fi'r ~  ~  ~ tn: 
~ ~ f.f;lrr ~ I 3fl1"': itm f.f;lrr 
~ aT ~ ~ ~  
<;T;ft Rm" m ~ I ~ ~ ~ lft'T 
>r.T ~ f>r. ~  ~~ it;f'I'fR ~ 
~ >:MT qc;:r tn: <:lilT ~ m<v.r 
~ ~~ ~  ~ I 

"WIiT 'flIT fcRn: ~  ~ ;;ftifi 'fi't ~ 
;;T 'fifT ~ I ;;ft <mf lii't 3f"Ift ~ 3fT'l'f.t 
'.:im ~ Cff, !fIT ~ <mf ~ I 

~ ~ <]T 'IT fir. 2 5- 2 6 ~~ ~ 
~ ~ ~ ~  'l<:3fR m 
it ~  ~ ~ ~ 'l<: 'IT'iT 'f{f Rm" 
'fT'W ~ I 3fR ~ 'f>'T m 'f>'T 
<rom: ~ it; ft;w, 3fl1"': 00 ~ 
'r.Tf1) ~ ~  ~~~~ 

'f.T1J tn: if'in: ~ aT ~ ~ 
$) ~  ~ ~ 'fi't crr;ft fir<:!' 
~ ~ ~ ~~ 
='f f<t;m;r) 'fi't ,ft <'IT'll &IT am: 
~ 'fi't ,ft <'IT'll &IT I li ~ ~ fir. 
;mr <m'rT ~ ~ W<AT li ;;r;rr{ 
~ am: ~ f.n:TYfuf f.f;lrr ~ f'l' 
~  ~ ~  I;flft ~~ 
~  ¢ m<i li wiT 3fR ~ 
;m:r li wiT I ~ Sfltin: ~ 26-2 7 ~ 
~ ~  crr;ft ~ 'f>'T 'fi't"t ~ 
~ ~~ t:, ~ ammr ~ 
OAf?: li ~ ~ t I ~ mli 

itm ;pmt:fif; ~ ~~~ 
~  t: ~ ~  ~~ 
~ ;;mIT t: fir. 3I11T ;;ft ~ ~  ~ 
~~  f(Pft, ~ ;;r;r ~ !iN 
it; ~ li 'fi't"t ;ftfu Cfll" ~ ;tt ~ t:, 
Oil" 0'1' ~ ltil ~ ~ 1fRf 
~ 'fi"nf <ItT ~ I m ~ ~ 
t!;'F Tftt ~  I ii' amrr ~ ~ fit; ~ 
~ 'fRf <fT ~ ~  ~ fir. !iN iI!>1 
~  rn ~ ~ 3f1<: mIJ ah: 
<r<: ~ 'l'T ~~ ~  ~  

im ~ m :;;n;ft ~ I 

'F"fll"TCf<:l'fT ~ ~~ aN-
~  • .ff fm, am ~ ~ 
~  rrT11 'l'T t!;'I' f'FOTif WlT t: I 

~ '1'1" 3fl\"-<tlfu am: ~ tn: 
fuulvTr rn ~ ~  ~ t: : 

'In his book. "Asian DTama," devot-
ed to problems of development in South 
Asian countries. Mr. Myrdal has advo-
cated strong measures to root out COr-
ruption but notes the difficulties involv-
ed. He states that in western and 
Scandinavian countries, corruption was 
rooted out of public life before the State 
launched on welfare activities. 

In the developing countries, he notes. 
the State has yet to root out corruption 
while at the same time it has to embark. 
on considerable economic activitIes. 

He deplores lack of adequate, re-
search in all these countries on tbe elI-
tent of corruption as a social problem, 
but has noted the Santhanam Committee'!; 
work in India though be regrets that 
even that had been silent on the rolo of 
western business interests in aiding cor-
mption. 

On India. Mr. Myrdal says the social 
and economic revolution bu beon poat-
pa:!ed and evC!l tho political revolution 
bas ~  lC118 of reality and beblnd' 
its impressive parliamentary flllllD 
"India is still far from belnt controUeci 
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~ ~  
by majority of iIB people or even from 
having its policies devised so as to be in 
the interests of the muses,' 

f1:m;r ~ lift m- ~ ~ ~~ lift aN-
~ lIlTatW ~ if; ~~ 
if;ifU ~ ~  ~ ~~ 
111IT ~ I 3f1n: ~ ~  ~  <t't 
~ ~~ ~ lift ~  

~  ~ lift ~  ~ m-.,- ~  

<it ~~ ~  ~ ~ ~ ~ 
m, crT q'ffi' ~ ~~  
if ~ if lit;;mafi if; <m:'lT ~  

~ lift ~ ~~ ~ ~  
~ am: *'IT \111r ~ if .00-

~ ~ ~~ I ~  if 
~ 0 ~  <f,r <:rrfui 'f."l':'fT ~ 
~ ~ ~ am: ~~ ~~ 
~ im'r lift ~ fu;wrr ~ flf; ~ 
~  if ~ ~ qfum', 
~~ ~ ~~ 

~ ~ I ~  ~ ;1ft ~ arf.t if; 
iIR 1ft ~ qfum <it ~ ~ ~ 

~~ I 

~ ;1ft ~ if; f<rnm: 
am: ~ if ~ ~ ~ iffilT ~
qfulti, ~~ am: ;ifonfi ~

<fIR ~ I if ~  flI<;r OR: ~ ~~ ;1ft 
~ ~ ~ ~ ~~ ~ 

~ ~ ~ wm:r ~  ~  ~  
~ lIlT fif;;m: ~ ~ I am-
~ ~ flf; ~ omr «T1'r ~ ~ am: 
~ ~  ~ ~ ~ 
~ I ~ ~~ *'IT if; qfWT if lfi!: im'r 
-m ~ ~ flf; ~ U.n, ~ lIT ~ 
if; ;rn:r tn:: 0lfl'Im: ~ ~ ~ 

~ ~  ~ ~~ ~  
~~~~ 1m ~ ~  
flm;r ~ ~ flf>llT ~  ~ ~ 
it; ~ if ~  ~ ~ 

~ I ~~ !f>{r ~ ~ ~ 

~  lift ~ tn:: ~ ~ ~ ~ 
;rftl ~~  ~ ~ 
~ ~ I nmr ~ ~ ~ if cr<:rm 

~ ~~ ~ ~ ~ ~
qffi ~ if am;;: ~  tn:: ~  

mr ~ 3f<f.t f<;ro; ~ anR ~ 
'fmmt g I 

~ ~ <rffiT if; <m:'lT ~ ~  <f,r ~ 
« GfTHR lfi!: 'fi1T ;1ft ~ ~ ~ ~ 
~ ~ 3l'T1ittr ~  ~  ~ im'r 
lift ~~ ifi't fifr ~ orm «T1'r 
if ~  ~ ~ *'IT 'R tn:: ~  ;jift 
m ~~~ ~~  
lI'\:fr m ~ ~ ~ 
~ I ~ if 1ft ~ Oll'fiRr;fofi 'R tn:: 
~  ~ ~ if; ~ ij; ~  

"w')ri lf111Ii we ~ tt'"iI ~  
~  ij; ~  ~ ~  <t't 1ft 
~~  ~~ ~~  
~ ~ ~ flf>llT "IT <:i!:l' ~ I ~ if 
~ ~ ~ if; ~ ~  

~ ~  ~~ I 

~  ~  3lT'f ~ ~ f'!i 
~ m- am; ~ ~ ~ ij; mr 
~  ~~ ~~ ~ 
~ ~  ~ I',fi ~  ~ ~ 
fifr ~ OR: ~ ~  ~ 3l'tt ~ f'ff.m<: 
~~ ~ ~~  
~ f'<1't1; ~ if; mrf.I' 3fiI' ~ lfi!: im'r 
~ ~ ~ ~ fifr if;if 3l'tt ~ ~ ~ 
!WIT ~ ~ VC'f' ~ ~ ~ I \:flfT 
~ ~ ~~~  
~  '1fT ~ ~ ~  

~ if; 1f'I' if ~ 'fiT ~ m<'r 'fi"if $ 
l!'m ~ ~ ~ I ~ rnr if; mr 
~ lIlT ~ 1f'I'« ~ ~ if;;mif 
'4l' ~ om: if ~ ~  ITllT ~ I 

~ ~~ ~ ~~  
~ ;1ft lfi!: 3Tro1' ~ ~ fifr ~ « m 
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~ ~ amf l!iU am:: ~ ~ Tft-
'm ~  ~ l!iU I ~ ~ ~ 
~ ~~~ ~ i!ilf ~ 
~~ ~ ~ I ~~ ~  
0T1R ~ m:<m: ~ ~ 3irofT 
~ WIT am: r(lfi om f.:rl:lTfur m-
~ ~ 3!m11: <n:: ~  ~  ~ 
<:mi ~ ~ ~  ~ '!iT 
'fi'IfT ~ ~ ~  ~ ~ I 0T1R m 
~ ~~ ~ ~~ 

~~  ~ ~~  I 

~~~  ~  ~~ l:'!mIOT 
~ ~ I ~ ~~ ~~ 

· ~ 1flti ~  -f.l"lrTvr, <tfiml ~  
~ ~ I rorct oflfi;r aNt ;lif;-rn: lfiT 
~  ~ ~ '<m lfi<: qtq-~ lfi<: 

fW ~  mf;r; ~ lfiT ~ ~ ~ 
· ~ .q ~ <'I'Fft lfiT ~ 
nr.r I ~~ ~ ll"RmrT mf iR!fct 
~  ~~~~~ ~ ~  

· fu:m;m, ~ fit;m;r, ~ am:: 
~  ~ CflT lfiT ~  iff ~ I 
~~ ~ ~ ~ ~ .q 
~ """ ~ ~ ~ q..- ~ am:: ~  f<;rli 
~ ~ ~ ~  ~ 
~  lfiT '<m lfi<: I 

~  ~ ~ orT'if.q ~ 
~ I fitfi ~ ~ ~ mflfiT 
~ ~~ ~ ~~  

<n:: ~  ~  ~ I:lT f;r; ~ lfiI'l'f 
<r'fT <R: lIT ~ am: ~ lfi<: ~~ 
.q ~ ~ om:m: it..,... ~ *1"T+!T ;ffi7 ~ 

~~  5 ~~ ~~ 
~~ ~  ~ ~  ~ 

~ ~~~  5 ~ 
. ~ l!it if'ffl ~  ~ I >.ft ~ 
~ ~  ~~  ~~~ 
1 5 ~ ~ oR1JT am:: m ~ f;r; 
25, 30 ~ l'm iA GITIlm I ~  

~ ;r ~ ~ f;r; aNt a't ~ 1!Tm:-

;;ft ~ 25, 30 ~ ~  ~ 
~  ~ an1T ~~~~  
~ ~~~ ~

~~~ ~~~ 
f;r; ~  ~  ~ I a't ~  

~~~~~~~ 
lfiT amr.t it ~ ~ mr ~ 
~  ~ ~~ ~~~ 
"'IT '1ft fm; lIT ""'tflIlr ~ ~ ~ 
~  ~ ~ *1") ~ mr 
m<; '!iT ~  ~ I ~ alfi ~ ~ 
~ ~  ~ ~  
~ f<;rli am:: i!ilf ~ ~ ~ ~ 
~ I ~ ~ 'fiT ~ it f<;rit ~ m:<m: 
~~~ ~ I ~ ~ IlWft I 

~ ~ f;r; ~ ~ ~ ~ m..-it 
wiT f;r; 1 5 ~ ~ it a;<n:: "'IT <'ft;r 
~ ~ ~ ~ '!iT ~ !lCT lfi<: 1 5 ~ 
alfi <'IT1IT "'ITlI' a'tm "'IT q ~~ 
~  oR1JT ~ lfiT;rtr.t it f<;rli ~ ;rtf 
~ ~ ~ ~ lfi't m am:: Ofimf'f.t 

~ ~~ <'I1TT3TT I ~~ ~ I 
~  ~~ aT ~ ~  ~ 
~ ~~ ~ ~  
~ ~ ~~~ ~ ~ ~~ 
~ ~  

15 HRS. 

~ ~  ~ ~~~ 
~ amra awr 2 ~~

~ m, ~  ~  ~  

3fF't:r m 31'R ~  I ~ ~ 
~ ~ ~ m ~ Jrffl 0llfiRr ~ 
~ smrl lift q<ro.q ~ oRR lIT 
q'fIT<'! lIT 1limr ~  ~ ~ lfilf ~ I ~  

~  ~ ~ am:: ~ ~ T'f'lT 
.q ~  ~ ~ ~  
~~~~ ~ ~~ 
~ 1!ft ~ it f<;rit ~ ~  lIiit 
~  ~ till ~ ~ ~ amrt! 

~  fit; ~ ~ i;mliI' iit a't ~ if; 
~ 1ft lf1mr ~ fit; ~ lJt "'119: 
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~ ~ ~ ~~ 
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~~ I ~ ~~~  
~ ~ f.rnt ~ if; ~~ ~  1:If,' 
~ ~ fit; ~ <m, ~ ;f.T ifn: 

~~  ~~ ~ 
~  ~ ~ ~  ~ I 
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art'IT ~~ ~~ I 

SHRI P. RAMAMURll (Madurai): 
Mr. Deputy-Speaker, Sir. the Finance 
Minister has ~  applause from the 
big business press of this country far tbe 
Budget he has presented before the House . 

SHRI J. B. KRIPALANI (Guna) : You 
give him a ~  ? 

SHRI P. RAMAMURll : I do not want 
to give him a Slone. I wanl to state certain 
facts. 

It is very understandable that tbe bill 
business press of this country should bave 
given him that applause and I welcome 
that applause given by the big business 
press ~  it tears away the prdah ~ 
has so long been kept that the Govern-
ment is for certain other interests. not the 
interests of big businelS. The Finance 
Minisler. in concludina his speech. say,: 

"But I do feel that the situation u as 
hOpeful as it is cbaUeagina. The utmost 
cooperation, diIcipIinc and even a 
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[Shri P. Ramamunil 
measure of self-denial by all sections of 
the community will be necessary if we 
are to meet the challenge." 

Of course, the present situation is a chal-
lenge to the entire people of the countrY. 
What hopes does the Finance Minister hold 
out to the people of this country? Hopes 
of unemployment, bopes of deteriorating 
conditions of life. These are the hopes that 
are being held out by the present Budget 
itself because there is not going to be any 
more industries in the public sector. About 
the Fourth Plan, nobody knows when it is 
going to come despite all the promises that 
it is gOing to cOme in 1969. The way in 
which we are going, I do not know whether 
we arc going to have any Plan at all at 
any time in the future so long as this Gov-
ernment is there. That is a different matter. 

Now, he talks of the utmost cooperation, 
discipline and even a measure of self-denial 
by all sectiOns of the community that will 
be necessary if we are to meet the chal-
lenge. What is the self-denial as far as the 
big business interests in the country are 
expected to have? What is the self-denial 
that he is imposing on them? As far as 
the common people of this country are 
concerned of course, there is no quC'Stion 
of self-denial. There is denial. The Finance 
Minister is denying them opportunities for 
employment which means denial of the 
right to exist even. Thousands of people 
are thrown out of employment from the 
Railways. from everywhere. Retrenchment 
is the order of the day. That is a sort of 
self-denial that the Finance Minister is 
imposing on the common people of the 
country whereas, as far as the big business 
interests are concerned. what is the self-
denial imposed on them. 

Sir, from one point of view, I should 
like to welcome this Budget. I welcome this 
Budget only for this reason that it tears 
as under the so-called dividing line bet-
ween the Swatantra Party and the Con-
gress Party as far as their pOlicies are con-
cerned. I am making the statement with a 
fulI sense of responsibility and understand-
ing. In the last issue of the Swarajya, the 
Swatantra leader Rajaji writing on the 
Budget has ~  some beautiful ~  He 
says: 

"A word about 'Right' and 'Left'. 
Everyone agrees that maximum produc-
tion must be a nation's aim. In this, there 

is no distinction of ript or left. The 
division of opinion on this queostion is as 
to the motivation. To prodUce on a basis 
of individual incentive of profit, or on 
the basis of the patriotism of those en-
gaged in production or on some form of 
Central direction and cOmpulsion. The 
question is, which is the best and most 
efficient means to be employed. The next 
question is how to control the errors and 
excesses that may issue out of the means 
employed, be it the incentive of indivi-
dual profit or compulsiVe direction. If we 
rule out the spirit of patriotism as not 
sustainable for a long time or on a mass 
scale .... .. 

The Swatanlra Par,ty believes that patrio-
tism cannot be the motive of the people 
of this country for a long time to come 
and that it cannot be sustained. What else 
should be there? 

" .... but to be initiated as an ancillary 
force of much importance when it i. 
possible; it is easy to see that compulsion 
is far inferior to the incentive of per-
sonal gain provided this is kept under 
due control .... " 

That is, the motivation of patriotism can 
he utilised only on certain occasions. He 
concludes by saying: 

"This is the real dividing line. not 
right or left, capitalist or socialist." 

Therefore. the Swatantra philosophy, the 
basic approach to the problem of produc-
tion in the country. is the motivation of 
incentive of profit to the individual. That 
is the basic philosophy of the Swatantra 
Party. 

In this budget, that philosophy has been 
accepted ill toto. Why? It is because of 
thi,. What are the wonderful concessions 
that have been given to the big business 
houses in this country? Not one or two, 
but a series of concessions have been given: 
no extra dividend tax, no tax there, that 
tax is being removed; surtax on profit of 
busineS'S houses is being reduced from 35 
to 25 per cent. There are also certain other 
concessions and I do not want to go into 
them. It is al\ concessions for them. Why? 
It is because, they say, only if they give 
them that concession. if the private profit 
is more and more. then they will be able 
to increase production. Everything is done.' 
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in the name of increase of production, in-
centive for the pUrpose of increased pro_ 
duction. Who are the peOple who are en-
gaged in the business of production ? 
According to Mr. Rajagopalachari and ac-
cording to my hon. friend. Mr. Morarji 
Desai, the people who are engaged in the 
business of production are not the workers 
at the wheel. are not the peasants, but it is 
the big business interests who invest some 
money and they must be given opportuni-
ties to a mass more and more money so 
that they will be able to invest money. 
lbis is the basic philosOphy, the basic 
approach, in the entire budget. That is 
why, even with regard to agriculture .... 

SHRI K. SURYANARAYANA: It is 
not like that. 

SHRI P. RAMAMURTI: I was talking 
of big business and not farmers, Even with 
regard to agficulture, what does Mr. 
Morarii De-sai say here? He says: 

"I propose to make a provision for the 
deduction, in the computation of busi-
ness profits of companies, of an amount 
equal to one and one-fifth of the expen-
diture incurred by them ..... 

That is, 125 per cent. That is, something 
more than what they expended. 

" ... equal to one and one-fifth of the 
expenditure incurred by them in providing 
agricultural inputs such as fertilisers, 
seeds, implements and pesticides and ex-
tension services, in spheres related to the 
particular industry in which the company 
is engaged. This weighted deduction will 
be available ... " etc., etc. 

Therefore, even with regard to develop-
ment of agriculture, the Government will 
abdicate its function. Mr. Morarji Desai 
says that the Government will not be able 
to do it. He says that the Government 
would be able to help the peasant\! by giv-
ing all these things, but only through the 
bi. business. He says, let the business con_ 
cerns advance something, let them advance 
pesticides and insecticideos, let them advance 
fertilisers and all other things, and we will 
give them; the amount spent on these by 
them will be subsidised to them. This is 
what it means. I CBnnot understand the en-
tire approach. I can only very well under-
stand thi's approach: even in the matter 

of agriculture, the incentive must be given 
to the bill business; the penetration of capi-
talists, even in agriCUlture, must go on a 
very big scale. This is the basic philOSOphy 
of the entire thing. 

Therefore, these 20 years ~  Indepen-
dence have not meant anything to our 
Government. All these 20 yeal'S, they have 
relied upon the big business houses. They 
have given them incentive after incentive 
all these years. What has been the result ? 

We are today facing a particular situa-
tiOn which we are facing today as a result 
of the fact that the peOple who have been 
in charge of production in this country have 
been the big business houses. In reality, 
they have been able to control the entire 
economy all these years. My friend, Mr. 
MorarH Desai, has always had a reputa-
tion for being a man who sticks to princi-
ples; he will never budge an inch from 
his principles. But this budget has belied 
that reputation. 

Mr. Desai. in his last budget speech, 
stated so many things about avoiding de-
ficit financing; he gave the reasons why 
deficit financing must be ruled out. All 
these things he said: 

"Continual and large budgeted deficits 
over the past few years have contributed 
to the psychology of infiation." 

I t is true. During the last so many yean. 
deficit financing has been of a very colos-
sal order. There is no doubt about it. In 
1960-61 it was Rs. 168 crores; in the next 
year it was Rs. 207 crores; in the next year 
it was Rs. 241 crores; in 1964_65 it was 
Rs. 381 crores; in 1965-66 it WBtl Rs. 332 
crores; and in 1966-67 it was Rs. 268 
crores. Last year, after stating alI that, Mr. 
Desai had to cOme before this House say-
ing that in spite of his saying that he 
would not have to have recourse to any 
deficit financing, unfortunately R6. 300 
crores of deficit financing had taken place. 
I would like to ask this from the hon. Min-
ister. When he had made a promise on 
the floor of this House and on the basis 
of that promise he got the ~ carried, 
was it not incumbent on him later on dur-
ing the course of the year when he found 
that he could not carry out his promise, to 
come before this House and place tho 
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[Shri P. Ramamurti] 
~  I say that it is a breach of promise 

to the House itself that the Finance Minis-
ter has rosoned to this amount of ~ 
financing, without taking even this House 
into his confidence. (Interruptions). I 
quite understand his position. After all. 
despite all his proclamations, it is only 
after making it a fait accompli that he has 
come before this House. Why did he not 
come before this? Let the Finance Minis-
ter answer this. Why should Shri Shea 
Narain or Shrimati Tarkeshwari Sinha try 
to answer for him? They are nQt the 
Finance Ministers. I know that Shrimati 
Tarkeshwari Sinha was a Deputy Minister 
of Finance once. but not now; so. let her 
not try to go to the help of the Finance 
Minister now. 

Now, the point is this. I can well sym-
pathise with the Finance Minister that des-
pite all the promises he has had to resort 
10 this amount of deficit financing. After 
all, the fact remains that he is a creature 
of the particular circumstances and the 
particular policies that Government are 
pursuing. 

What arc the reasons that he has adduc-
ed for this deficit financing ~ year? 
Actually, the figure will be much more, 
because the Reserve Bank calculates it at 
about Rs. 340 crores. But these are not tbe 
actuals but only the estimates. Hence, I am 
not very much bothered about it. But the 
fact is that Rs. 109 crores of deficit financ_ 
ing had to be resorted to because of the 
fact that the foreign aid utilisation has been 
less to that extent. This ~  exposes 
ae fact that even with regard to the budget 
of this country, let alone industrialisation. 
this, that and the other, Government are 
totally dependent upon foreign countries. 
1bis is the basic relliity that is facinll us. 
You can take this year's buc\Ret itself and 
YOU will find this to be true. The entire 
Central plan comes to about Rs. 1100 
crores odd. From where docs this moncy 
come? Rs. 725 crores comes from foreign 
aid and about Rs. 290 crOI'ClS from PIASO 
foods. and both of the together work out 
to about Rs. 1040 crores. Therefore. we 
find that the entire expenditure on the Cen-
tral plan has I!OI 10 be financed from 
foreign resources. If the forelan aid stOpS, 
then what is lOing to happen? Supposing 
foreign aid stops, iD1lation is not !ICing to 
be what it is DOW because the deficit fiDanc-

ing will become a colossal thing. Thllt is 
why I say that during all these years, Gov-
ernment have planned their budgets and 
planned the economy also on the basis of 
getting more and more foreign aid. This 
foreign aid has been used not only for the 
purposes of 5eeing that industrial develop-
ment takes place, but even for framing the 
budgets. This shows that they have been 
dependent upon foreign loans. Even in this 
budget. the same continuous position is re-
flected. If that be ,lhe position. then where 
are we going? That is the real questioll 
that comes before us. We say that we re-
quire this foreign aid in order to see that 
our exports increase. We have not learnt 
the lesson from the experience of ~  20 
years of our Independence. 

SHRI UMANATH (Pudukkottai) : 
They have not learnt. 

SHRI P. RAMAMURTI: Yes. they 
have not learnt any lesson. 

Here is tbe conference of UNCT AD go-
ing on for the last one and a half months. 
The UNCT AD papers make it clear that 
during all these twenty years, the amount 
of aid that has been given to these under-
developed countries has been far less than 
the amount of money that the imperialist 
countries have been able to swindle from 
the under-developed countries. The figures 
are there. I do not have the time and. 
therefore. I would not gO into the .details 
of tbose figures. The Economic Times car-
ried an article which had pointed out these 
figures. In 1963, tbe contractual amount of 
fresh loans to all these under-developed 
countries was 3.12 billion dollars while tbe 
servicing payments amounted to 2.33 bil-
liOn dollars, so that the net aid was only 
0.79 billion dollars. This is how things 
are going on. In 1965, the contractual 
amount of fresh loans to the under-deve-
loped countries was 3.54 billion dollars, 
while the servicing charges were 2.96 bil-
liOn dollars, so that the net aid was only 
0.58 billion dollars. This is how things are 
going on. The figures are there to ltIbow 
that year after year, the terms of trade are 
turning apillst the under-developed coun-
tries. It has been computed tbat durin. the 
last IS years the 'amount of money that 
these imperialist countries have been able 
to IICt as a result of lowerin. of prices of 
primary commodities that they are able to 
get from these countries htl'S been colOssal. 
Duriug this very period, they bave been 
able continuously to Increase their own 
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prices. This is the only way in which things 
are working. 

Eeven after this, the Government does 
not learn. Even after devaluetion, it has not 
learnt any lesson. Shri Morarji I)eosai will, 
on the other hand, bravely proclaim : 'Who 
said I am dependent? I am an equal person. 
] will not go and bend my head before any-
body'. ] cannot understand this posture. 
After all. what is the relationship between 
this country and the USA? What is the 
relationship between this country and 
Great Britain? It is the relationship of a 
poor, indebted peasant who gOe-!; to the 
village mahajan for more and more loan, 
more and mOre credit. We all know how 
the village mahajan behaves towards the 
;poor village peasant. 

That was how two years ago they impos-
ed devaluation on us. Does Shri Morarji 
Desai nOw come and tell the people of this 
country that devaluation was something 
which we accepted ourselves? Does he 
contend that it was our own decision, 
something done of our own volition? Is it 
not a fact that devaluation was imposed 
upon us by the World Bank and all those 
people? Even today, we arc going more 
and more towards them. With the result 
what is going to happen? This is what is 
called neo-colonialism, neo-colonialism 
·which has been defined in the Algiers 
Charter to which the Government of India 
.are a party. 

·SHRIMATI TARKESHWARI SINHA 
~  Are you quoting Nkrumah's 
book? 

SHRI P. RAMAMURTI: I am not I 
am quotibg from a document to which the 

oGovernment of India have appended their 
signature. I would like to know what is 
their undentandiDg of neo-colonialism? 
Or have they signed it without understand-
ing what it is 1 

MR. DEPUlY -SPEAKER: Please ad-
dress the Chair. 

SHRI P. RAMAMURTJ: Please excuse 
me. Due to my phYSical trouble, J have 
always to lean on one side in order to keep 
my balance. 

MR. DEPUlY-SPEAKER: You are al-
ways leaning on 0IIe side. 

SHRI P. RAMAMURTI: I cannot be 
on the Right side. 

MR. DEPUTY-SPEAKER: May I re-
quest the hon. lady Member not to look 
that side? 

SHRIMATI TARKESHWARI SINHA: 
At the present moment, he is leaning on 
the wrong side. 

SHRI J. B. KRIPALANI: Why is the 
Deputy Speaker becominll jealous? 

SHRT P. RAMAMURTI: This is the 
vanishing point to which foreign aid is get-
ting reduced to now. Today our economy 
is so much dependent on foreign aid that 
fo), everything we have to depend· on 
foreign ~  

The basic policy underlying this Budget, 
therefore, is this. Fintly, unless you I!ive 
incentives to big business houses for every-
thing, for our industrial development. for 
our agricultural development and even for 
exports. nothing can be done in thi'S coun· 
try. Secondlv, unless you are able to satisfy 
the foreign interests, you will not be able 
to achieve anything. These are the twO 
fundamental assumPtions behind Govern· 
ment policy. I disagree with Shri Rabi Ray 
when he said that Government have no 
policy. Government have a very definite 
policy. It is the policy of the Swatantra 
Party that is now coming more and more 
to the fore. 

SHRI PILOO MODY: After 20 vears. 
we have knocked 6ense into them. In an-
other twenty years, you will plso get that 
sense. 

SHRI P. RAMAMURTI: With regard 
to exports, for a number of years we Rave 
them _0 many incentives. These budget 
figures are concealed in so many chapters. 
But if you go through these various MiDis· 
try papers, you will find that the total 
amount of incentive'S given to these expor_ 
ters in the name of export promotion 
comes to nearly Rs. 100 crores. I do not 
want to go into details; nor have I tbe 
time to do so, but it comes to nearly 
Rs. 100 crOres by way of tax relief, this, 
thaI and the other. After all thi.. by way 
of eXPOrts, where do we stand 1 Are our 
exports improving? 1bey are not. 1bere-
fore. the result ;,. that a colOSsal amount 
of money of the sweat of the people is 
heinR ca:tverted into black _y, moaey 
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that is being utilised for aU sorts of pur-
poses. We will not be able to tackle that. 
On the other hand. we will be giving them 
concession after concession. After all. is 
there any limit to individual private profit? 
If private profit is gOing to be the motiva-
tion. is there a particular ceiling beyond 
which the man will get satiety? There is 
DO satiety, he will go on aspiring for more 
and more profits, and that is what is hap-
pening in our country. 

MR. DEPUTY-SPEAKER: You have a 
second speaker from your group. Keep 
!lOme margin for him. 

SHRI P. RAMAMURTI: How can 
Government take action against very big 
people? I would like to ask Mr. MorarH 
Desai whether it was not a fact that some-
body connected with Alembic Chemicals 
was hauled up for irregularities with re-
gard to foreign exchange regulations? Is it 
Dot a fact that a police party went there 
to search his house in 1965, and he him-
self. because he could not escape it. has 
to say that the money was there? May I 
know whether any action has been taken 
against him, if not, why not? 

SHRI MORARJI DESAI: 1965? 
SHRI P. RAMAMURTI: 1965 or 1966. 

May I know whether the case has been 
withdrawn. if SO why? Such cases are not 
one or two. a number of cases are there. 

Mr. Morarji Desai. of course. will say 
that he is taking very strong action against 
some of these' people, and in his budget 
speech itself he says that in order to see 
that this concealed income does not accu-
mulate, he is taking some stringent 
measures_ What are the wonderful strin-
gent steps taken in the budget itself? He 
says: 

"I propose to lay dOwn very stringent 
penalties on those who continue to avoid 
taxes by concealing their incomes or 
wealth. FOr this. the penalties for con_ 
cealment of income or wealth will be 
stepped up to a minimum of 100 per cent 
and a maximum of 200 per cent of the 
concealed income or wealth. In the case 
of persons defaulting in the statutory 
obligation to deduct tax at source and 
pay it to the credit of the Central Gov-
ernment, I propOSe to provide for punish-
ment of rigorius imprisonment up to 
six months ..... 

But in regard to people who avoid tax. if 
they are detected, what is going to hap-
pen? They will be fined Rs. 100. 

SHRI MORARJI DESAI: No. 

SHRI N. K. P. SALVE: If he refers to 
sections 32 and 119 of the Finance Bill, for 
a concealment of Rs. 50 in income. the 
fine is Rs. 200. 

SHRI P. RAMAMURTI: Rs. 200, 
Rs. 500, Rs. I,OOO-it does not matter. If 
somebody steals something. you will send 
him to jail for six months saying that it 
is a crime. Here arc people who are 
defrauding the country's exchequer. Are 
they nOt ~  Why does not Mr. 
Morarji Desai provide for a criminal off-
ence in their case and why does he not 
send them to jail for one or two year. ? 

SHRI MORARJI DESAI: May I ask 
the hon. member to cool down? There is 
prosecution for them also. 

SHRI P. RAMAMURTI: If there Is 
prosecution. during the last 20 years since 
this Government came into existence. have 
they sent a single man to jail? You give 
the name of the One single man whom you 
had sent to jail all these 20 years for de-
frauding taxes to the exchequer? Abso-
lutely not. They cannot do that. That is the 
reality of the whole thing. But, on the 
other hand. if poor workers go on strike 
saying that they are not able to live within 
their ~  they ~ say tile country's 
interests are at stake. Those are the two 
different types of standards that you have 
got with regard to the rich people and the 
common people, I can go on giving instan-
ces as to how only the common people are 
called upon to make sacrifices. 

Lastly. I would like to touch upon State-
Centre relationship with regard to financial 
matters. The central direction of the eco-
nomy of this country is in the hands of the· 
Finance Minister of the Government of 
India. Who is to decide this Rs. 300 crores 
of deficit financing? It is Mr. MorarJi 
Desai. the Government of India. We should 
remember that the States are to bear the 
burden. If prices go up and if the workers 
there demand more dearness allowance, 
Mr. Desai will say that it is none of his 
business and it is the concern of the State 
Government which must at any coft main-
tain law and order. Mr. Desai has come 
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to be the most flexible instrument of eco· 
nomic policy. here is no such thing as a 
set budget pattern or ideology or a balanc· 
ed budget for all time or a surplus budget 
or a deficit budget for all ~  Whether 
budget should be balanced or surplus or 
deficit turns very much upon the economic 
situation confronting the country. During 
the last three years. our country has been 
going through a serious economic crisis. 
The plan outlay has more or less stood 
still at the figure which was reached In 
1965·66. And over the last few years, I am 
afraid. and also in the coming flnancial 
year, there is not going to be anything like 
a significant increase in plan expenditure. 
During this period also, there bas been a 
recession in the economy, There has been 
an increase in unemployment, a rise in 
prices of a phenomenal character, a stallla· 
tion in investment, and I would also like 
to draw the attention of the House to the 
fact that the gap in our exports has begun 
to increase. 

forward with a proposal to have a Finance 
Commission much in advance of the nor_ 
mal time. So long as tbese policies continue 
and so long as the direction of the eco-
nomy of the country remaiIlS entirely in the 
bands oflhe Central Government and so 
long as the States have nothing to do witll 
that, whatever commissions may be ap· 
pointed, the problems will remain. If they 
want harmoniolls relationship between the 
Centre and the States the powers of the 
States should be well·defined. People ~ 

elected a certain government in the State' 
and they have also to deal with tbe pro-
blem of law and order which is directly 
connected with their economic life; it is a 
problem of life and death.' If the State 
GOvernments arc to deal with the law and 
order problem effectively, they 'must have 
a greater share in the directiOn of tbe eco· 
nomy of the States. Unless we are able t" 
provide for a greater share for the States 
in shaping the economy of the country, nn 
commission is going to solve the problem. 
It is not the problem of non.CongreS'S or 
Congress Governments; it is the problem AN HON. 
of relationship between the State and the left? 

MEMBER: What else IS 

DR. V. K. R. V. RAO: Why don't you 
wait tiII I finish? Tbe gap in our e)liporls 
has begun to increase in the context of the 
increasing debt servicing payment we have 
to make. and at the same time. the expec· 
tation of covering this gap by increasing 
the inflow of foreign aid is also not ~  
rialising. Therefore, the economy bad 
reached the situation when it was extremely 
important within the constrai":1ts of the 
.ituation. to do something positiVe for re.-
toring health to the economy. 

SHRI PILOO MODY: Like deficit 

Centre and the Finance Ministry is woe. 
fully unaware of this. Finally, I sball once 
again point out that the situation gives us 
some hope and there is the challenge ~  
but these arc not from the point of view 
of the Finance Minister. There is hope for 
the people and the challenge is also for the 
people. They can meet the challenge; tbey 
should unite and be able to throw over· 
board the basic policies wbich are under· 
lying this budget. I am absolutely certain 
that the unity that is becoming greater 
~ ~  the working classes and peasantry 
IDsp,te of all that you do gives hope for 
the peOple of this country. That will en· 
able them to accept tbe challenge tbat Is financing. 
posed before them and ultimately tbese 
policies will be thrown overboard and a 
new policy will emerge. 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. 
RAO) : I thought that I might venture tu 
~  in this debate because to my 

mlDd tbe budget which the Deputy Prime 
Minister and Finance Minister had present_ 
ed is one that should cause a lot of t·hink· 
ing in the country about the future of our 
economy and the major objective bebind 
the. proposals. I sbould like to begin by 
saYlDg that the budget is always considered 

DR. V. K. R. V. RAO: Precisely. The 
humper harvest in the current year and 
the need for continuing the motivation and 
the strategy which has broulZht about the 
current year's bumper harvest al50 hI!< 
some part to play in framing the objective' 
behind the current budgetary policy. Above 
all. it was essential that in the context of 
the very difficult economic situation the 
country has been facing over the last tbree 
years, and in the context of the rather 
ROod harvest that we have had of both 
foodcrops and commercial crops a serious 
practical, and concrete attempt' IhouId ~ 
made .to take the fullest advantage of what· 
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ever favourable factors exist in the situa-
tion to see that the economy gets out of 
its rut and begins to mOve forward 10-
wards progress. 

I would suggest to the House that instead 
of going into ideological motivations of 
ideological undertones. the current year's 
budget would have to be viewed from a 
4irectly practical angle and in the context 
of what I have said, namely, that the eco-
nomy has reached a stage from which it is 
absolutely essential to move forward. And 

ough money to undertake a very important 
and, what to my mind, a completely essen-
tial and productive means of transport 
development. But financial constraint has 
prevented me from getting anything like 
the resources that I need. If on the top of 
it, there has been a cut of Rs. 290 crores-
one knows that there are certain items 
which can be cut and certain items which 
cannot be cut-the kind of rece'Ssion that 
would have occurred in the economy would 
have been much WOrse than what we saw 
last year. 

if we do not move forward in the current 
year Bod if we are not able to overcome 
the ~  and stagnation, which have 
been affiicting the economy for the last 
two Or three years, I am afraid the econo-
mic situation in the coming years is J.\oinJ.\ 
to be far more difficult than we can even 
imagine today. 

I would. therefore, beg of the han. 
Member to regard the budget not SO much 
from the point of view of any special in-
·dividual interest that has been satisfied. or 
not, whether any particular ideological de-

~  however legitimate thcy might be, 
have been implemented Or not, but from 
tbe point of view of whetber this hudget 
will and is going to make a contribution 
towards moving the eeonomy from its cur-
rent state of recession and stagnation. 

It is in this context that the Deputy 
Prime Mini'Ster, has, as he himself has 
stated, much against his own grain, indulg-
·cd in deficit financing. This has been criti-
cised. I would like to point out the reason 
for the deficit financing; it is not for the 
purpose of bringing about any significant 
increase in the expenditure for the year 
1968-69. The expenditure for 1968_69 is 
marginally more or less the same as the 
·expenditure for the year 1967-68. Deficit 
financing is not being used far the purpose 
of financing a large dose of extra expendi-
ture. If the deficit financing were not there 
let us see what the alternative would have 
been. The Finance Minister would have 
been compelled to bring about a cut of 
Rs. 290 crores in the space of a couple of 
weeks, and one can just imagine what· 
would have been the tesult of a cut of 
Rs. 290 crores. Speaking as the Minister 

·of Transport and Shipping. I received a 
very great disappointment at the hands of 
lhe budget, because when I came to the 
-Government. I thought I would haVe en-

was very glad to hear Mr. Masani 
sayin): one thing. On the one hand he de-
plored deficit· financing and tried to twit 
the Finance Minister for not having been 
consistent and on the other hand. he also 
said that the cultivator should not be taxed, 
that after a long time the Indian cultivator 
has been able to get some good income and 
that everything should be done to see that 
he continues to get the encOuragement. We 
on this side of the House naturally share 
the latter part of what he said. We are 
anxious to see that the cultivator continue 
to be properly motivated for taking full 
advantage of all the facilities placed at his 
disposal. We want to move in the direction 
not only of food self-sufficiency. but I hope 
also eveo the possibility of food exPOrts. If 
at this time. there had been no deficit 
financing, there was a grave danger of a 
steep fall in agricultural prices. 

15.46 HRS. 
[SHRI G. S. DHILLON in Ihe Chair) 

Jf my han. friends opposite enquire from 
their friends in the mofussil-in Bihar, UP, 
Maharashtra or elsewhere-they will find 
reports of prices falling steeply. We urban 
consumers, with salaried incomes, would 
get some benefits, but all the motivation 
and encouragement that the cultivator got, 
the hreak-through we have nearly succeed-
ed in effecting in the psychology of the cul-
tivator to undertake new risks and going 
in for new technology-all that good work 
would have been ruined and we would 
have been back in the same agricultural 
stagnation in which we have found our-
selves for so many years. Therefore, deficit 
financing was essential at the moment to 
see that there was no sleep fall in agricul-
tural prices and also to prevent any further 
increase in unemployment. I find from sta-
tistics tbat the rate of increase in public 
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employment has been steadily faJling in tbe 
last 3 year.!. Last year ~ was much less 
than the year before and the year before 
it was much less than the year before that. 
We alI know that public employment is 
one of the most imponant sources of em-
ployment, especially for the skilled and 
educated workers. We know the problem 
of educated unemployment, especially tech-
nological unemployment, which the coun· 
try is faced with today. Therefore, if we 
had not gone in for deficit financing, we 
would have Cllt down enormously the em-
ployment potential, wbich has been morc 
or less standing stm from 1965-66 and we 
would also have helped to bring about a 
precipitous fall in agricultural prices, ruin· 
ing all the good work done in the last two 
years and further contributing to an in-
crease in other prices. Therefore, deficit 
financing was the only wise course to takc 
aDd hon. members opposite, instead of try-
ing to score a debating point that the 
Finance Minister is against deficit financing 
and has yet gone in for it. should congra-
tulate him on the flexibility he has shown 
in responding to the needs of the ecO-
nomic situation. 

Of cour.e. deficit financing is ~ a good 
thing in itself. I would be the last person, 
speaking not only as a minister but a5 a 
professional economist, to become an ideo. 
logue for deficit financing. But there arc 
cconomic circumstances under wbich de-
ficit financing is a much better solution 
than a balanced budget. This was one of 
those circumstances. I am convinced that 
we have done a good thiog by going in for 
deficit financing deliberately this year, ins-
tead of non-deliberately as we did last 
year, to the extent of about Rs. 290 crores. 

I realise the anxiety of the House, and T 
agree with it, about a fun her rise in 
prices. We know that in the last two or 
three years, tbe thing which bas upset most 
people in this country, apart from increase 
in UDemployment and fall in production, ;,; 
the rise in prices. The country will not 
tolerate any more rise in prices. We ~ 
very much aware of it. But we think ~  
in the context of the very large barvest we 
have got just now, the risk of rise in prices 
taking piKe as a result of deficit financing 
is very much less this year ~  it would 
have been in any other year. 

in the last three years We will lind that 
the lion's share has been taken Ity foc.d-
grain prices. In view of the fact that 
we do ;1ave a bumper harvest of foodgeain 
we think al!lo that deficit financing is not 
likely to lead to a rise ill pnce" Of 
course, deficit financing will peeve.n' a 
steep fall in prices but, I am afraid, we 
cannot think in terms of Roina back to 
the 1%5-66 price level. The ~  in 
prices has already adjusted Itself in 
increase in income. in increase in salaries 
and wages. It will be absurd now to 
think that we can go back to Lbe price 
level that prevailed two or three years 
back. We have to think in terms of pre-
,·enting a further rise rather than think 
in terms of going back to an idyllic period 
of low prices that the country had en-
joyed at the expense of the farmers and 
cultivators for many years. 

There is a second set of obieclives thllt 
the Budget has undertaken. Shri Ramll-
murthi sUAAe.ted that the ~  Party 
has adopted the Swatantra policy. I do 
not know what precisely the SWlltantra 
policy Is. 

SHRI PILOO MODY: It is time that 
you learnt it. 

DR. V. K. R. V. RAO: I wOnder if 
they have a policy. because tbey are a 
'free' party and I think their pRrly is ~ 
free as the freedom that their members 
enjoy with respect to economic and poli-
tical propositions. 

Further, we must Dot foraet that if we 
analyse the composition of price ~  

I do not want to get into any contro-
versy with my friends of the Swatanlnl 
Party. What I want to say is, if the: con-
ception is that the Swatantra Party stands 
for the welfare of private c\ltcrprille and 
therefore the Congress Party should do 
nothing for promoting the wclfill'c of pri-
vate enterprise I for one, ever. tho a... I 
have been a life-long demcx:ratic socialist. 
and consistently 50, would not for ODe 
moment acceRt the thC6is that private en-
terprise and the welfare of private enter-
prise is the monopoly of my friend. In 
the Swatantra Party. If you say, private 
enterprise of the higher echelons of Indus-
trial society, if you say welfare of the 
people whose incomes are above luper-tax 
limits, that is a different matter; but It 
you talk of private enlerprllC, DOn· 
aovernmental enler1lM, I would say ,dth 



:247 B.G. Gen. Dis. MARCH 12, 1968 B.G, Gen. Dis. 248 

lOr. V. K. R. V. Rao] 

all confidence at my command that the 
welfare of private enterprise, welfare of 
the common man, welfare of the small man 
who undertakes non-governmental activities. 
whether in the agricultural, industrial or 
<:ommercial sector, is very much the con-
cern of the Congress Party. 

sector to do tbe very good things that they 
are sure they are capable of doing. 

In this mixed economy of ours, as t 
have said before, we bavc to see that the 
private sector also gets a proper chance 
to play a constructive and developmental 
role in economic ~  For this pur-
pose, tbe Deputy Prime Minister has taken 
a leries of measures. I want to list them 
so that the massiveness of their impact 
would be understood at one stroke. He 
has mentioned a series of measures such 
as removal of annuity del"csi:S, reduction 
of the surcharge on corporate profits, abo-
lition of excess dividends tax, exemption 
of the first Rs. 500 of the dividend in-
come, reduction in bank rate, concessions 
for technical knowhow, giving tax conces-
sions on research expenditllre undertaken 
by the private sector. With all these con-
cessions that have been given and with tbe 
fact that we now have a milch more plen-
tiful supply and availability of imported 
components and spareparts than was the 
case some time ago, and also taking into 
account that the current years agricultural 
harvest has given us ample supply of aeri· 
cultural raw materials, also considering 
the fact that the current year', agriculture 
will give a bumper barvest with the cor.-
sequent increase in real terms of our 
national income of more than 10 per cent 
which ha. raised before the private ~  

I have no hesitation in saymg tbat this 
BudRet is intended to Rive a stimulus to 
private enterprise in this country, because 
we want to Ret investment moving, we 
want to get activity moving, w.! want to 
get ! production increasing. ActivitY:oDd 
production can increase either by expan· 
sion of tbe public sector or by stimula-
tion of the private sector. Tbere ~ no third 
way of doing it, 

SHRI S. KUNDU (Balasore) : Do not 
justify because you have to justify it. 

DR, V. K. R. V. RAO: t am sorry. 
l am not a person, t can as:mre the hon. 
'Member. who will stand up in this seat 
or anywhere else and say ~  which 
I do not believe. 

SHRI S. KUNDU (Balasore) : Do not 
,justify because you hahe to justify it. 

DR. V. K. R. V. RAO: If my kind 
friends will bear with me fer a little, I 
will say this that there is no doubt about 
the fact that we must gel out of this rut, 
we have to increase invcstmc:nt, we have 
to increase economic activity and produc-
tion. Otherwise' there is DO cbance of tbe 
economy getting out of tbc recession in 
which it has fallen, This can be done 
.either by increase in public expenditure, 
increase in outlay on the public sector, 
increase in public producti"n 'OJ by stimu-
lating an increase in private enterprise. 

I shall, before I conclude, a point out 
the difficulties that are facing us today in 
hringing about anything like a massive ex-
pansion in public sector activity as far "3 
this coming financial year is concerned. As 
far as the private sector is concerned, my 
friends in the private sector. and tbis time 
I would also include my friends who 
belong to the Swatantra Party. have been 
complaining for so many years tbat the 
private sector is bamstrung, they tIT. give" 
no chance, no stimulation ar.d that ~ 

public sector bas so monopoused the eco-
nomy that it is impossible for the private 

a large and expanded dome&tic market, and 
alsa considering the fact that it should be 
possible now for tbe private sector to go 
out to the countryside, sell more commo· 
dities to the countryside. get more savings 
from the coufltryside and mobilise it for 
the purpose of industrial investment. I 
think this budget is a cbaIlen!:e to my hon, 
friends, Who are the spokesmen of private 
enterprise; and I hoPe they will be able 
to accept this challenge and that they will 
be able to see that our goal is acbieved. 
Though I am not a chamr>;on of the pri-
vate sector, as an Indian citizen and as 
one who is deeply obsessed by the faU in 
production in the Indian economy, I shall 
be extremely happy if the private sector, 
instead of indulging in carping criticism 
and asking for more concessions for tbem. 
take advantage of the opportunities tbat 
have been given by the Finance Minister 
and make an all-out effort to see that in· 
vestment and production expand in the 
country theteby benefitinl: the whole 
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country which, like the quality of mercy, 
will benefit also the Treasury Benches 
because, then, they will also be paying 
more legitimate taxes. 

The third objective which the budget has 
sought to further has Ix..oen the subject of 
export promotion. Now. I do not know 
if all my friends in the Housc ~  aware 
of the very critical situation Wc are rcach-
ing in regard to balance of payments. We 
have come to a stage today when the im-
ports which cannot be financed by any 
type of foreign aid that we could possibly 
get and yet which lire absolutely essential 
for the economy. are of ~ order of 1.2 
to 1.3 billion dollars. ~  the kind of 
exports that we are having. taking into 
account the debt service charges that have 
to be paid, will not amount to more than 
.9 billion dollars. So, VIe have got a gap, 
an export gap, of somethin!l; like .3 HI-
lion to .4 billion dollars, which cannot be 
financed by forei!l:lt aid. whieh can.,ot \,e 
financed by further cuts in our imports 
and somehow we have I!ot to find a way 
of producin.: from expor!s these 300 mil-
lion to 400 million dollars. It is for that 
purpose. again. the budo;ct has gone out 
of its way. Both in the budget speech 
and al"'" in the measures that were out-
lined by the Finance Minister a iew days 
earlier, there has been a reduction in 
export duties, special facilities have been 
given for export credit. increased tax in-
centives are beinl! /tiven for export pur-
poses and increased tax concessions have 
been offered in the budget for expenditure 
specifically incurred in export promotion 
sucb as advertisement, naa'ket researcb etc. 
Again. I suggest this is a challenge to our 
friends, who are the spokesmen of the pri-
vate enterprise. With the increased sup-
.ply that we have /lot of raw materials. 
with the increased availability that we 
have at the moment at any rate of im-
ported spareparts and ~  and 
with the enormous stimulation that has 
·been /tiven by tbe motivatiun and incen-
tive of the current year's budget, here is a 
golden opportunity again to the private 
sector to say that it lives up to its pro-
fession, that it is. really not only 'private' 
hut also 'enterprise,' and that it takes ad-
vant8Jlie of the situation. I hope it would 
rise to the occasion and meet the challenac. 
We are hoping that as 3 result of this 

~  the cominl! financial year will see 

a massive increase in private production, 
in private investment, private savings alld 
in private exports. 

16 IIRS. 

Now I come to the ~  portion of my 
speech and I am not very happy when I 
come to this portion. ~  I will now 
come to the position that the public sector 
h(\s in the com in.: ~ budget. 

The Finance Minister has made Ii bold 
attempt, as bold as he could under the 
circulUstances in which he was function-
inl!. 10 mobilise private savinRs and I 
heartily welcome his very imaginative pro-
posal for a general provident fund. Many 
of u, have been feeling, including MiDis-
ters, thouAA we are salaried persons, we 
have no provident fund and we have no 
pension-not all of us have oroperty. I 
think. it is Ii very JtOOd thing that the Fin-
ance Minister has done to provide a lien-
neral provident fund. Those persons ~  
do not Ret salaries or fixed income will be 
able to build np savina for themselves and 
the Finance Minister has given them incen-
tive to do so. He has taken the credit for 
Rs. 10 crores in the current Budaet. I have 
a feelinJ[ that in due course it is goin. to 
be a massive instrument of private saviop. 

The Finance Minister has also increased 
interest rates and other returns for private 
savinlZS and we hoPe that this will result 
in some increase in pUblic resources from 
private savings. But it is a bet that no 
massive tax effort has been made tbis time 
to mohilise orivate ~  for the our-
pose of financing public developmental ex-
penditure. Even then, some effort has been 
made. The hon. Members are extremely 
critical of the tax eft'ort which has been 
made and have been demandinl! that some 
of the taxes which the Finance Minister hal 
proposed should not he levied. But there 
has been no such massive tax effort as. 
for example, associaled with three or four 

~ in tne past. Thi. is because we 
have to realise today that we have come. 
so to speak, at the cross-roads that we have 
reached a stallC in our public finance, 
where we find it increasinldY difficult to 
satisfy the demands that are beinl! made 
on public reliOurces. Our attempt. al mo-
bilisinlt pUblic resources do not seem to 
be kccpinll: pace with the demand that is 
being made. and very lellitimately beiDI 
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made. on public resources. not merely for 
socla1 purposes. not only for egalitarian 
purposes. but even for strictly develop-
mental and productive purposes. Unless 
we solve this problem of mobilisation of 
resources for the public sector in the fairly 
near future. we are going to find it 
extremely difficult to carryon the kind of 
policy of economic planning or of. at 
least. a theoretical move forward in the 
direction of a socialist society. etc. etc. 
which We arc talking about for the last 
so many years. 

I think. the time has come when you 
have got to take a hard look. If you look 
at the Burget and find out the extent to 
which. for example. our expenditure on 
the capital side is financed either by P.L. 
480 imports which are going to be in 
diminishing quantity or by foreillll aid 
which again is not Roing to be in increa.inR 
quantity. with increasing demands ot' eco-
nomic development. 1 think. we have to 
find some way by which the gap between 
Ihe available public resources and the 
demand that is legitimately being made 
on J)Ublic resources is bridlled and bridged 
a9 quickly as possihle. I think. in order 
10 do thill, it is very importal1l-1 
am sure my hon. friends opposite. not ex-
cluding my dear friend. Mr. Piloo Mody. 
are DOt going to agree with mc-and yet. I 
must say. it is important to realise that 
the most important instrument for mobili-
sation of public resources is taxation. 
Whether you like it or not. the most im-
J)Or\aIIt instrument for mobilisation of pub-
lic resources is taxation .. (Interruption j. 

SHRl RABI RAY: Tax the upper 
bracket. 

DR. V. K. R. V. RAO: My hon. friend. 
Mr. Rabi Ray. knows very well that even 
if you take away hundred per cent of in-
come of all the upper classes. that is not 
aoinl! to provide the resources which are 
required for development. Therefore. 
instead of Indulainl in ideological bicker-
inll9 a9 by Mr. Piloo Mody and Mr. Rabi 
Ray. I think, It is important for us to 
realise the importance of It. The almos-
pbere in the country today Is such that no 
political party Is prepare4 to live any 
sUPPOrt to tuatioll. Tuation. like the 
polieemu. hu come to be rcaarded 8S 

somethine which is anti-lllltional. ()pposiag 
taxation is now cominl! to be CODBidered 
a patriotic duty: That is the psychololY 
which is being created. I can understand 
my hon. friends who belong to the Swa-
tantra Party doinl! this but I cannot uader-
stand my hon. friends who belon2 to the 
socialist parties. If taxation is going to 
be made. ipso facto, unpopular. anti-
patriotic. anti-national. and it is considered 
to be a )l;ood thing to attack taxation. not 
to pay taxes. to advance every possible 
ar2ument against taxation. then. I submit, 
it is going to be very difficult for us to 
mobilise the pUblic resources that we Wal'lt 
and irrespective of which parties sit on 
the Treasury Benches. unless it is a dicta-
torial party-I am talkin2 of democratic 
parties-it would be impossible to raise the 
kind of public resources that we need for 
mcetinR our developmental requirements. 
unless the atmosphere in the country to-
wards taxation is altered from the present 
unhealthy atmosphere which has been deli-

 created by mv hon. friends on 
the opposite side. I would certainly agree 
with my hon. friends if they say "We do 
not mind ~ more taxes. but how is it 
spent. what about economy in expenditure; 
there is so much of wasteful expenditure". 
r can understand that. I !-hink. it is a very 
important thing. But I would not say ... 
(l1/I,·rrupliolls) I do not know if I should 
say that sitting as a Minister ... (llllerrtt,,-
lioll.l") I would not say that there is no 
room for economy in public expenditure. 
I ,hould like to suggest that. when we think 
of economy. we should not think merely of 
retrenchment. we should not think merely 
in terms of personnel. My friend. Mr. 
Masani. talked of so many clerks and 
cha"ra.,i.l· in the Planning Commission. It 
is not. .. (lnterruptioll"j. 

SHRI PILOO MODY : He said. increase 
of ... 

DR. V. K. R. v. RAO : Please listen 
to me. The House will understand thllt 
merely relrenchinl! personnel is not going 
to solve the J)l'oblem •... 

SHRI PILOO MODY: Nobody wants 
retrenchment. 

DR. V. K. R. V. RAO: Unfortunatal1 
he was the oa]y hon. member who referrect 
to economy anel he qumed fiIures. He aallf 
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that there - was an increase of flO many 
chopmsis in the Planning Commission. 
there were flO many clerks in the Planmng 
Commission. I would like to say that it is 
not by retrenching clerks and chapras;" 
that one can bring about a massive eco-
nomy .. (Interruptions). I would sUlQIesl 
that what we need is a fUlIctional approach. 
What we need is. whot I call, the prin· 
ciple of functional expenditure. What we 
need is not the question of how many per-
sons to be employed. What we need i, 
whether a particular expenditure. apart 
from the basic criterion of its producti-
vity. is functionally related. whether more 
has been incurred than is strictly function-
ally necessary for 3chievinJ( the objective .. 
whether. for examr>le. it is necessary to 
have carpets or whether it is necessary to 
have large houses. and so on and so forth. 
There arc so many ~  J do not have 
the time to go into all the details... (11/-
terruption.l) . 

Mr. Piloo Mody was not born when this 
happened. Before Mr. Piloo Mody was 
horn. there was a Commission-Taxation 
E:'!quiry Commission. I happened to have 
the privilege of being a member of that 
Commission. and we suggested that an Ex-
penditure Conunission should be appointed. 
not for the purpose of making retrench-
ments. but for the purpose of looking into 
the whole philosophy behind it, ~ 

develormental experiiliture. from the func-
tional point of view. bec:l.use we are not 
in a position where we can afford to have 
luxuries. where we can have frills. where 
we can compete with the other people and 
so on. Therefore. a functional expenditure 
approach is what I belic"e is required for 
the purpose of saving funds and effecting 
economy ... (lnterruptiolls). 

SHRI PILOO MODY: Will the Minis-
ter yield for a moment? Why Is he 
.afraid of us ? 

DR. V. K. R. V. RAO: Nobody is 
afraid of Mr. Piloo Mody. I hope. ~ 
Party will give him a chance to partir.ipate 
in this debate .... 

SHRI PILOO MODY: He is afraid. 
DR. V. K. R. V. RAO: Now I come 

to the third point. I am now lookin!! at 
myself because the han. Member or.posite 
pointed out that I wa!>! rather touchy about 

the public sector. because I ~  ~  a 
soft corner for the public sector. That is 
why. I am prepared to look at it carefully. 
I wa.,t to see that the public sector is 
healthy. This is very important. The effi-
ciency of the public sector enterprises 
should increase. There is no way in wbich 
we can achieve a socialistic economy in 
this country. there is no way in which we 
can raise the massive resources needed for 
developmental purposes unless the public 
sector ~  make a massive contri. 
bution to the developmental resources of 
this country. I do !lot have the ideological 
fanaticism of Mr. Pilon Mody. I would 
like to sUlll!est. .. (/ntcrrllll/iUlU). 

MR. CHAIRMAN: Order. 
There should not be a rel!ular 
commentary. It is very bad. 
"peak. 

order. 
rupninl! 

Lc.t him 

DR. V. K. R. V. RAO: It is precisely 
Ihis kind of ideological prejudices that are 
preventing the economic developmC':lt of 
this country. J was ,erY happy to hear 
Mr. Masani say that lhe public enterprise 
economics is very important. it is above 
Parties. it is above sectional interest. it is 
something which ~  a national 
approach. This has got to be listened to. 
understood and a".lysed carefully. The 
House will be I!lad to know that Govern-
ment has been holdinll a series of {lleetinllls 
going through the recommendations of the 
Administrative Reforms Commission on 
public enterprises. I think. my colleague. 
Mr. Pa:'!!, when he intervenes in the debate. 
will perhaps give more details about it. 
But I can tell you that nobody is more 
anxious on this subject than the Deputy 
Prime Minister himself because he is .. 
hard task master. He holds continuous 
meetings and sees to it that those who ure 
members attend. and I 'hink that before 
the current session ends. it would be 1'05-
sible for Government to come forward 
before this House and tell them concretely 
the steps that are beinll taken for improv-
ing the efficiency of the public sec lor 
enterprises. 

But I must say one thinR. namely. that 
the public sector enterpnses cannot be im-
proved only better organisation. There 
must be a proper nnd better atmosphere. 
J list as J said ahoot ~  ;n ~  In 

~ uh'lo there shoulJ be a belter utmOK' 
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phere. What is the meaning of a public 
sector enterprise in a socililist economy? 
In a socialillt economy or in an economy 
that is moving towllrl\s a socialist society. 
the public sector enterprises ought to have 
a much larger degree of identification. I 
think in a socialist economy or in an eco-
nomy which is moving towards socialism. 
a public sector enterprise should be roe 
which will be treated with tremendous 
affection and respect and which will have 
the involvement in it of tite best people 
and the best talents of our country and 
where the motivation would not merely be 
monetary but something more than that. 
It is very important that we crcate a 
socialist psychology if we want to see that 
the public sector enterprises function at 
their best. We on the governmental side, 
as Ministers of Government or anything 
else, can try and see that the public sector 
is properly reorganised, but the needed 
psychology has got to be created not only 
by my party but by all the other parties 
which believe that we should move in the 
direction of a socialist society. 

If we want to solve this problem of 
economic plarining. if we want to have a 
Fourth Plan-and there is ~  to be II 
Fourth Plan-if we want to move forward 
with a more rapid rate of economic growth 
than the miserable rate of economic 
growth that we have had for the last few 
years with a national per capita of 70 to 
72 dollars as compared to the international 
poverty line of 200 dollars per capita and 
the United States per capita income of 
3,400 dollars, if we want to move forward, 
then there bas got to be a mucb bigger 
mobilisation of private savings. I am afraid 
that this cannot come only from tbe 
wealthy classes, but it bas gOt to come from 
everybody, 

Therefore. I think that It Is important 
that perhaps--here again I am expressing 
my personal view-it mav be necessary 
and it may be relevant to think in terms 
of regulation of both private and public 
salaries &:ld not only the salaries of gov-
ernment servants, It may even be neces-
sary to think in termll of a voluntary and 
temporary ceiling on income for a given 

• period during which we would all combine 
anti make a massive effort at mobilisation 
of private uvinp. TodIlY. the rate of 
aavinp in OUI' country is about 8 per cent 

or it bas reached about 10 per cent. In 
any developing country, as hon. Members 
who are familiar with the history of ec0-
nomic development lIhould know, for any 
worthwhile economic development, the rate 
of savings has got to be at least 19 to 20 
per cent. Our rate of sa.nngs at the mo-
ment is only about 8 or Bi per cent and 
it had reached a maximum of only about 
10 per cent. This means, therefore. that 
our rate of savings bas got to be doubled. 
How are we ~ to double the rate of 
savings 1 We cannot do it just by taxa-
tion. We have got to do it by mobilising-
savings. and for this it is necessary that 
the necessary psychology and the necessary 
background and the necessary atmosphere 
have got to be created to facilitate this. 

Finally, I think it is very important to 
stop the Itfowth of cost inflation in this 
country and not only monetary inflation. 
by increasin/l: productivity and regulatin/l: 
the salaries of both the private and public 
sectors. It is also important to increase 
the efficiency of the tax machine. I forgot 
to mention earlier. though I should like to 
point out that the measures taken in this 
budget though they may not be so drastic 
as my hon. friC'i1d Shri P. Ramamurti may 
want. that it is in the current year's budget 
that for the first time measures have been 
taken to bring to book tax evaders. I do 
not know what difference there is if we 
send to jail for six years or for six months 
a man who never thou&ht that he was 
going to be proceeded against at all. I 
tllink six months is a good enough begin-
ning. Certainly, six months can become 
six years afterwards if persists in evasion. 
But it is for the first time in this budget 
that a massive attempt has been mRde to 
plug loopholes and to improve the effi-
ciency of taxation and to make tax evasion 
much more risky and dangerous than has 
been the case so far. and I think all credit 
and congratulations should go to the Fin-
ance Minister for his having been bold 
enough to take these steps. 

Before J conclude. I would gO back to 
what my hon. friend Shri P. Ramamurti 
had said. I believe he wanted more expen-
diture on industry in order to increHc 
employment. He also talked of the Con-
gress Party having adopted the 8 ~  

party's policy, I would like to point out 
that if he wants more economic. activity 
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in this COU'::lUy and if be wants more pro-
dUction. then it is extremely importBDt that 
there should be peace and law and order 
maintained in this country. 1 know that 
my hon. friend the Railway Minister has 
been raising his voice in the course of his 
reply to the debate on the Railway budget 
a bou t the amount of damage liIat has been 
caused to the railway economy by the 
disturbances of public order. I think that 
it is very important for us to realise that 
all these disturbances, all these strikes. and 
all these breaches of industrial truce. har-
tals, morchas and other violent activities. 
whatever may be the legitimacy or other-
wise of the demands behind them. these 
particblar methods which are bei:tg adopt--
ed, are killing the goose that can lay the 
golden eilP. It is nol yet laying golden 
egp. But this is Idlling the goose that 
can lay golden eggs. I think it is impor-
tant that on this particular subject. there 
should be no question of political differ· 
ences. By all mea'.lS. political differences 
are there. The ~  is perfectly en· 
titled to topple us, eventhough they deny 
us the right to topple them. I have no 
objection to that at all. But I think it is 
important for us to realise that there are 
certain methods which have Rot to be 
foUowed in this process of liiring political 
differences. Carryiog tho battle to the 
streets. interfercg with tr"nsport. interfer-
ing with production, at a time when the 
economy is stagnating. when production is 
so low that we are not 'lble to find re-
.aurces enolUdl for development. is, I 
think. certainly not an act that one can 
appreciate. 

I would. therefore. like to appeal to my 
hon. friends in the opposite Benches thlll 
whatever may be the diflerence3 between 
us. whatever may be their opinion about 
the legitimacy or ~  of this Gov-
ernment and its policies. today We mould 
aU realise that the economy needs B':I 
atmosphere of peace. the economy ~ 
an atmosphere when quarrels will not lead 
to stoppage of production and there can be 
no espousal of any quarrel that comes in 
the way of production. I et us all realise 
that the economy i. bigger than us and 
the nation is larger than all the parties 
it consists of. Therefore I would apre:LI 
to them to see that this year and in the 
comina year or two at least we gO all out 
to establish. IUCb a':l atmospbere in the 

country when production in this aNntry 
is not disturbed and nothhla; is done to 
prevent the stimulation of production. 

I would conclude by saying that this 
Budget is a challen&e to the private 8Ol:lor. 
It is also a challenge to those like mo who 
believe in the public sector. On the way 
this challenge is met by people in the pri-
vate sector. Oil the way it is met hy those 
who believe in tho public eector. on tho 
way we all respond to this challengg and 
reorient our policies to ~ that the Interest 
of the expanSion of the public 8~ is 
not jeopardised, on that will depend tbe 
ultinlate conseQuences of Ibis Budget, of 
taking the country out of ill ~  ec0-
nomic rut and moving forwurd to biaher 
standards of living and a more egalitarian 
society. which we all Jesiro. 

SHRI P. K. DED (Kalahandi): Mr. 
Chairman. in the background of n51n$; 
prices. diminimi:lg returns. lTowinll ddicit 
and a dwindlin& foreign exchange. all mis-
deeds of twenty years of Congress rule. 
the Deputy Prinle Minister and Finance 
Minister has the difficult task of bBlimcing 
the budget and at the same time aivbl! nn 
impetus to economic activity. In spite of 
the high hopes raised by hinl. an air of 
despondency surrounds Indian CCOIIomy. 
The exhiliration which was there in the 
fifties when We first came here to see the 
nation on the move forward has disappear-
ed, b season and out of season. we have 
beea aiving warnings from tbese Benches. 
Even today we reiterate that ~  
should (I) eschew &U inflationary policies, 
(2) not resort to deficit financing. (3) stop 
all wasteful expenditure. (4) restrict utili-
satioo of foreign ~ to essential pur-
poses, (5) reduCe substantially both direct 
and indirect taxes and makG a Inrge IOPPly 
of rupee finance 3vailal:le for invClltmcnt 
in productive enterl,rises for the purpose 
of Itfeater production. the only means to 
hold the price line. and (6) dismantle t:le 
huge structure of permit-licence-quota-Q)n-
troIs. the biggest source of political corrup-
tion. All thh good advice has been falling on 
deaf years and the economy of the country 
has been brought to this mess. 

In the Governmeot we lind a paralysed 
will which leads to garin.: at the sky pray-

~ Providence for a Ilood shower on wbich 
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'the present state of Indian economy com· 
pletely depends. We cannot alford to con· 
sume what We cannot produce and we can-
IIwl ~ what we cannot save. The 
diaastrous failure of Ihe Third Fiv: Year 
PIlln opened the eyes of Government. the 
postponement of the Fourth Plan is only 
tho realisation of It. 

Another malaise of the Indian economy 
'lies in the fact that 'he real output is 
increasing at the rate of 4 % per annum 
since 1955-56 While the demand has been 
increasing at 8 % per year. This widening 
gap of supply and demand ha$ created a 
situation that even a bUmper crop like this 
year's, I am afraid. will not be able to 
revive the impulse of expansion. 

In tfte last two yeaTS there has been 
severe drought and famine in the different 
parts of the cotmtry. and this year also. 

'even thou&h there has been rain. in some 
parts of the country there has been partial 
failure of the monsoon. and even thoul(h 
we expect a harvest of 95 million tonnes 
it should be borne in mind that while food 
:p.roduction incr¢ased by 7% our poJ'lula-
,tion had been increasinl! by 8 % between 
1964-65 and 1967-68. The national in-
·come which has been ~  a:t an average 
.at 4.3% durinll the decade 1951-52 to 

~ 2  declined in the folIowinR year. 
This year, however, because of the bumper 
~  it is expected to rise by 11%. 

Prices have been skyrocketing. 10 the 
week endinl( October 14, 1967 the whole-
sale price index Teached the unpresented 
level of 224 apinst the base of 100 m 
1952-53. However, because of the bum-
per crop there hIlS been a decline in the 
price level. That should not make us com-
placent, because it is a seasonal pheno-
menon every year after the harvest. We 
should not forget that the basic inftati.onary 
forces still continue to work. 
_ 1:1 the past we haVe been told parrot-

like that everythinll is all right in our 
front, it is because of natural calamity or 
natural disaster that thi!)!!S are not talin!! 
place as we first thought. Now due to 
this accident of a bumper crop ;'e should 
try to put our house in proper order and 
curb Ihl! inflationary forces. 

This budget which envisqes an over-aIl 
deficit of Rs. 290 crores, besides the addi-

tionaI taxes of Rs. 65.73 crores and the 
stoep rise in POSt and telegraph ratea fWd-
inlt Rs' 24.70 crores more on top of lIost 
year's deficit Of Rs. 300 crores certainly 
represents a major departure from Mr. 
Morarji's policy that there should be DO 

deficit financial; which he so vigorously 
described while presenting last year's 
Budget. This big dose of deficit financ-
ing will definitely affect the Indian ec0-
nomy, and steep rises in prices are bound 
to follow. This year the bumper crop 
provided us with :1 situation for a deter-
mined effort to stabilise prices, to OOUD-
teract inftationary pressures like fiscaI and 
monetary disci pline and all efforts sbouJd 
be made to increase export. This good 
crop comes on an average once in three 
years, and if we miss this opportunity we 
all have to wait for another three or four 
years. 

In this regard I would like to point out 
that India's economy is so vitally linked 
with agriculture that at long last we feel 
proud tftat the Swatundru Party has been 
able to bring this home to the mind of 
the Treasury Benches thal without lOad 
prospects of agriculture. there is 110 p0s-

sibility of reviving the Indian economy. 
I:1dian agriculture depends on me vagaries 
of the monsoon. which is always erratic 
like the mood of the Government. and 
India's economy ~  like a weather-
cock. Is it not time the kisan IS assured of 
timely water supply for his crop and gh'en 
some incentive for production from his 
fields? "''hen we scruti:tise the Demand. 
of the Irrigation and Power Ministry which 
has to play a very vital role in reviving 
our economy, we get a very dismal picture. 
It is not consistent with reality, it is not 
consistent with the thinkin,g which has 
framed the budset. ThCTe is a marked 
fall in the Demands of the Ministry of 
Irrigation and Power. In 1967-68 the 
total allotment was Rs. 53 crores and 
the revrsed estimate was 53 crores 
compared to Rs. 44 crores oaly 
which is budgeted fOr next year. In 
the capital outlay, there has been a sh.." 
fall of nine crores under this demand. 
More a1lotme:tt should have been ~  for 
this ministry. The Indian agricuUurists 
are now-a-days wi1lin& to take to better 
tedmiques and use the latest and improved 
methods, fertiIiaers, insecticides and biih-
yielding and hybrid seeds and is prepared 
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to invest money in agriculture provided he 
is assured r1f water ;upply 3':Id cheap- pow-
er. He should get it remunerative price 
for his produce and in certain cases he 
""ould get price support from the Govern-
rnent. Diesel oil. fertilisers and pesticides 
should be ,!!iven to them at sub6idised rates. 
There is also the prohlem of credit. In 
some ayacut areas of hi!! projects. there 
is no proper drainage system and ~  
flood protection work has to he done. At 
the moment an agriculturist has ofte':! to 
pay more for power for his energised 
pumps than what an industrialist pays for 
his aluminium plant. A1xlVe nil. the out-
moded. the primitive land revenue system 
has to go. Even the small ~  of the 
Orissa Government In the abolition of 
land revemje to give impetus for Utore 
production had been resented by our 
Deputy Prime Minister. 

The budget speech has belied all our 
expectations. A big mountain has pro-
duced a small mouse. An examination of 
the proposals reveals that while some r1f 
the measures may be able to revive our 
economy to a very meagre extent. other 
mcasures will a<!venely affect the Inelian 
economy to a much ~  exte'11t. The 
discontinuance of the dividend tax :rpto 
Rs. 500. reducing the rnte of surcharge on 
company profits. ~  of dev!llol'-
ment rebate. abolition of annuity deposit 
and other measures are small inCe';ltives as 
pointed out by the previous ~  they 
are a silver IininJl: in the dark cloud of 
recession. idle capacity and accumulation 
of stocks. By these the D.P.M. is only 
tinkering; with the ;>roblem and it will 
have only a marginal and psychological 
effect whereas the higher rate of income-tax 
aM wealth-tax even in higher brackets will 
further diminish saving and erode capital 
formation. The income-tax exemption limit 
sbould be raised to Rs. 7.500. Mr. Bhoatha-
lingam has done a very gOod job in sug-
gesting that the limits should be raised to 
7.500 for an individual and Rli. 10.000 for 
an undivided Hindu family. At the present 
moment the exemption limit is Rs. 4,000. 
What is Rs. 4,000 when rupu today is 
equivalent to 17 paise r1f the 1947 rupee 7 
Tho implementation of his suglleatiop will 
not only provide relief to a Jar. number 
of people and eliminate from the regilter 
a llll'l!e number of assesseos Ieadinlf a 
hB:ld-to-mouth exiateno::e but will also lead 

to beUer administration of tax laws and 
belter collection. He says: on page 52 of 
his report: .·oJ 

"Some Revenue officials have estimat-
ed that if work on petty assessments i. 
cut out. the improvement in the quality 
and speed with which the remaiDing: 
work can be done. e • .'.!. by expedidous 
disposal of appeals. beUer investiption. 
etc. will lead to ~  of tax collec-
tions by Rs. 100 .:rores for SOlDO years 
besides an immediare increase r1f about 
Rs. 200 crores merely by finalisation of 
pe':1ding assessments. 

CominJ!: to prices, they have risen by 
sixty per cent in the last four year thoulth 
l1:ere ~ a downward trend visible in the 
latter l'art of 1%7. But it has hardly 
benefited the consumer. Over and above 
all this the Deputy Prime Minmer has 
cast his net of indirect taxation on all 
ca:toeivable items. The purpose of counter-
ing inflation is ill served by widening aDd 
deepening of the excise net. For example. 
take the case of the val ves and transistors. 
These are i the vital componC':lts of the 
radio. the onl y media of mass education. 
in a countQ' where ~  is only 24 per 
cent. Valves and transbtors are essential 
commodities. They arc not a lUXUry. A 
radio is not a luxury today. It is an im-
portant means of mass education. The 
transistors and valves that are produced 
in the Bharat Electronics are not adeQuale-
ly produced to meet the demands of the 
country. and they also cost double of 
those which are imported. So. takinl': into 
consideration these iacts. I submit that this 
import should 110. 

Coming to the uncured tobacco. thouah 
I have never chewed tobacco. I find that 
it is the only delicacy of the mazdoor aDd 
the underdog. It removes fatiaue and 
cheers him up. So. the excise duty to he 
raised by 10 per cent on uncured tobacco 
is said to yield a revenue of RI. 6.36 
crores. We Ol!po5e this enhancement. 

Then. the l8st straw to break the back 
of the poor as i';t the case of the clIIICl fa 
the proposal to increase tbe poIt IIIId tele-
graph rates. It will create untold hard-
ship to the poor. The reason Ai_ ia 
that there has been a f\jIteri(lration in the 
revenue r1f the post alld telegraph cIeItart-
ment to the tune of RI. 22 crorea. The 
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mOlt surprisinR thing iJ that the deteriora-
tion Is beClIIi shown every year. Stringent 
measures should be taken to effect eco-
nomy and streamline the workinR of the 
post and telegraph department before im-
poUnR this enhanced rates on the posts and 
telegraph tariff. 

Then. I find ao reason for more excise 
duty on products of ~ industry. 
which are worst affected by the recession. 

Similarly. if _ tried to effect economy 
in expenditure, particularly in administra-
tion and other non-dcvelopmental civil ex-
penditure. this deficit coul,1 have been 
wiped out to a Rfeat extent. A large scope 
for economy still exists. if only effective 
measures could be taken. The Govern-
ment departments should not have been 
allowed to multiply and :xpand accordClR 
to Parkinson's law. 

In this regard, I would me to quote 
a PlraRfaph from the \3 th report of the 
Estimates Committee. It says : 

"The Committee notes with concern 
the rapid increase in ~  
civil expenditure from Rs. 337 crores or 
3 . .5 per cent of the national income in 
19.50-51 to an e$timated amount of 
Rs. 1.280 crores or 6. I per cent of the 
national income in 1%5-66. In 
1966-67. the expe!lditure is stated to have 
gone up further to about Rs. 1.635 
crores or 6.8 per cent of the national 
income duo largely to hi:lher service 
charRCI a:I externul debt resultinlt from 
devaluation. increased suhsidy on food-
RrBins. inaeues in dearness allowance. 
etc." 

So. you will lind that they are all on the 
increase. They furtber say: 

"ID view of the difficult resources 
position and the adverse effect of the 
inaeasea i::l Don-productive expenditure 
on the prb situation. the Committee 
strona\y uraes that Government should 
at least DOW take firm measures to 
brinR down the present level of eXllCn-
diture OIl the administrative services." 
But nothing has beeD done. 
If you will read pages 74 and 75 of the 

first PAC report, you will be shocked by 
the revelation it makes. It says that there 
has been a lOllS to the tune of RI. 2 croces 
on the punibuo of road rollers by the Sup-

ply Department Uptill now nothlnl has 
been done to realise the BUlD of RI. 2 c:rores 
which has gone down the gutters and the 
person concerned, I think, bas declar<=d 
himself a bankrupt and there is no chance 
of getting back the amount. In this way. 
our good money is being frittered away by 
unimaginative executive action. 

Regarding defence. the Minister was 
saying that the "quegtlon of reducing G:le 
magnitude of defence expenditure without 
detriment to national security has been 
constantly receiving our attention." Even 
though he bas said it. he has estimah,d an 
increase of Rs. 4S crores in the defence 
expenditure. In the sixteenth report of the 
PAC. in page 29. quite a different story is 
told : As a rerult of the Defence Ministry's 
frequent cancellation and suspension of 
their orders to the ordnance factories. they 
had to incur a loss of Rs. 1 crore. Had 
Llese Rs. 45 crores been spent for acquiring 
the latest Military hardware to increase Our 
fire-pewer or modern gadgetS to increase 
our efficiency either in logistics or else-
where. we would not have grudged it. But 
what justification is therel to promote 5 
Major Generals to U. Generals. 10 Briga-
diers to Major Generals. 15 Colonels to 
Brigadiers. 55 Lt. Colonels to full Colonels. 
etc. ? Similar promotions have taken placc 
in the Navy and Air Force also. What 
justification ig there for these promotions 
even though they do the same kind of job? 
T do not think Mr. Morarji Desai has been 
true to his profession. 

T.lis abnormal increase in the military 
ranks seems to be a very cruel joke wben 
we see 7000 unemployed engineers In this 
country. when we l!ee a large horde ot 
educated unemployed in thif country. with 
millions and millions of people remaining 
unemployed in the live registers of the 
various employment exchanges. When I 
consider the question ot unemployed engi-
neers. I accuse the Government of India of 
being a party to it by creating unemploy-
ment. I will cite one Instance from my 
State. 

The Aero-Engine factory was installed in 
Koraput, and tbe Orissa Government ~ 
entrusted with the work. The Orissa Gov-
ernment gave 3500 acres of land free and 
in view of the urgency, the Government of 
India said. "You take up ~  work." The 
Orissa Government created a new orga-
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nisation of civil, electrical and public health 
engineering, headed by a Chief Engineer, 
where 300 engineering persounel were em-
ployed. Now the Government of India 
has by passed the Orisn Government and 
called for tenders, in contravention of the 
previous assurance given by the Deputy 
Secretary to the Government of India 10 
the letter dated 28th May, 1963 to the 
Orissa Government that all such works 
should be entrused to this organinlion. In 
view of the excellent work done by t:1is 
organisation to the tune of Rs. 9 crores, 
that to at a concessional agency rate of 
10 per cent as against the usual rate of 17 
per cent, I find no justification to throw 
out these 300 engineering personnel. Is 
not the Government of India a party to 
creating new problems of unemployment 
and law and order in a non-Congress 
State? Is it not a discriminatory attitude 
of the Central Government? Then Orissa 
Legislative Assembly has rightly criticised 
it by a unanimous resolution the other day. 

Coming to the public sector, I find that 
it is far from satisfactory. The money 
invested there is going to the gutters. It 
has provided a cushion to re:1abilitate all 
the defeated Congressmen in the last poll, 
whether it be Mr. Malaviya, Shrimati 
Maimoona Sullan or Mr. Morarka. I 
would like to quote from the report of the 
Estimate6 Committee about the perform-
ance of public undertakings: 

"The Committee is greatly distressed 
to find that the majority of the public 
entefPTises have suffered from delaYN 
in execution of projects, high capital 
costs, long gastation and operational 
difficulties as a result of which t:lc 
return' on capital have been much be· 
low expectations. It notes that even 
the manufacturing and trading con-
CCIll5 of the Central Government 
which are supposed to be guided by 
sound commercial considerations, have, 
in 1965-66, given a 'l'eturn of only 
2.4 per cent Rs. 53.03 crores on 8 total 
investment of Rs. 2,225.88· crorcs 
What is even more disconcerting i9 
that, inspite of substantial concessions 
like supply of capital on easy terms, 
interest holidays, moratoriums on loa!l 
repayments, etc., the performance or 
industrial enterprises in the public 
leCtor has deterIorated perceptibly 
.over the years." 

Thus, in 1965-66. the running COD-
cerns in the public scctor showed • 
profit of only 1.1 per cent agBinlt 2.!I 
per cent in the previous year. M the 
bulk of the investible resources avail-
abl during the Second and Third Pllllls 
have been appropriated for the ex-
pansion of the public sector. the Com-
mittee feels that the declining trenti 
in the rate of growth of tllc national 
economy is, in no small measure, at-
tributable to the poor performance of 
the public sector enterprisCl." 

This paragraph vindicates what We all 
have been saying on behalf of the Swatan· 
tra Party all these years. 

Similarly, the Bokaro is a white elephant. 
This provision of Rs. 110 crores for the 
Bokaro plant should be scrapped. From 
a reply to a question put down in the list 
today you will find that roe losses due to 
steel plants, cumulative loss up to 31st 
March, 1967, plant-wise arc: Durppur-
Rs. 352.82 million, ~  

the fertiliser plant-Rs. 288.47 million and 
Bhilai-Rs. 92.04 miJlion. For this variou, 
pleas have been given. But the basic thing 
which should be understood is that the 
Government do not know how to run a 
steel plant. 

Coming to overdraft by States on the 
Reserve Bank, I share the anxiety of the 
Deputy Prime Minister that roere should 
be better financial discipline on the part of 
the States. But I must emphatica1Jy 58y 
here that for the deplorable financial posI-
tion of the States the inftationary policy of 
the Centre is responsible to a large extent. 
Is it not a fact that rise in pricer, acarcity 
and economic stalemate arise directly out 
of the Central Government's policy? Seve-
ral State Governments have requested the 
Centre to bear the whole or part of tile 
additional burden because of the enhanced 
rate of dearness allowance and sut:l other 
inevitable enhanced expenditure due to ri .• c 
in prices. 

I would like to review the Centre-Sta,e 
relationship in administrative and financial 
matters. The Deputy Prime Minilter while 
wishing success to the UNCTAD Confe· 
rence of the United Nations hoped of early 
solution to the problem between developed 
IIIId developing States 800n. But he has 
failed to mention the regional imba1aDces 
in the development that has taken plaoe in 
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the country and the Centre's responsibility 
to plug the gap of imbalance by more cen-
tral a,,'istance, and location or central pro· 
ject!. in tile backward areas. In view of 
t he changed political context after the 
1967 election and further widening of the 
gap between the State resources. respon,i-
hilities as well as the needs, there is ur-
geney for considerable improvement in the 
existing procedure for devaluation of ~

sources and making a constitutional provi-
sion towards that end. I am happy that a 
Finance Commission has been appointed. 1 
hope they will go into this aspect and bring 
about some solution. In this regard I 
would like to quote a paragraph from thl' 
Orissa Cilief Minister's budget speech. He 
.'aid : 

"The present system has failed to 
secure the objective of balanced re-
gional development and the last three 
Plans have widened the /tap, making 
the rich States richer and the poor 
lagging far behind. Unless the rela-
tive financial weakness, social and 
economic backwardness of the popula-
tion and the per capila income Of 

per cupilCl consumption ~ of the 
State are taken into account in devising 
a formula for illler se division of ~  

of taxes and duties, the .ituation can-
not be remedied. 

The tendency to concentrate cvntrol 
in a Central Planning AuG10rity 
affecting every detail of State ,'ians 
has introduced an element of inDexi-
bility in the execution of the State 
Plans not visualised by the Consti-
tution." 

The Planning Commission ~ become II 

super dictator. Against this background, 
there is unusual discrimination in Centre's 
treatment of Congress and non-Congress 
State,. The usual political elbow 
twisting ~  Is there any justification 
in not reimbursing the expenditure of 
Rs. 16 crores in connection with Pal'auir: 
Port to the State Government after the 
Central Government has taken over tho: 
entire project much before the project be-
came II revenue yielding project? This 
reimbursement is necessary to repay tile 
Central loan of Rs. 15.69 crores incurred 
by the Previous government. Sir, you must 
appreciate the fallacy of this Government 
in demanding repayment of this loan along 

with intere!ll from Orissa'S hand to I1llJuth 
budget when the revenue yielding project 
has been taken over by the Central Govern-
ment and has been handed over to the 
Pllradip Port Trust. If it is done, it wuuld 
mean postponement of all Governmental 
projects in that State. 

Finally. I would like to say that ~  
the budget means well in its prop:lesy, in 
practiCe it does not solve any of our burD-
ing problems, nor does it improve the lot 
of the common man. The Deputy Prime 
Minister has .'tarted nibbling at the fringe 
cf the problem without solving tbe prob-
lem. So, on his 19th birthday-this is his 
19th birthday because he celebrates his 
birthday only once in four years being 
born on t:1e 29th of February, the birthday 
cake which he has presented to the nation 
b a very bitter pill to swallow. 

~ ,mrr ~ ~ ~  ~
qfif ~  l;ff. IJcrfqfur ~ fit; "roft<r 
onf'!f'fi" ~~  'fi"T ~~ liifr ~ 'lfq 
g : aN ;t;;rr orr ~ '1ft 3l"f.f ~ ~ 
If<[>fq ij; ~  ~ mgn: ~ 
~ f'fi" ~  qq ~  'fi"r ~  ~  ~  
ill'?[ ~ <l;n- g3fT ~ arT<: ~ 3fT!:lT<: 'F" * <i'Sr <rir ~ ornrr ~ I ~ 
19l1T<'f ~ f'fi" ~  ~  <l<n<m: if ~ <!'It '{fir 
~  ~ ~  ~ ~~  
;t{r ~ ~ 'lfr Tn< 3lWrr 'f!fTfir. 

~  <t't '!ill' wfuf ~  I i'rfifo<f <I'? 
~  i!Tii ~ ~  fifO ll'6: ~ ~  '1ft 
fifO ~ ij; ;wn;; ij; f.;rif 1fT ~  1!fl 

~ rnij;m 'tfit; ~ ~~ 
~ ~ ~ ~  ~ orTffi ~~  
~~~ ~  3l"Iftaofim'ffr 
afR ~ 'fiT f-;rn;rr 1>"lI'A;;n;rr ~ 
~ 'f(f lfm ~ I 

16.48 HIls. 

[MR. SPEAKER in Ihe Chair.] 

~ ~ ~ l¢l" ii'lT ~ am: !'i9 
q.<n<m: ~ g-{ ~ crT ~ ~ ~ 

~ cID1-q ~  ~  ~ ~ 
~ ~ ~ it m .. m 'fiT ;wn;; 
~ ~  ~  ~ ij;;r 
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~~  m ~ ~ ~ am: 
~ ~ m it; ft;fIf ~ ~ 1ft 
~ ~ I ~ cmr III'ffir 1ft ~ if 
'ti11f ~ rn ~ ~ rn t, 
am: WTif ~ ~ ~ ~ \ffl' ~ 
<tiT ~ ~  ~~~~ m 
~~ ~~  iffil; ~ ~ 
« ~ ~ ~ ~  amo ~  'Wo 

am: amo ~ 0 'Wo ~~ ~ ~ 
~  ~~ ~ ~ 
<R-rr t ~ m ~ iIi*rr lIT 

If'fIT if ~ \Jm ~ ~ ~  
(f'ift ~~ lj;'f 1rnT a I 

17 Has. 
SHRI PASHABHAI PATEL (Baroda) : 

I think the hon. Member who has ju!lt con-
cluded should come over to these Benches. 

MR. SPEAKER: Then, the Members 
who are sitting there may have to go the 
atner side. It may turn that way also. 

SHRI MANOHARAN (Madras North) : 
At the outllCl, I must say that budget pre-
sented before us and which is under dig-
cussion reflects the rigid and regorous 
thinking of our Finance Minister and rules 
out the possibility of hi. getting into the 
embrace of 6exibility himself. My hon. 
friend Dr. V. K. R. V. Rao while he was 
justifying the Pallt twenty years' bunglings 
on the part of Government said that eco-
nomic evils and maladies existed in our 
soclcty and it might be that t;,e present is 
unpleasant but the morrOw is assured. and, 
therefore, he baa said, let U8 go ahead. So, 
he has delivered his sermoo, sat down, ap-
plauded by the Congress people, and his 
duty w .. over. 

But I want to draw the attention of the 
GOYel'l)ment of India particularly to the 
FinaDCe Min_r. If we read the Economic 
Survey for 1967-68 which be had presented 
to the Ho.- just three days before the 
preseotation of the budget, I think it makes 
a sad readlDg. 

Let me mention the most important 
aspects of our economy which have been 
commented upon in the Economic Survey, 
which would require careful a_sment on 
an objective basis if correc:tmeasures are 
.to be effected. It is not Incorrect to say 

that our economy has been expoted Itl 
tarrific diftlcultiea and dangers ever since 
the unwise decision taken by the Govern-
ment of India that is, the time when the 
Indian rupee waa raped or devalued. Not-
witMtanding the marginal increase in food 
production in the kharif crop, we would 
appear to be finding it almost impa.ihle 
to get over the effects of drought of the 
last two years and the recession in the 
industrial activity which is still continuing. 

Agricultural production in 1966-67 was 
only a shade higher than the poor record 
of the previous year and we are still well 
below the level attained in 1964-65. T-ac 
foodgraiM output of 76 million tonne, was 
still much below the level of 89 million 
tonnes recorded in 1964-65_ The esti-
mated total output of about 93 mDlion 
tonnes for 1967-68 would not afford any 
substantial relief nor could it reauh lD a 
sizable reduction in the import of food-
grains. Meanwhile. the combined pres-
sures of growing population, increasing 
uTbanisation and expanding money in-
comes in general would continue to exert 
a strong upward pull on food demand,. 
'[be imbalance between the supply ~ 
demand has already noticeably rellected 
itself in the prices of food articles which 
went up over the last two years by no 
less than 45 per oeDt. No amount of 
window-dressing can conceal this fact. 
for the Economic Survey admits at page 
26 that the prcssme of demand with 
regard to food articles will gO up in the 
year to follow. AdmittinJ: that in 1%7-
68, food production would touch the 
figure of 93 million toooes, the credit for 
the same goes to the industry and the 
performance of certain State Govern-
ments. It is for this vital reason of in-
creasing OIIr food production, more than 
perhaps anything else, that there Ibould 
be a recognition on the part of the Centre. 
of the need to delegate more ftnancial re>-
sources to the State.. In any case, a 
larger allocation by way of &'fanls is Cer-
tainly the need of the hour. 

I think it is fitting for the occasion to 
quote from the Address of the Governor 
of Madras. He has said that: 

The serious imbalance in distribution 
of resources in relntion to responsibili-
ties as between the Centre and the States 
has distortled the healthy relationship 
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which should exist between the centre 
and the State in the larger federation. 
True federalism means that the Centre 
as well as the units should have ade-
quate resources for the discharge of 
their respective ~  and thoe 
discretionary loans and grants from the 
Centre in respect of matters ailing cons-
titutionally within the competence of 
the States should play only a peripheral 
role. 

-rill recently, they had at least the 
cOllsolation that this discretionary cen-
tral assistance was steadily riSing from 
year to year. thus enabling the States to 
meet the needs of the people in a larger 
measure than would otherwise have 
~ possible. But in the last two years. 
this trend has been reversed and central 
assistance to States, far from registering 
any growth, has in fact come down. 
'The obligations CIf the States in regard 
to repayment of interest and loans 
given by the Central Government in the 
put have, however, increased apprecia-
bly with the result that the net Central 
I188istance for the purpose of economic 
development is far less than in previous 
years. 

"In terms of the Constitution. the 
States do not have adequate indepen-
deat resources of their own. The 
transfer of resources from the Centre 
to the States on a statutory and non-
statutory basis has also fallen short of 
feeds. particularlv in the last two ~  

thus disturbing the even tenor of pro-
gress in spheres in which the States are 
responsible. It is the firm view of my 
Government that in the light of the 
experience of the last 15 years, a high-
level review of the provisions of the 
Constitution dealing with the delimita-
tion of resources and powers as between 
the States is essential. Such a review 
will obviouslv take a little time, and 
the scope of the review will have to be 
defined with care in consultation with 
all concerned." 
Also in his speech. the Governor 
observed: 

"The spirit of the federal Constitu-
tion and the new political set-up in the 
countrY in which governments belonaing 
to different political parties are in pOwer 

in the ~  and the States alike' 
demand that the terms of reference of 
the new Finance Commission should be 
settled in full consultation with the 
States. My Government hope thBt the 
Government of India wiII initiate action 
for such consultation and settle the 
terms of reference of the new Finance 
Commission in the light of the views 
expressed by State Governments." 

I nstcad of a frank discussion of the 
Madras Governor's speech, it has been 
dubbed as a controversial speech the 
greatest Rip Van Winkle in Delhi. The 
Governor expressed the true spmt and 
aspirations of the people of Madras State. 
It is a sad commentary on our Planning 
that in spite of the existence of a ~ 
organisation with a high-power Planning 
Commission at the apex. we have had to 
admit our inability to mobilise adequately 
by our irrigational and power resOurces and 
have to put forth the plea, whenever there 
is a shortfall in production, that we have 
been let down by the monsoon. It is 
high time that water resources were mobi-
lised and conserved in an orderly Bnd inte-
p:rated manner so that nature's challenJ(e 
could be met whenever called for. 

The explanation given in the Economic 
Survey. namely, that the origin of the 
industrial recession of hiS! vear lies in the 
fall of agricultural output is not the whoJc 
truth. The two focal points of the present 
industrial recession ~  the old established 
textile industry and the newer engineering 
and capital goods industries. It wa9 in a 
senSe unfortunate that following devalua-
tion. import licensing was liberalised con-
siderably. Concomitantly for many engi-
neerinl!: industries, the larger availability 
of impOTlled components or otber main-
tenance items following import liberalisa-
tion should ordinarily have removed an 
important constraint on higher production. 
As it is, we have witnessed the spectacle 
of inadequate utili58tion of the import 
licences granted. The cumulative effect of 
the recession in these two focal centres 
has been the spread of recessimaTY ten-· 
dcncies to the transport industry and the 
engineering industries catering to the trans-
port sector:, such as the automobiles. 

A third aspect of the economic situation 
is the generation of inflationary fortes, 
particuladv by means of the curreacy 



277 II. G. Gen. Dis. PHALGUNA 22, 1889 (SAKA) 278 B. G. Gel!. bis. 

~ in circulation. The nOlle issue has 
crossed the three-t!touslUld-crore-mark and 
we should not be surprised if in order to 
meet partly the gap of Rs. 300 crores in 
the revised estimate for 1967-68 more 
notes are printed this month. It has been 
admitted while presenting tbe Budget for 
1967-68 that the uncovered deficit for the 
next year weuld be anether Rs. 300 crores, 
parI ef which al least would have to be 
mel by crealed mollCY. So whatever im. 
provement we may witness in food and 
industrial preduction in 1968·69. we may 
net expect any abatment ef the rise in 
prioes. much to the detriment of the com. 
mOil man. 

I would now draw your attention to the 
categorical assurance of the Finance 
Minister several times on the ftoor of the 
HOUSe that his Government would never 
resort to deficit financing. But now he has 
come forward and said that there is no 
ether option but to resort to it. 

While en the subject of inftation I can-
not help ~  that our principal credit 
institutions, namely, the Reserve Bank of 
India, the State Bank of Indian and the 
other credit institutions providing long· 
term finance. have failed in their duty to 
provide technical advice from time to time. 
Let me hope trust that these credit insti-

~  whose overhead expenditure is 
colossal, would be properly guided bv the 
Finance Minister with a view to making 
them efficient instruments in the field of 
credit policy. 

Next, I would like to say a few words 
about forei&n assistance, which has al-
ready become the scandal of the day. The 
list of countries from whom we are ~

ceiving assistance and which are listed in 
Annexure V of the Explanatory Memo-
randum does no credit to us. I hope I 
will be able to avail of another oppor-
tunity to comment on this, since, whether 
we like it er not, foreign loans are assum-
ing a political complexion and the quan-
tum receivable ~ to year varies with 
our foreign policy of this unfoTtuna te 
Government of India. Pages 36 and 39 
of the Economic Survey provide grim 
reading regarding foreign aMistance. The 
balance ef payments continues to be under 
pressure, export earnings and cash assis-
tance or its equivalent did not suffice to 
cover debt servicing charges and pay-

menls for imports that could not be 
COVered by external aid. The reault of tIIis 
~  ~ been a moratorium, althouah 
thiS expreSSIOn is not used in the ~  
mic Survey. The outlook for foreign aid 
in the coming year remains very uJH:Olt8jn 
indeed. Unless our exports increase. any 
noticeable relief in the maltier of balance 
of payments could be ruled out. Aa I 
said earlier, if the prices continue to rise 
notwithstanding marginal increase in tbe 
production of agricultural commodities, 
we would be witnessing a weakenin& of 
the competitive position in the export 
sector. Revival of exports in a big way 
does not appear to be feasiiile. Further, 
the quantum of free foreign exchange 
expenditure on food imports may only be 
marginally lower than in the previous .year. 
The burden of debt service would. how-
ever, increase further ~  that the 
level of foreign exchange reserves is al-
ready precariollsly low and we have sut>-
stantial ~  to the IntematiOllaJ 
Monetary Fund. 

As to the Budget proposals, my first 
cemment is that netwithstanding Ibe 
Finance Minister'S public pronounODltl&lllts 
that he did not believe in deficit finaaciDg 
because it resulted in inftation and hilher 
prices, he has, by implication, admitted ibe 
need for deficit financing of the ordCl' of 
Rs, 600 crores between now and the ond 
of March. 1969, I leave it to the House 
(0' judge the impact of such an increuo in 
created money on the ~  level. In 
othcr words, while notes currently in cir-
culatien amount to Rs. 3130 crores, addi-
tion of the magnitUde that might be _-
,·ary to cover the deficit might mean an 
increase of 20% in created money in the 
next 12 months. And so, mv appeal to the 
Government in the name of the large 
masses of people, the toilin!: millions of 
the nation whose backs are al'l'eady broken 
by the unwise and unimaginative policies 
followed by the Government is to take up 
expenditure control in a serious way. 
Defence expenditure has crosaed the 
Rs. 1,000 crere limit. I would not say 
anything on this but would leave it to the 
judgement of the Defence Minister to 
prune the expenditure as much as possible, 
without endangering the securitv of the 
country. I would certainly urge that other 
non-plan non-development expenditure of 
the Central Government should be very 
SUbstantially reduced. I de not agree with 
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what is stated OIl page 20 of the Economic 
Survey, namely that a reduction in Govern-
rnw outlays would also lend further 
streqgth to the reccssionary forces. I 
would plead for securing economies and 
avoiding waste in project expenditure and 
reducing considerably the expenditure on 
non-plan items. Rather than leave this to 
the Planninll Commission, I would sug-
gest the constitution of a Secretaries Com-
mittee for purposes of such expenditure 
control on the pattern of the Screening 
Committee which exists at present for the 
release of foreip exchange. 

I have no serious quarrel with our 
Finance Minister. He tried his very be&! 
to squeeze the people of this countrY, but 
unfortunately he failed. He got only 
Rs. 6S crores. So. he left a gap to the 
iune of Its. 300 crores to cover which he 
is resorting to printing currency. I have 
to offer two suggestions and I hope the 
Finance Minister who has some sympathy 
and humanitarianism in his approach, 
would consider these two proposals. One 
is to halve the levy on chocolate and con--
fectionary and the other is to halve the 
increase in POStal rates. With regard to 
the fonner, there is hardly anv justifica-
tion since one of the important ingredients 
going into chocolate and confectionery 
manufacture. namely, sugar. is already sub-
ject to a heavy excise duty. The increase 
proposed in the postal charges will hit 
the common man whose pocket is already 
hard hit because of the ever increasing 
spiral of food prices. This sacrifice could 
be more than made up if non-plan expen-
diture is curtailed. 

A large number of institution9 which 
are receiving grants in aid from the Cen· 
tral Government aro listed in annexure II 
of the explanatory Memorandum. Theore 
aro about 160 organisations. The most 

. important organisation which arrested my 
attention comes under the Ministry of 
Information and Broadcasting; I refer to 
the Children Film Society, Bombay. Then 
t heore is the discredited Bharat Sevak 
Samaj, Indian Institute of Mass Com-
munications. There are other institutions. 
I was told by some persons from Bombay 
that the persons in charge of the Children 
Film Society receive money from the 
Government by hoodwinkinE: them that 
they had shot 80 many pictures for children 
while in fact not doinll so. It is a lCan4al 

which should receive the attention of the 
Finance Minister. I should appeal to the 
Finance Minister of the 10D. list of lach 
institutions in {CCCipt of IITaDts-in-aid. 

To sum up, on behalf of mv party, I 
suggest the following. 

(a) A white paper should be prelleDted 
on the Centre-State financial relationship. 
This paper should contain the principles 
on which allocations to the States are 
made year to year. It should contain the 
assistance under each head like Agricul-
ture. Cooperation, Forests, etc. while list-
ID. the fiDcciai assistance to the States 
full account should be taken of the exis-
felice of Central Public Sector projecta in 
the States and their contribution. Such a 
paper should enable decisiOlll heinl! taken 
for increasinl! contributions to those States 
whose food production drive is yielding 
results. 

(b) Considerable reduction in non-plan 
non-development expenditure by vesting 
final authority for cuts in a Secretaries 
Committee. 

(c) A review of the working of credit 
institutions like the Reserve Bank of India, 
the State Bank of India with a view to 
making them efficient instruments of credit 
and investment Policy. 

(d) A white paper on the present posi-
tion regarding foreign assistance and our 
indebtedness. 

(e) A 50% reduction (a) in the new 
excise duty on chocolates and confectionery 
and (b) in the increase in the postage 
charges. 

(f) A white paper on the principlea on 
which grants-in-aid are given to various 
institutions. If some of tbese are not doing 
any useful work the provision of grants-in-
aid to such institutions should be stopped 
forthwith. 

(g) A white paper on the contribution 
so far made by Public Sector Undertak-
ings to the Central revenues. 

(h) There should be a performance 
budget. Alongwith the Demand Books 
there should be statistical data showing 
the provision for plan items and develop-
ment and a study should be made each 
year of the actual physical achievements 
agaiDst tarlCts envisagod. This would 
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enable UI to judge whether tho oxpeodituro 
has been fruitful and whether tho plans are 
heing executed efficiently in physical 
terms and according to the sc:hedule Ind 
within the provisions made. 

There is a last request and the Congress 
Members should not mistake me. There 
should be a sizable reduction df ministers 
of all ranks and it should form part of 
the expenditure control policy because 
everybody knows that whenever there is 
any reshulDing or readjustment, there Is 
an enlargment of the total membership. 
Today the Congress has about 280 Mem-
hen in Parliament and of them sixtv are 
ministers. It is the most untenable, 
obnoxiou.. and alarming situation which 
,hould receive the attention of ~ esteem" 
cd friend, the Finance Minister, Mr. 
Desai. 

The next point to which I wanted to 
d raw the attention of the Finance Minis-
ter is this. That is a matter which affects 
my State and it is a problem which affects 
the people of my State. My attention has 
been drawn to the proposal to move the 
Defence Institute of PhysiolOgy and Allied 
Sciences from Madras to ChandiRarh. 
Th is issue was considered bv the Research 
and Development Council thrice and the 
Fstimates Committee of Parliament has 
already okayed it and Madras was selected 
after careful consideration and not in 
haste. The State Government of Madras 
also allotted 30 acres of land free of cost. 
The case against the shifting of tho insti-
tute from Madras was put forward by the 
Defence Ministry before the Estimates 
C'.-ommittee of Parliament. A number of 
scientists working in the institute are re-
POrted to have viewed with concem this 
attempt to shift it from Madraa to another 
plaoe. Of all the considerations, the most 
important consideration is tile security 
point of view, because Madras Is far away 
from border areas. This has been ex-
plained to them, but unfortunately, a 
matter which haa been already clOIIed and 
settled once and for all has once again 
been raked up and revived not by anybody 
clse but by the present Defence Minister, 
Shri Swaran Singh. It is unfair. on his part 
because it is agitating the mind of the 
people of Madras State, particularlv be-
cause of this: for the Information of the 
House I can tell you that tho Food Corpo-
ration has been shifted frem Madras to 

Delhi. And now. this Defence IDatitute of 
Physiology and Allied Scienc:ea is being 
shifted Or it is on the anvil and the people 
are thinking how best it could be 
shifted soon. So. I want the Prime Minis-
ter to probe into the matter BAd the 
Finance Minister to consider this POint 
and see that unpleasantness and bitterness 
are not created in the mind of the people 
of the M adraa State. 

One more point and I have done. As 
usual, I used to speak on the language 
policy. I am very happy that the situation 
has come down to normalcy. The most 

~  language resolutioa which 
was passed on the floor of this House 
created an uprising in my part of the 
country. not only Madras but all ov« the 
South. Mr. Morarji Desai might hive 
mistaken the intention of my Chief Minis-
ter while he was asked by my Chief 
Minister not to come to Madras because 
the situation was tense. Probably the 
Finance Minister misht have misunder-
stood it. But the moment he visited Ban-
galore, he might have understood the Inten-
sity of the feeling all over the South. He 
would have understood that. 

SHRI MORARJI DESAI: That was 
also created from Madras. 

SHRI MANOHARAN: I do DOt know. 
It is a wonderful discovery. He deserves 
to be given the Nobel Prize for thi, dis-
covery. But he should understand the 
general feeling. 

SHRI MORARJI DESAI: I shall be 
happy to receive it. ~  

SHRI MANOHARAN: After the retIO-
lution was passed and the Act was ~  
the Home Minister declared-In regard to 
the two-language policy, in a sense, 
English and Hindi-and assured the non-
Hindi speaking people that the Hindi 
"",rsion will be automatically followed by 
an English translation. So, the bona fide 
of the Government of India was mistakenly 
accepted by the non· Hindi speaking 
States, because, here comes the direction : 
The Government of India has flouted 
flagrantly the assurance given to the non-
Hindi speaking areas. The question was 
asked by one Mr. K. M. George of Kerala 
Assembly. for which Mr. E. M. S-Nam-
boodiripad has giVC'1l this reply. The aueC 
Minister, Mr. Namboodirlpad, told 
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Mr. K. M. George of the Kerala Congress 
that the State Government had to request 
the Union Home Ministry in October last 
for an English translation of the proceed-
ings of the discussion on the seventh report 
of the Linguistic Minorities Commission. 
The copy of the proceedings had been scnt 
to Kerala in Hindi. The Chief Minister 
said-the Union Ministry had replied to 
him and here is the mischief generated-
that the Home Ministry had replied that 
the proceedings could be got translated in-
to English with the help of the Hindi 
department of the Kerala University. There 
can be found no more amount of arro-
gance than this. Mr. Namboordiripad 
says-such a nice mallr-that he then 
wrote to the Union Home Ministry point-
ing out that the procedure suggested was 
opposed to the policy accepted by the 
Union Government that the English trans-
lation would be provided if the non-Hindi 
States asked for it. He further said-it is 
not a Question of infection of the DMK 
party. he should understand-that Kerala 
which had not been anti-Hindi till. then, 
would be forced to hecome anti-Hindi. 
That is the view of the Kerala Chief Minis-
ter. Then the report says : 

"Mr. Namboordiripad said that the 
Union Home Minister had replied to 
him stating that some mistake had crept 
in and that the matter would be set 
right;" 

This is the attitude of the Central Govern-
ment. 

Day before yesterday, I received a copy 
of a circular from the Government of 
India. Ministry of Railways (Railway 
Board) dated 7-3-68. It says: 

"It has been reported that Shri so and 
so, working in your branch has not 
joined Hindi Class at all to which he 
has been nominated. In terms of Rail-
way Board's letter No. Hindi/62/8/2 
dated 25-1-62 wilful absence from Hindi 
classes should be treated as absence 
from duty. You are, therel'ore. re-
Quested to direct him to join the Hindi 
class with immediate effect. You are 
requested also to obtain a written ex-
planatiOD. from him explaining the rea-
SODS of his failure to join Hindi class 
and forward the same to ERB3 within 

a week from the date of receipt of thili 
letter. 

Sd/- V. P. Joshi. 
Under Secretary. Railway Board." 

I want to ask. is this a classical example 
of persuasion or a brutal example of 
compUlsion '! These people are telling 
without any sense of shame-l am sorry 
1 have to use that word again-to the 
non-Hindi people that there would not be 
any compulsion, because compulsion is a 
dirty thing, which is Quite unnatural and 
so it will be through persuasion. 1 want 
to ask whether this is persu'asion {l'[' any-
thing but dirty compulsion. 

While- I was speakin!; in this House 
sometime back, I still remember I had 
raised this issue when Dr. Seth Govind 
Das was sitting. 1 said, here is a veteran 
Congress leader. a well experienced man. 
telling in one of the public meetings that 
the army should be maTched into Madras 
to protect the people to meet the challenge 
to the introduction of Hindi. Suddenly he 
got up and ,aid, "I did not speak at all". 
After IS days or so, again the issue was 
raised and suddenly he get up and said. 
"I did not speak at all". I believed him. 
Itut now I have to revise my opinion 
about this gentleman, who has already 
thrown to tbe winds his Padma Bhushan. 
Here is a report in the ["dian Express 
dated 23-2-65. I can tolerate the utter-
ances of even the Finance Minister. but 
not of such kind of people. Let the House 
hear this and conclude whether this sort 
of speech is in the interests of the unity 
of the country and whether it could be 
tolerated. I could have dismissed it as 
non-sense immediately. but he was address-
ing the creaming talents of country, the 
future generation of students. The report 
reads thus: 

"Mr. Govind Das, MP and Ch'ainnan 
of the first governin!; body of the Hindi 
Sahitya Sammelan, today announced 
that if EnRiish was Dot totally eradicated 
by the end of the current year from all 
the six Hindi-speaking States. the Chief 
Ministers would be 'gheraoed' in a non-
Violent way." 

1 thought Mr. Govind Das belonged to the 
Congress Party, which docs not believe 
in gheraoing. The report 20e, on : 
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"Mr. Govind Du. Who _ adcIreIIfDg 
a paebd It\ldent meeting at Allallab'1d 
University, declued that Chancellors 
and VJC:eoCbanccllors of tho Hindi-
apealtinll St8lell would also be 'aheraood' 
if EnaIisb wet'o not bllllDed as a medium 
of education." 

'Ibis is a sort of threat. Still, he is oot-
side eajoyine full freedom under the prl>-
tecBon of the Government of -India! 

The report adds: 
"Mr. Govind ~ listed V.P .. Bihar, 

M.P., Rajasthan. Haryana and H.P. as 
the Hindi-speaking States." 

He is introducin,:: a sort of demarcation 
(lI' division of the country. I want the 
Deputy Prime Minister to pay serious atten-
tion to this. Who are the peOPle who are 
sowing the seeds of separation today? 
Several times I have categorically expl'ain-
cd here and I take this opportunity to 
reiterate oor party stand. So far as DMK 
i, concerned we have given up the philo-
"'Phy of separation and buried it deep in 
unfathomable depth. It will never be 
revived unless and until these people them-
selves decide to reopen the issue and 
create such conditions. So jar as we arc 
"oncemed we have forgotten that For 
heaven's sake, I tell you. do not sow the 
seeds of separation in this country. I will 
tell you who are all the leaders who are 
sowing the seeds of 'leparation. not from 
the south but from the north. I roque.t 
t he Deputy Prime Mini<ter to book all 
these people under the Defence of India 
Rules. 

SHRI KAMALNAYAN BAJAJ (War-
dha): I would like to correct one 
slatement made by the hon. Member. 

SHRI MANOHARAI': No need to 
corrett me; correct youl1!Clf. 

There i8 another thine also. Seth 
Govind Das urged traders, lawyers and 
doctors to carry on their work only in 
Hindi by January 1st next. So a timo-
limit has been fixed by this gentleman. He 
threatened a social boycott of chief de-
C aulten. He was, however. prepared to 
mate concessions to lawyers and doctors 
for the use of EnJ;lish for the time being. 
Lasdy. as usual, he came to Madras with-
out invitation pointing 0Ilt that opJIOIitioo 
to HiDdi • the sole oIIIclaI laoauaIe of 
L 14 LSS/68 

tho country was confined only to Madras. 
Shri Govind Das is reported to have said 
that in tho interest of lIational inlllltation 
the army should march into tile Slate. I 
want to know whether be is die Clief 
of the Army. I cannot 1IDIIentaad. 
Every time he !lJleaks of the army. Is lie 
suffering from a sort of obscssioa ot the 
army ? Such sort of irrespoalible pr0-
nouncements should be stopped forthwith. 
otherwise it would create still moro com-
plications in our State. 

La,tly. I want to !leek one cIarificalion. 
want to know the correct gUido.lines of 

the Deputy Prim.: Minister of this COUIIIrY. 
Very re.:ently you might have read from 
newspapers that \amil pictures bIiq 
screened in Bombay were J'C'Iiisted. Why? 
It wa< because certain students created 
some trouble in my State not allowina: 
Hindi picture. to he screened and as a 
retaliatory measure they decided that no 
Tamil pictures. no Marnyalam picturea. no 
Canarese pictures and nO Teluau pictures 
would he allowed to be screened. Thouah 
I cannOL appreciate this stand. 1000ca1ly 1 
can umlcf'tand this much. But our pro-
ducers who produced Hindi films tried &0 
screen them in Bombay. ~ was also 
terribly resisted by Shiv Sena. It means 
that they are n.ot ~  languaae; OIl the 
contrary. thev arc a(lainst South Indians. 
I want to draw the attention of the Home 
M inistcr to this fact because ho assured 
Ihe HOllse that somethinl: will be done 
whereh\' this misunderstanding will be 
removed and ultimately the unity of !he 
country will be saved. 

Before concluding. I request the Finance 
Minister to consider the proposals wblch 
I have given on behalf of my party and try 
to appreciate the sentiments I bave elI-
pressed on behalf of South India. Let ~ 
try to understand each other very closely. 
For heaven's sake do Dot entertain any sort 
of misgiving. and misundentandiQp II>-
wards the DMK Member. of Parliament. 
We are essentially for the unity of the 
country. We are for the security of the 
country_ I would go a .tep fwther and 
say. we arc .econd to none in upbolding 
the integrity and unity of this nation. 

SHlU R. K. SINHA (Falzabadl: Sir. 
I patiently heard the speech of our hon. 
friend, of the DMK Party. It W1U wry 
patriotic of him to ~  aftirmed hi. loyal-
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ty to the Indian nation, but I think when he 
arrosated to himself the right to speak on 
behalf of the whole of South India he was 
wrong. He ill still to speak on behalf of 
the whole of South. When he Spoke about 
Gte Hindi films produced in Madras being 
boycotted in Bombay, saying that it is 
shameful that the Shiv Sena is doing it, 
this is an argument that Hindi films can 
be produced in Madras, the best children's 
films in Hindi. the best children's maga-
zine in Hindi is being produced in 
Madras ..... . 

SHRI MANOHARAN: So what 7 
SHR! R. K. SINHA: Please wait. I 

will come to that. The people of Madras, 
the publishers of Madras, the film magnates 
of Madras, when it is good business, will 
go in tor Hindi but otherwise 1'hey will 
resist it. When they criticise the Shiv Sena 
for their parochial outlook, I want my 
friends of the DMK tol look back. While 
I wall hearing his peroration against Hindi, 
when he was advising the people of the 
North, in Bihar, UP and other States, that 
Hindi should not be forced on the people 
of the North, is it right that they must 
continue to use only English 7 

SHRI MANOHARAN : I am not at all 
against Hindi. 

SHRI R. K. SINHA: Just like he objected 
to interruptions, I also do not want inter-
ruptions. He advised the people of the 
Hindi region .. ~ is the code of conduct 
you must follow". I wanted to hear from 
our friend, the illustrious friend of the 
DMK, wdat he has to say about the philo-
sophy of the DMK, which burned the 
national fiag. What had he to say against 
the demonstration of those students who 
burnt railway property 7 Whose property 
did they burn 7 Whose country was being 
ruined 7 This country ~ to us, as 
much 88 to the friends of the DMK. Do 
they want, do all Gte friends of the opposi-
tion want, to think that this country belongs 
to them, to all of us? Their action docs 
not show that. 

The other day when a question was 
raised in this House with the Praja Socialist 
friends about their alliance with the Shiv 
SenB, Shri NaGl Pai who waxes eliquent 
about nationalism and internationalism, 
when it comes to alliances with parochial 

tendencies, forgets this, They go to Shiv 
Sena in order to get a few electoral votes. 
When one of us advised Shri Hem Barua 
why not go to Assam and organh1e Lachit 
Sena. We were told by our friends from 
the Jan ~ : we have come to the valley 
of frustration. We have not come to the 
valley of frustration. For ten months you 
did not see any fault in going ahead iJld 
you brought the coutry to the valley of 
destruction. The communal riots that the 
Bharatiya Jan Sangh instigated and encou-
raged, did it bring any laurel to the 
country? Yet, it is one of the !lpeakers of 
the Bharatiya Jan Sangh who pointed at 
us and said fellow travellers. Who is 
fellow-travelling with the Communist Party 7 
The Bharatiya Jan Sangh. What have 
they to say about the alliances which they 
are having at the Stale level? They speak 
with one voice at the State level and another 
voice at the national level. 

Our friend, Shri Hiren Mukerjee, advised 
us that there is danger of neo-fascism. 
Who is encouraging neo-fascism? Neo-
fascism is encouraged by those who want 
to destroy parliamentary traditions. When 
we sec that tile Chief Minister of a parti-
cular State, when he is about to vacate 
his seat and is only a care-taker Chief 
Minister, if he goes and ~ section 144 
imposed by his own Government, when two 
Ministers of another Stale come to Delhi 
and tlout the law and order of the collntry, 
when they flout the traditions of parlia-
mentary democracy, these are the people 
who are in the dock. I wisil that we from 
the Congress Party who are here, who stand 
for the unity of the country, tell these 
friends that the question of nationalism 
and loyalty to parliamentary traditioM is 
not their monopoly. 

Our friends of the Swatantra Party are 
today talking of the common man: When 
they speak it appears that the common man 
is the ried capitalist of India. It is good 
that the annuity deposit is gone; it is good 
that a scheme of public provident fund 
has come. It is good that there is relief 
from surtax. But the common man for 
the Swatantra Party, the common man for 
the capitalist lobby is the richest capitalist 
of the country. Where is the poor man of 
the country ? 

SHR.I S. K. TAPURIAH: What has 
happened to your ten-point PTOII'amD1C' 
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SHRI R. K. SINHA: I am coming to 
that. 

lbe common man for the Swatantra 
party is the rich man of the country. I 
would appeal to our Finance Minister and 
Deputy Prime Minister to come out boldly 
with the heritage of Nehru and the con-
tinuation of the Nehru revolution which 
was stopped at the time of the Chinese 
aggression. Our friends in the opposition 
forget ~  there were two droughts and 
two wars on the soil of ~ country. That 
is why the economy of this country went 
wrong. 

Today one of our Socialist friends said 
about Mr. Myrdal that Mr. Myrdal has 
said that in this country revolution was 
Slopped. Our Socialist friends always seek 
only West European ~  it might 
suit them. So, they showed the certificates 
of Mr. MyrdaI. But he forgot that Mr. 
Myrdal said that in this country a Hindu 
raja affiliated ~  to India for the 
unity of the country. What does Mr. 
Myrdal understand of the tradition of the 
country, the heritage of the country and 
the future of the country? Why should we 
go to foreigners for certificates fOr our 
country? We have a future for which we 
have to go ahead. I would suggest to the 
Deputy Prime Minister that he should re-
member the IO-point programme which the 
Indian National Congress has given. We 
must look to it. There should be a massive 
mobilisation of resOurces SO that in this 
country we are neither dependent on Ame-
rica nor we are dependent on the Soviet 
Union. With the image of a future India, 
we should be able to go ahead. 

Today, the valley of frustration comes 
because of unemployment among the youth 
of the country. The valley of frustration 
comes because we do not give proper edu-
cation to them; the valley of frustration 

~ because we are unable to train the 
youth of the country towards tbeir patri<>-
tic: responsibilities. I would appeal to the 
Deputy Prime Minister that he should have 
plans for budget to educate the youth of 
the country. The j'outh of! the country is 
not only the student of India4e is in 
the field and in the factory-and tradition 
has to be given to him, a direction hal to 
be given to him, and then only be can 
defend the aec:urity and the future of the 
country. 

When our friends criticise the Bharat 
Sewak Samaj or other charitable organisa-

~  which aave been aided by our Govern-
ment, it might appear that we might fccl 
shaky in launching non-partisan broad-
based organisations. But I would like to 
appeal to the Deputy Prime Minister that 
the future of the youth of the country, the 
.tudents of the country. those who are 
going to be the future soldiers and the 
future leaders of we country, is being for-
gotten. Year arter year, there are students' 
demonstratioM and there are irresponsible 
politicians who take advantage of the agi-
tation, the unemployment, the resentment' 
among the youth of the country. The 
youth of tho country is not told about the 
history of the country the destination of 
the country and the basic constitutional 
principles of this country. Will not we 
Government of India take upon itself the 
non-partisan line to launch the youth of 
the country in the direction in which we 
can rescue them from those parochial ten· 
dencies, from those communal tendenciu, 
which destroy the property of the country, 
which destroy t:le future of the country? 
It might appear that we might be needing 
some more financial investment. But it 
will be for the future of India. This is 
what the FinanCe Minister should take note 
of. 

There is one other point which I want 
to place before the House and that is about 
the P&T Department and the Railways. 
Every Department must be self-.'Ufficient 
by itself. There appears to be sometbina 
fundamentally wrong with these two Do-
partments. This should be examined. If 
the employees of the Railways and the 
Posts and Telegraphs Department do. nOC 
behave properly, there should be a single 
federation of uniUl which should be given 
an advisory status and we should see to 
it that there is efficient service. For onc 
telephone call, sometimes. we have to walt 
for hours together, for daYI toaether, aDd 
i& does not go through. For that. the 
national exchequer suffers. 

We say that there is competition between 
the Raiways and the road trlDlPOrt system. 
The penonalised service which the Rail. 
way oftlc:ials should have given to t::Ie 
country is not there and, therefore, the man 
who should go to the Goode DepartmeIlt 
of the Railwa}'ll aoea to tho roadwaya and 
to the private operaton. In this way, ~ 



291 B. G: Gen. Dis. MARCH 12, 1968 B,G. Gen. Dis. 292 

[Shri R. K. Sinha] 
public sector is brought into discredit. The 
Swatantra ~ would like to take over 
the Indian Army, the Indian Railways, and 
for .them everything in the public seetor 
should go in to their pockets and into the 
pockets of capitalist. That is not my out-
look. The future of this country cannot 
be mortgaged to a few corrupt officials; the 
future of this country cannot be given to 
tbOlSe who arc going to harm the people of 
this country. 

About the rates on the post-cards and 
the envelopes. I would like to appeal to 
tbe Deputy Prime M inb'er taat they 
should be brought down sufficiently. There 
should be an examination of the economy 
in these two Departments so that these two 
Departments are self-sufficient on their 
own. In this fashion. if we mobilise the 
resources on a masmve scale, if the social 
control fails. then We should come with 
nationalisation of ~ and we should 
come. as fast as possible, with tae abolition 
of privy pUr5eS. 

La,tly. I want to ~  about the mono-
polists. It is said-I quote from the Manu-
smriti,-that if an individual has to be 
sacrificed for the vilbge. it has to be done; 
if the village ha, 10 be sacrificcd for tile 
State, it has to he done and i r the State 
has to be sacrificed for the cmlLlry, it has 
to be done. What are I he," few mono-
polists? Put them into one ~  and tlley 
shall not be equal to tae rest of India. 
India is a parliamentary democracy. Socia-
lism has to come by peaceful means. The 
socialism must come becauSe an alternative 
from the Opposition does not come. The 
Communist Parties do not unite them; they 
cannot give an alternative. The socialist 
parties do not unite. They cannot give an 
·alternative Government_ The Swatantra 
and the Jan Sangh, the so-called rightists. 
cannot give a future to this country. Only 
the Congress Party can. but it has to re-
organize itself and look to the poor man. 
in whica direction the future of this 
country lies. 

SHRI ERASMO DE SEQUEIRA 
(MarmaBOa) : From a look at this budget, 
it appears that there has been a shift in 

~  Leaving defence alone, may I 
quote a t\w< figures as an example ? There 
isa cut, compared to last year, of RI. 91 
Jakh& on projects for utilisation of man-

power. There is an increase of Rs. 64 
laths on PWD buildings. 'Iben, OIl loans 
to State Governments, agricultural produc-
tion ~ down by Rs. 1 crore, minor irrip-
tion is down by Rs_ 3 crores, soil conser-
vation is down by Rs. 1 t crores, forost 
schemes down by about Rs. t crore, 
Husbandry (animal variety) down, by 
Rs. t crore, fisheries schemes down by 
Rs. 1 crore, a 50% drop; agricultura1 pr0-
duction in total i§ down by Rs. 7 cr0r9; 
schemes for utilisation of rural man-power 
are down by close to Rs. 1 crore; irrigation 
and power projects down by over Rs. 4 
crores. On the other hand, on capital 
s'pending, investment in Government com-
panies and corporations is IUp by Rs. 32 
crores. I Wi.;, to ask whether We can· 
afford this gamble of shifting the emphasis 
from agriculture and irrigation and rural 
programmes. to industry and projects of 
long ge,'ation. We have had two bad years 
on agriculture. and one reasonable year. 
We have no huffer stock of foodgrains. 
If the next monsoon rails us. with the pre-
sent shift in emphasis. We shaH place our-
!;elves in the soup for. may be, a whole 
generation. If. on the other hand, we 
postpone additional long gestation invest-
ments this year and place all tae emphasis 
on reducing our dependence on the mon-
soon. I submit that we shall buy a bit of 
insurance and still be late hy only a year 
on indll,trial development. 

On agricultural improvements and re-
search, only 20 per cent of the budget for 
the current year will actually be spent. 
There is an increa!le next year, but this is 
mainly (l postpOnement of investment, and 
not fresh input. On the otller hand. on 
Delhi capital schemes, investment on 
buildings alone this year wiH be increased 
by Rs. 2! crores. I do not mind not having 
a bungalow fO{' one or two more years. 
but I would hate to lose my weiaht by 
having to miss meals .... 

SHRI KAMALNAYAN BAJAJ 
(Wardha) : If he loses some weight, it will 
be better ... 

SHRI . ERASMO DE SEQUEIRA: That 
is my personal thinS and I would rather 
take my own advice. 

SHRI KAMALNAYAN BAJAJ: 11111-
gest consult a dOGlor. Otherwise, ~ wiJl 
repent. 
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SHRI ERASMO DE SEQUEIRA: 
would suggest that the same level of capi-
tal 'investlnent in 1968, on investments of 
long gestation, should be maintained as in 
1967, and the major emphasis should be 
on irrigation and rural projects. 

J was ~ at the Railways and I find 
that there is a subsidy for transport of 
coal by sea from Calcutta to Madras. If 
the Railways have got excess capacity on 
that line of coal wallons, may J suggest 
tbat the look at this, and see if thev can 
tali.c over that business. 

Speakinl! of agriculture, in case, as we 
bope, the next monsoon is good, bas Gov-
ernment made provision to step in to sup-
port prices, in ca'c the prices do not stabi-
li>e at reasonable levels, but keep falling? 
If not, perhaps a little more money to 
agricultural refinance and less to the in-
dustrial lendin/: ~  would be a 
step in the right direction, I would like 
to draw pointed attention to two figures. 
Nallaland development schemes are down 
by Rs. 9S lalhs and border area develop-
ment schemes arc down hy Rs. 41 lakbs. 
Oan we afford to ~  slow on development 
of these sensitive areas? If not. the ans-
wer is clear. If 'Yes', let us use a1l these 
funds in Naxalbari and the hitt area' of 
Assam, and not anywhere else. 

I turn to taxatiun now. I am glad that 
the Finance Ministry will be having a fr"'h 
look at taxation, and J make these sugges· 
tions early, so that they may consider 
them. The excise on articles of mass con-
5uml'tion means tbat Government are pick-
ing a larger share of the poor man's poc-
ket. As I mentioned last year, we must 
tax much more on luxuries, and exempt, 
progressively, the necessities of life. ~ 
,on consumption. together with a high avai-
lability of large funds for large enterprises 
through Government financial institutions, 
have encouraged entrepreneurs to own and 
control very large enterprise, with only 
small investments in equity. I suggest a 
change in this policy. Unfortunately. I 
bave no figures to do a precise exercise. 
Therefore, the ftgures that I am quoting 
are merely figurative, for easier illustration. 
Witb the reel figures, J dare say, even to 
maintain the same revenue, we could have 
wer rates of tax, and higher quanta of 
deduction. 

For corporate taxation; I suggest a stan-
dard ftat rate of twt for a1l companies, let 
us sal', SO per cent for domestic compa-
nies and 65 per cent for foreign companies, 
For ~ companies. I would SUg-
gest two alternative rates. 10 per cent 
higber for profits distributed and 10 per ceBl 
lower for proftts reinvested, a preference 
of 20 per cent. To compensate the IDIBII 
shareholders-and if I may I identify th_ 
by sayinR that tbey are those wbo earn a 
total personal income up to Rs. SO,OOO a 
year-and also to effect a direct tl'llDlfer 
to these small shareholders from the ItU'lCr 
ones, I suggest a deduction from penoual 
tax payable, based on 60 per cent tax on 
income distn"buted. of 40 per cent of cor-
porate tax paid on dividend income includ-
ed in the assessment. I submit tbat thlll 
witt accelerate the growth of corporate pro-
ductive capacity, and at the lll11Ie time in-
crease the availability of funds for invest-
ment, in the hands of the smalter shll'\:-

~  

To get these funds back into the corpo-
rate sector and cbange the pattern of 
ownership of that sector, I would wuest 
three steps, namely (i) reduced availability 
of funds from Government financial insti· 
tutions like tbe lOBI and Industrial Credit 
and Investment Corporation tbrouRh lower 
taxes, especialty on mass consumption, (u) 
a directive from the Reserve Bank setting 
out a lower lending ratio than at present a._ 
percentage of assets. and a bigber lendinll 
rate on larRe loans than on smaller oocs. 
~  (iii) a deduction from personal tax 

payable by persons earning up to Rs. 
50,000, or even Rs. 75,000 per year of an 
amount equal to 20 or 30 per cent of the 
amount invested by such person in the 
previous year in equity sbares of a public 
limited manufacturing company. subject to 
a maximum deduction of 10 per cent of 
income tuable, or even RI, 3000 which· 
ever is greater. 

17.54 HRS. 
[MR. DEPUTY-SPEAXER In Ihe Chllirl 

I am suggesting that the availablUty of 
money through the lending institutions be 
reduced to the extent of only SO per cent 
of the total benefit that will be available 
in the concession for corporate investment. 
I do this based on the safe assumption, I 
believe, that 50 per cent of this facility 
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wlll be utilised by the smaller shareholders, 
to reinvest. Anyway, there is a large 
amount of funds available in such institu· 
tions which could still provide 8 cushion, 
if this assumption is not correct. 

This, I believe, would force the entre-
preneurs to increase their equity base. It 
would force them to go into the money 
market to the smaller shareholders for 
money. We are 8 large country, we require 
large enterprises. What is important is 
who owns them. Only when these are 
owned by a large number of small share-
holders will we have the evenness of in-
come, the professional management and 
the mass consuming capacity that we need. 
10 be economically a great country. 

May I say a word about the public sec-
tor 7 There is general agreement amongst 
a\J of us, that the management of this sec-
tor is not as good as we would like it to 
be. I would appeal to the Government 
to stop thinking even of top jobs in this 
sector for retired public servants or rejec-
ted politicians. I would request them to 
change the present system of having execu-
tives in these large enterprises on deputa-
tion. Deputation normally restricts the 
vision of the deputationist to the time of 
his period on deputation. I would request 
Government to build a separate cadre for 
each of these enterprises Bnd to pay these 
boys who are working there juSt as much 
as they can get for doing the same job 
anywhere else in the private sector. 

Having created a separate cadre, may I 
also request that no Ministry should pby 
the over-zealous nursemaid witb them? 

SHRI KAMALNAYAN BAJAJ: Until 
the cadre is created, what should be done? 

SHRI ERASMO DE SEQUEIRA: 
said 'having created'. 

Government sIiould also request these 
cadres to determine the ratios of stock of 
finished products to sale, of raw materials 
to sale, and of man-bours to output and 
insist that they follow these ratios tightly. 

Ott the question of audit, I understand 
that in quite a few public enterprises, the 
Director of Accounts is from tbe Audit and 
Accounts service. What happens is that 

the man who goes to audit him may next 
year be his subordinate, wben he is trans-
ferred back into his original service, The 
inhibitory nature of this is quite obvious. 
Separate cadres, will, I think, be one of 
the ways in which you can solve this pro-
blem. If tbey do not accept that, perhaps 
they will have to find another solution. 

Still on the questiOn of audit, I would 
request that the independent auditon of 
public enterprises should have a technical 
member attached to the audit team. I say 
this because I believe that we need a finan-
cial, but also a managerial Budit of public 
sector enterprises. 

I would like to say a word about the 
new enterprises we are now having, because 
this year there is a considerable invest-
ment going into the public sector. 

SHRI RANDHIR SINGH (Robtak): 
Say something about Goa also. 

SHRI ERASMO DE SEQUEIRA: 
Everybody knows I come from Goa. 

I would suggest tbat before an enterprise 
is built right at the planning stage, Gov-
ernment should have a close look at how 
much of tbe investment is going into pro-
ductive capacity, and how much to auxi-
liary facilities like administrative buildings, 
gardens, housing colonies and SO on. 

If I may conclude on this nOle, I would 
say: Jet us have our pUblic temples, but 
let not tlte temples of modem India have 
golden altars, 
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~~~~  IW 
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~ ltiT 3fj'If ~ ~  ~ ~ .. 

~~ ~~~ (ttftl 

SHRI R. S. ARUMUGAM (Tenlcasi): 
Sir, I welcome the budllet in Ileneral. To 
meet the gap in the deficit budget, our 
han. Deputy Prime Minister has proposed 
<:ertein measures. He wants to raise the 

prices of postcards, inland letters, covers 
and telegram rates. Particularly the rise 
in the price of postcards will affect the 
masses. 

I request the han. Minister to re-consider 
the proposal to increase the price of post-
cards. I think chocolates and tobacco are 
not good choices for the purpose of levy 
of excise duties. 

I con!:!"dtulate the Central Government 
for having allotted more money for the 
Tuticorin Port project. But the Salem 
Steel Plant is a long desire of the people 
of Tamilnad. I request that this demand 
also may be considered in the Fourth Plan 
period. 

Before going to some other subjects r 
want to say something about the language 
policy. To fulfil the assurances Of the 
late Prime Ministers the Official Language 
(Amendment) Bill along with a Resolutlon 
was brought in the last session of this 
Parliament. In the initial stages that Bill 
and the Resolution were accepted as a 
compromise between the non-Hlndl-spoak-
ing people and the Hindi-speaking people. 
Shri Anba1.hagan. the leader of the DMK 
Party, also spoke in a tone which indicated 
that he was not against if they were pas-
sed without any dilution. I abo thought 
the same way. But in the end it was 
diluted which has created a sort of con-
fusion in the mind of the South Indian 
people, particularly the people in the non-
Hindi-speaking areas. Some of the leaders 
including the Home Minister felt that 
there is an unequal burden on the non-
Hindi-speaking people. Until that burden 
is removed. I request the hon. Minister, 
I request the Government to suspend the 
implementation of the Resolution. 

Some more funds may be allotted to 
agriculture sector. I am glad to note tbat 
there will be increase in agricultural pro-
duction. Even then we have to import 
foodgrains. A majority of the population 
in our country consists of agriculturists. If 
they get more incentives I am sure we can 
get more agricultural production in this 
country. 

The han. Minister also agreed that agri-
culturists must get more remuneratlvo pri-
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Cell for their produce. Even now there is 
a big gap between tbe market price and 
the procurement price in the Madras Slate. 
In the neighbourinj( States the procurement 
prices are hisber than what is Itiven in 
the Madras State. There is a levy system 
far procurement in Madras State. The 
anthorities are coercive in their procure-
ment. In some places the authorities have 
sent levy notices demanding of the farmer.' 
more paddy than what they expect to pro· 
dnce in their fields. In Tenkasi and San-
taran Koil Taluqs. and also some other 
areas of Tinneveli District, the monsoon 
has not been very good thb year. With 
l!reat difficulty paddy is produced. Water 
is drawn from wells by bulls, in some pla-
ces by pump sets. This type of production 
tbrough irrigation is a hard one. The pro· 
curement autborities are harassinll these 
agriculturists also for procurement. May' 
know from the hon. Minister whether tbis 
sort of action will be an incentive for more 
production? Regarding the distribution of 
rice, the previous Madras regime distribu-
ted rice ~  family ration cards to all 
villa8ers. The present government has dis-
continued this system. Therefore, the peo-
ple who are living in the rural areas have 
to purchase rice by giving higher ~  

Also. the present government have failed 
to give three Madras measures of rice for 
a rupee according to their promise. They 
have introduced a rupee a measure scheme 
only in Madras and Coimbatore. They 
assured that it would be extended ~
oul the State on 15-1-68, that is, the Pon-
gal day in Tamilnad, but unfortunately thb 
scheme became a stillborn child. 

Coming to the unemployment problem, 
it is an ever increasing problem. Unem-
ployment ~  among the educated people 
is increasing. If the present trend is al-
lowed to continue, it will lead to chaos 
in the country. In some States there is 
no growth of industries. In Madras State. 
under the previous regime there was con-
siderable growth of industries when Shri 
R. Venkatraman was the Industries Minis-
ter, reSUlting In more employment avenue3. 
The present government may also be taken 
some illterest in setting up industries. 

At this stage I would like to mate an 
appeal to both tbe State and Central Gov-

ernments not to retrench any of the exist-
ing employees_ In my district of TtruDeI-
veli 8 Deputy Collectors are reverted as 
thasildars and the thasildars as deputy 
thasildars. Throughout the State thou-
sands of clerks have been retrenched. In 
the police department there were so many 
reversions. Hundreds of junior engineers 
have been thrown out of job besides re-
version,. I want to know whether this 
action of the State Government will solve 
the unemployment problem in the country. 
Hundreus of thousands of ,tudents who 
are now studying in technical and other 
colleges. hopin.ll that they will get employ-
ment. what will be tbe future of the •• 
young people? 

Then. I am sorry to state that the 
1\1 adrns Government have ,,,ked the Cen· 
tral Ministers, including the Prime Minis-
ter of India. not to visit Madras State as 
they were not able to maintain law and 
order there. Recently, Dr. V. K. R. V. 
Rao. the Central Minister. wanted to pay 
a visit to Tuticorin. Though elaborate 
arrangements have been made by the citi-
zens of Tuticorin for his visit, he Wa' 
IIsked not to I!O there. He was prevented 
from visiting Tuticorin. I am sorry to 
say that there is deterioration in the ad 
ministration of law and order in Madra" 
State. 

]t is a convention nil over the world that 
once a person is elected as Spe.aker k 
will be '"hove all party affiliation;. This 
convention is a very healthy one for tbl' 
growth of democracy. In Madras Slate. 
in Sankarancoil there was a meetiug "I' 
the DMK. At thnt ~ Conl'ressmen 
were warned by one gentleman that they 
will be heaten by the police until their 
bones are broken. In Tirucbendur hllu:'; 
the same gentleman cbaJlenge.d that if the 
DMK Government will ~  rice under 
the cheap rice scheme before I 5-1-68 ~ 
per assurance, will the Congress Party ~ 

dissolved, at least in the Tirucbendur 
taluka area or he would be prepared to 
resign. Demanding this a,ssurance, the 
peO!!le, on 27-1-68, gathered and they were 
attacked with deadly weapons. I 8m 
referring to the gentleman, the bon. Spea-
ker of the Madras Assembly. I want to 
request our hon. Speaker to convene ~ 

Speakers' Conference to take step, to es-
tablish the conventions. 
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Recently, I visited Bombay. Hundreds 
of Tamil people met me and they were 
under the arips of fear of Shiv Sona poo-
pie. I was very sorry for that. Shiv 
Sena activities are seriously condemnable. 
I request tbe Government to give full pro-
tection to tho'" people who are in foar 
of Sbiv Sena. Whoever it may be. this 
sort of activity will not do any good to the 
country. No one should be allowed to do 
anything against the unity of the country. 
Unless we are united, we cannot prosper. 

The other day. one D.M.K. Member 
who was speaking on the Railway Budget, 
demanded Ihat the name of the railway 
station Dalmiapuram should be changed. 
Hefore making his suggestion, I wish. he 
should have pondered over for a mmute. 
It is a known fact that Mr. Dalmia is a 
big industrialist. He has established a 
cement industry near Tiruchirapalli. More 
than 4000 labourers are working there. He 
has constructed a colony for his employees 
known as Dalmiapuram and the DaImia-
puram railway station is situated in that 
area and is mainly used by ~ faclory and 
employees. B.:cause Mr. Dalmia is It 

north Indian, the D.M.K. friends want that 
Ihe name of that railway station should be 
changed. It is not a happy approach. The 
LJ.M.K. Party professes that they have 
dropped the idea of north-south differences 
and the secessionist tendencies in their ap· 
proach. Doc, this attitude of the D.M.K. 
Member not reveal what they preach is 
different from what tbey practise? 

Again, in Coimbatore, about 5 tourist 
buses came, named after Indian rivers, 
Ganga, Yamuna, Saraswati, Narmada and 
Cauvery. and all the names, other than 
C'Aluvery. were turned to pieces. This job 
was done by the Secretary of the D.M.K. 
Party of that area. What does this mean? 
Does this prove that they have dropped tbe 
secessi onist policy? 

Finally, Sir. the other day, the bon. 
Chief Minister of Madras, Mr. Annadurai, 
said tbat the incidents of. burning of a 
National Flag and the copies of the Con· 
stitution was not sponsored or inspired by 
the D.M.K. people. I request the D.M.K. 
people to keep at least to these word< sin-
cerely in future. 

With these I conclude. 

SHRI TENN£TI VlSWANATHAM 
(Visakhapatnam): Mr. CbairmaD, revert-
ing to tbe subject mcntiODed by tile 
speaker who has just preceded me, I lI1U1t 
say one thing. I do not want to lID back 
to all the controversies on tho laDauaae 
issue. When Mr. Manoharan was speak-
ing, somebody from the Congreso Ben· 
ches said, "Do not arrogate to yourlOlf to 
speak for the South". As Members of 
Parliament, we arrogate to ourseIvea 10 
speak for the entire country. What is the 
harm in Mr. Manoharan speaking for the 
South ? 

AN HON. MEMBER: He was $pOIIk· 
ina for all the four States. 

SHRI TENNETI VISWANATHAM: 
would request the hon. Deputy Prime 
Minister to understand the sPirit of wbat 
be was speaking. Today it is true that the 
O.M.K. is more vocal than the others. 
But if the situation is not remedled-now 
there is time enough to remedy-d1e situa-
tion may grow worse. As an iulBnce, I 
may say that in the Andhra Pradeah Assem· 

. bly. Q Resolution was passed on this ~ 

guagc question and they suggested certain 
alternative to the Resolution paued by the 
PIIrliament, and they added a paralTaph 
at the end, a rider, that "if this is not 
done. we shall have to think of 8DOtbu 
course". What does this mean? It only 
means this: Even the people of ADdhra. 
Prade,h are thinking almost in tho same 
terms a& what these DMK PIIrty are think· 
ing. Why? I will tell you ODe ineideat ... 
(lntermplions). One may repu«tiate so 
many things. Only recently, there was a 
question in the Andhra Pradellh Aaembly 
as to the number of days for which the 
General Discussion on the Budlet should 
be allowed. Some members said that in 
other States five to sill days are aUowed 
and asked why should they also Dot have 
the same thing. The Secretary of the 
Andhra Pradesh Assembly wrote to lOve-
ral Legislature Secretariats; tho &lllWer 
which came {rom the Bihar Leaislature WlIa 
not accompanied by an Englilb translation 
but was, from top to foot, only iD Hindi. 
This incident, gpeaking here in tho aeclud-
ed atmosphere of Parliament, will not ~  
much significanc:e. but in the ~  
there, you can realise, as men of tbIa 
world. what kind of imprCllion it cnatcI. 
I ~ this mbjcct horo. 85 the PrIme 
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Minister has said sometime ago that she 
will convene a conference of all those 
who are concerned to consider and do 
whatever is possible to remove the unequal 
burden which was imposed on the people 
coming from non-Hindi States. 

Coming to the budget. I would like to 
say that wherever we go, apart from the 
budger proposals, several people put their 
hands on the shoulder and IIsk us: "Where 
are you going 1" Another man says: 
what is happening to our country; some 
incident is reported from Parliament or 
from New Delhi or from Bengal or Pun-
jtlb or Haryana or somewhere in Kerula 
or Coimbatore. They IIsk: 'What is hap-
pening to our country l' This question is 
now most prominent and I would ask the 
Deputy Prime Minister to consider this: 
The common people are not able to ap-
proach him. but the thing is, everywhere 
the people who are asking these questions 
are the people coming from high quarters 
--professors and some high class business-
men and high class intellectuals. Every-
body is asking: 'What is happening to 
this country l' It is upto this Government, 
by its conduct and practice, to create a 
better impression in the minds of our own 
countrymen, that there is nothing very 
much wrong and that we are quite hope-
ful. The answer which I gave was not 
different from what the Deputy Prime 
Minister would give. The answer which 
I gave was: '00 not be pessimistic'. It 
may be that the older generation has failed. 
I belong to the older generation. It may 
be that the next generation are trying to 
compete with us. But I am sure that in 
the coming young generation there is 
enough talent and enough patriotism and 
enough sense of wlues that someone will 
come up who will certainly save the coun-
try. All that we have to do now is to fight 
for the integrity and unity of this country 
and nothing more than that. 

But whatever steps we take and whatever 
we believe in particularly at the top level 
should always be directed towards this 
end. It is true that here we always say 
that integrity is greater than everything 
else, but we must also see that whatever 
we do abo goes in that direction. 

Much has already been said about tho 
fact that the Deputy Prime Minister had 

made a promise that there would be no 
deficit budget and yet he has presented 
one. It only shows that he is very resi-
lient and I do not think people need point 
an accusing finger at him saying that he is 
rigid. What else could he do under the 
circumstances? 

He is not able to reduce expenditure. He, 
is not able to see where the expenditure 
could be cut down. That stage is ove.. 
Expenditure is a closed book to the Fin1lnce 
Minister. I think the Departments say 
or the Finance Ministry says, 'This is the 
expenditure, and prodUce the money." Like 
a docile father in the hands of some trou-
bulous children, the Finance Minister tries 
to produce the money; he is not able to 
ask the children, 'My dear fellows what 
have you done with this money? What 
are you going to do with this? Where did 
you put this money? Why did you spend 
so much where you should have spent only 
half of it?' and so on. He is not able 
to say it. That is the reason why we are 
now in this great mess. 

Several persons, those who are eniaged 
in Government contracts, those who were 
in charge of public works, irrigation works 
and electricity works have often told me 
that many works can be done nearly at 
60 per cent of the cost which Government 
are obliged to pay. I can give a number 
of tncidents. But I shall mention just one. 
It is an old incident, but it will still give 
an insight into what is happening. 

At one time, I happened to visit the 
Engineering College at Anantapur. It 
required funds for some expansion lind re-
pairs. The principal who is himself an 
engineer said 'There is a big scheme for 
Rs. 20 lakhs, but do sanction Rs. 3 lakhs'. 
I asked him 'Why only Rs. 3 lakhs ?', He 
said '} shall get immediate repairs done'. 
Then, the sum of Rs. 3 lakhs was sanction-
ed. But then he said in my ear 'Do not 
entrust it to the PWD. Give it to me. I 
shall get it done for Rs. 3 lakhs; I shall get 
work done for 3 lakhs. for which the 
PWD would charge Rs. 6 lakhs. That was 
what the principal of an enginereing col-
lege had told me. That was the opinion 
of an engineer about engineers who are 
engaged in our public works, 

If a special committee were IIppointed by 
the Deputy Prime Minister to go into the 
working of civil construction and the costs 
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that are being incurred in our construction 
programmes and there is no development 
work which has no civil construction about 
it-he will find that actually we need not 
have gOne into this huge public debt or 
hUlle deficit budget. 

Generally, the officers who are in charge 
of the'c things are big people. They come 
at the last moment to the Prime Minister 
or the Deputy Prime Minister in a very 
courteous and docile mood; they do not 
even sit fully in the chair, but they sit on 
the edge of the chair and at the la.t 
moment say 'This amount must be I18.nC-
tioned; otherwise, the sum of Rs. 7 crores 
Or whatever it is, which has already been 
spent will become a waste.' Then, the 
Deputy Prime Minister would have to say 
in a hurry, 'Oh, is that so?' and then 
the amOunt gets sanctioned. Generally, this 
is the fate of Finance Ministers in India. 
They have heen put into a framework, a 
framework of administration which had 
been built up by the British Government in 
the hope that they would endure for ever. 

But, now, my apPe1ll to the Deputy 
Prime Minister is that in the interests of 
this country, let him look into this matter; 
he will have a good name if he should 
appoint a special committee to go into the 
cost structure of the works that are bein.l 
undertaken and to find out whether the 
money that is debited is actually goin. to 
the work, and if not, how much of it ac· 
tually goes to the work. Everybody would 
say that not much of it goes to the work 
actually. But as the Deputy Prime Minis. 
ter and Finance Minister, he must have 
more actual facts. Therefore it is that I 
have made this suggestion. I have abso-
lutely no doubt that if he inquires he will 
find that what I say will be true, if not 
cent per cent, at least 99 per cent. When 
the Institute of Public Administration was 
being inaugurated, I think the then Prime 
Minister of India made a statement that 
he learnt that nearly Rs. 500 crores which 
were supposed to have been spent on pub-
lic works were a sheer waste. Look at 
R.. 500 crores. This was ten or twelve 
years ago. 

There are several people who will al-
ways say that P.W.D. means Public Waste 
DeparbDent. Without hurting the feelings 

of the engineers concerned or of those who 
are in charge of their supervision, it is 
still nccessary in the interest of the eco-
nomy of our country that we should go 
into this matter rather than simply satisfy 
those officers by producing the money_ If 
we cannot produce it, we cannot borrow 
or steel, but We create money by printing 
more notes. We cannot proceed like this. 
It is bccause we had procecded like this 
so far, we are in this SBd statc. 

Here it is all right to talk in air-con-
ditioned comfort. But go into the towns. 
The entire budget is a dialoguc between 
the Finance Minister and some members 
reprcsenting indlJ'Stry. Is the budget inten-
ded for them only? Thcre is absolutely 
nothing for the others. Go into the coun-
tryside. See the sunken cheeks and the 
still more sunken eyes of people. Send 
your doctors and look into thc conditiocs 
of nutrition of people. Ask them whethcr 
the boys in schools, colleges and universities 
nre getting proper nutrition. You will find 
that in tbe elementary schools, nearly 70 
per cent are ill-fed, in the secondary 
schools 60 per cent and in the universities 
about 40-50 per ccnt are under-fed. How 
can we cxpect an under-fed nalion bcing 
balanced in thinking? Since thc out-
break of the last world war, this nation hilS 
been under-fed. The unrest of today is 
the direct result of thc continuous under-
feeding of our young men for the last 20 
years. 

As I said once, a hungry man is al-
ways all angry man. It is not always easy 
for people to be balanced when thcre no 
food and when the next mcal is in doubt. 
Take, for examplc, a number of goverll-
ment servants. Some of them havc got, 
of course, a bush-coat and a pant and a 
cropped head. They look as being well 
off. But in nearly half the houses, vou 
will find that the food which is taken in 
the night meal is not cvcn onc-fourth of 
what thcy takc in day time, because they 
cannot afford it. That is the whole poai-
tion. Hundrcds of thousands of people are 
in this condition. 

Go to the villages. In our coastal dis-
tricts, they thatched houses which had 
been there for hundreds of years are stin 
thatched shed.. We talk of arowth of 
economy, foreign usistance, lb. 6,000 
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crores of assistance aDd all that. But the 
dirty hovels which were there to house 
these poor people are still there in the 
same condition. subject to the hazard of 
fire once or twice every year. We are 
unllble to get them any lire-proof material. 

Go into cities and small towns full of 
slums. 

MR. CHAIRMAN: 'lbe time allolte" 
to Unattached Members is I hour and 5 
miputes. There are 8 names ... 

SHR.I TENNETI VISWANAlHAM: 
am only pouring out my anguish at con-
<.Iitions in the country. I will stop the 
~  you desire. 

MR. CHAIRMAN: It is a very intc-
resting Blory he is relating. But against 
tbe eWht members. there is a small note 
sayiPB thai not more than 12 minules to 
eac:h Member may be allowed. He hoas 
already taken 15 minutes. Let i;im C0n-
elude in another 5 minutes. 1 am vay 
WIT)'. 

SHRI TENNETI VISWANATHAI\I: 
am also equally sorry. 

This is what is happening in our coun-
try. What is the use of this Budget for 
80 per cenl of the people living In our 
coUDtry? Is the entire budget jnten<.leu 
only for the rest 20 per cent? I would 
ask the Finance Minister to direct his at-
tention to them. 'lbe office can take care 
of the industrialists. 

We have excise duties. What are they? 
They are duties to take away the money 
of the poor man. There is no relief to 
him. What is the policy behind excise 
dutiel? What is the policy behind taxa-
tion 7 I would like the hon. Deputy Minh-
ter to consider this aspect. Why should 
they impose excise duties on commodities 
prodw:cd by Government organisation. 
where the production is utilised by the 
Govemmcnt itsolf? 'lbere is the Security 
Press. It produces paper. Why should 
there be excise duty on that, I really cannot 
understand. It is the legacy of a thought 
!liven by the old capitalist businessmen. 
"Ibey say on business principles you must 
do aJl> lllil. It is wrong. The Government 
must have the advantage of its own proper-
ties. It cannot go on taxing itself and 
linally u.:reasing the cost. 

Similarly. take the Food Corporatlon of 
India. If you let apart say Rs. 20 crores 
to the Civil SuppUes DepartnJellt. there is 
no interest charaed upon It, but if you 
transfer it to the Food Corporatioa. which 
is entirely a Government orpnilation do-
ing Government work. tbe Corporation has 
to pay 7t% interest. 'lbat aelda to the 
cost of the consumer. So. my submlssion 
is that the left hand should not tax the 
right hand and vice versa. 'Ibis must stop 
if we want to reduce the cost to the con-
sumer. 

People ask: what is going to h8IIPCII ? 
Nothing will happen. You give me 20 
honest Ministers at tbe top and in six mouths 
everything will be quite aU right. That is 
my remedy. because everything else will 
adjust, itself if there are 20 honest Minis-
ters at the top who are above board, apinst 
whom there is no black record. then the 
others who are not honest will simply 
'hrink like darkness before rising dawn. 
Therefore. the most important thing is thet. 
whatever budget YOll make. whatever 
ideology you may have. whatever proposals 
YOll may make. they all depends upon the 

~  of those at the top. and then honesty 
will trickle down. Therefore. I plead for 
an honest Government as the best remedy 
for all these things. If there is no honesty. 
there will be no courage also. 

Dr. V. K. R. V. Rao. who was as.sociated 
with the Second and Third Plans. today 
made a very great speech. and be wd 
everything. but is not the prellCnt condition 
the result of all his plans? And today. still 
he repeats exactly what the Planning Com-
mission has been saying all th_ years, 
what the Government of India have been 
doing all these years. 'lbe fact is this will 
not do. There must be a totally new ap-
proach. Please think about 80 per cent of 
the people of India, and uot about 10 or 
20 per cent to whom the budget and the 
Minister's speeches are all directed. AU this 
discussion is about concessions to the indus-
trialist. to this mau and that man. What 
about the 80 per cent of the people whose 
life is the saMe as it was for the last 
twenty vears ? Let the Government think of 
them bonestly. 

SHRI M. B. RANA (Broach) : I rile to 
support the BudgeL 
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Thore are two forms of taxation in some 
ill. the countries. One is the taxation on 
lltilily aoods, and the other is on luxury 
eoo!Is. In Bngland, for example, taxation 
II on luxury goods and a proper subsidy on 
IItlIitJ goods. If that is done, I am sure 
there will be no hue and cry about taxation 
by this budget, 

A IUiI for example in London one can 
tel for about £ S. It is an item of utility 
~  You can get a pair of shoes for 
abollt £ 1 or one guinea. it is utility, no 
taxation on that. But if you go in for an 
oxpensive suit costing about 17 or 18 
lUineas, you have to pay very heavy taxa· 
tion on that. So if we balance our budget 
that way by taxing luxury goods and givin:; 
rub.sidy to utility goods, I am sure we shall 
be able to do better. Utility means thinllS 
which are necessary for every.day life. Food, 
clothing and shelter are to be provided by 
the Government or at least subsidy should 
be given, and if it is done I am sure we 
man be able to do very well by taxing 
(uxury goods. Another way is to reduce 
the expenditure On administration. I have 
• Iways said that the expenditure on adminis· 
tration is always getting top heavy and in 
most cases we can do witb a little less ex· 
penditure on administration and spend more 
on things like agriculture and irrigation. 
We bave also a craze for buildings. For 
example. a small seed farm started in a 
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small kutcha building and gradually six 
buildings have come in front of it, each 
costing about Rs. 30,000. These are thin8S 
which we can do without, especially at a 
time when we have not got a surplus 
budget. We cannot afford such luxurious 
buildings. People who do research in the 
seed farms can very well do that in smaIl 
hutmenlS. 

One of the bon. Members from Madhya 
Pradesh spoke as Narmada belonged to 
Madhya Pradesh and said that they did 
not want to let its water go to Gujarat. 
It is a very bad way of looking at things. 
Afler all, the rivers of India belong to the 
people of India and we should get the best 
out of the rivers. This is a river which 
runs for 700 miles and I am sure that 
there is sufficient water in Narmada to 
provide full irrigation facilities to Madhya 
Pradesh, Mabarashtra, Gujarat and pos-
sibly to Kutch and Rajasthan. This is an 
all· India project which should be taken in 
hand by the Government of India. 

MR. CHAIRMAN: Ho may continue 
his speech tomorrow . 

19 HRS. 
The Lok Sabha then adjourned till 

Eleven of the Clock on Wednesday. 
March 13, 1968/Phalguna 23, 1889 
(Sakal. 


